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Minutes of Exim Facilitation Committee (EFC) meeting No. 06/AM2l dated l6.l0.2020 for impon of restricred
items

Meeting No. 06/AM2l of Exim Facilitation Committee (EFC) was held on 16.10.2020at 2.30 pM in Room No.9.
H-Win& Udyog Bhawan, New Delhi through Video ConlerencinS under the chairmanship of Shri Hardeep
Singh, Additional Dire.tor Ceneral of Foreign Tmde to consider lhe applications for impon of restricted items.

2. The following memb€rs anended the meeting:

(i) Sh S.P.Roy, Joint DGFT, DCFT
(iD ShriNirmal Kumar, Dy. DGFT, DCFT
(iii) Smt. Pratibha Kumari, FTDO (lmpon Cell), DGFT
(iv) Shri S.K. Jain, Development Officer, DPIIT
(v) Shri Santanu Dhar, Under Secretary, M/o P&NC
(vi) Shri Yogesh Kumar, JSO(Trade), DAH&D
(vii) Shri Baljit Singh, Under Secretary, MHA (PM Division
(viii) Shri Gaurav Kumar, STA-'B', Directorate oflnremarional Cooperation, DRDO.

3. Total number ofcases considered in the meeling was 338. The committee decided that as in the past, all
NOC/documens rtceived/conveyed by the concemed committee members will be incorporated in the minutes as
and when uploaded. Accordingly, 79 cases were approved, lE cases were rejecled, 02 cases were closed and 239
cases were deferred. Where lwo or mo.e lechnical authorities have recommended different quantilies, the lower
quanlity has been approved by the Committee. The cases at SL Nos. 210, 240,244, 33t,ll2 & 333 will be
submitted for approval of the Director General of Foreign Trade under Para 2.20 of Foreign Trade policy 2015-
2020 and the cases at Sl. Nos. 60 and 68(exchange of wild animals) will be submitted for approval of Hon,ble
C&lM, approval will be sepamtely communicated.

4. The Regional Authorities of DCF'T are required to issue inpon authorizations as mentioned below the cases
which have been approved by the Committee. The enclosures, wherever required would tre sent by DGFT Hqrs by
e-mail (if enclosures are not received within one week of uploading the minutes on DCFT website, the Regional
Authority may remind DCFT (Hqrs) by e-mail on import-dgfi@nic.in). The Regional Authorities nrusr issue
import authorizations with the conditions as indicated and after ensuring that the fee has b€en paid at the time of
submifting the application to DCFT (Hqrs). They must also cross veriry the details mentioned in the import
authorization with that in the ANF-2M submitted by the applicanr. DGFT (Hqrs.) will nol send separate impon
permissio. letters except where permission has not been mentioned in the approved cases, in the table below:

Parl‐ 1 ツ o AH&D and ν o Fisherics

S No Name of the
applicanl (M/s.)
& HQ File No.

Date of
receipt

Item for import CIF
valuc

(lakh)

Slatus

1 Faizahcmad
Culammohmed
NIom [n,

Ahmcdabad
01′ 53/8/E′

AM20/F13川 C

110919 7 Nos
Live Coats(C4′ /α

И́ gagr4711/cパ )
KaplaCulabi Breed

1 7674

6
D/o AH&Dvide e-mail dated 18.09.2019
sought some information from the
applicant followed with reminders dated
2t.07.2020, 14.08.2020, 03.09.2020 and
18.09.2020.

D/o AH&Dinformedin EFC Meeting No.5
daled 22.09.2020 that they have received
reply from the applicant on 2l.09.2020.

D/o AH&Dvide ernail dated 30.09.2020
souSht some information from the
applicant in prescribed proforma supplied
by them.
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Rcmindcrs scnt to applicanton29 09 2020,

09102020,  15 10 2020 and 21 10 2020
rcqucsting   rOr   fllmishing   requisite

infol“ lation

, Zharonnc    M
Thirumaal,

Blk      216
Tampines St 23,
03-31, Singapore
S20216-600041
01/53/8/E7AM20/

Z‐ 1/1C

290919 I No.
(2.000- KGS as per
ANF2M)
Male Pet Rabbit.
Netherland dwarfmix
breed, harlequin color. 2
years old from
Singapore

,5000 Comments sought from D/o AH&D on
08.06.2020.

D/o AH&Dvide email dated 2l.W.2020.
23.092020 and again on 30.09.2020
sought some information from the
applicant.

3 Sudarshan

Entcrp● ses,

Nashik
01′ 53/8/ν

AM20/S‐ 104AC

121019 (i) 300 Nos.
Bovine Semen of
Improved Cattle Breed
Pure Gir
(ii) 30 Nos.
Bovine Embryo for
lndigenous Catlle Breed
Pure Gir.

100 Comments souま t frOm D′o AH&D
15 102019

D/o AH&D vide e-mail dated 06.1 1.2019
sought some information from the firm-

Firm's reply dated I1.08.2020 was referred
to D/o AH&D.

D/o AH&Dvide email dated 08.09.2020
requested the firm to submit the desired
documents as per the guidelines supplied
by them. Further, the firm was also
requested to submit the documents/ data./
any information for impofl of germplasm/
restricted items in a English version only.

Remindeas were sent to finn on
28.09.2020. 30.09.2020 and 08. 10.2020.

D/o AH&D vide OM No.
I 10102(l/3/2017-Trade dated 13.10.2020
did not recommend the said impon due to
non-fumishing of the desired information.

The Committee noted that despite repealed
reminders the applicant failed to fumish
reply to D/o AH&D'S queries daled
08.09.2020. Hence, the Committee decided
to reject the case as not recommended by
D/o AH&D vide OM No.
I10102( I y3l2017-Trade dated 13.10.2020.

4 Kerala Livc StOck

Devclopment
8oard Ltd,

THvandrum
Ol′ 53′ 8′E7

AM20′ K‐30/1C

1912 19 I0000 Nos.
Sex Sorted Bovine
Frozen Semen Straws

11458 Comments sought From D7o AH&D on
30122019

Thc casc is undcr cxanination in D′ o
AH&D

う United Ex

New Delh
01/53/8/ツ

300120 25000 Kgs
Frozen Pangasius Fikket

Name(Latin

122 Commcnts sought¨mD/o AH&D on
06022020
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AM20/U―シIC 物 ′h=嶽ms
pttgasi“ )

D/o AH&Dvide email dated 26.02.2020
had requesled the firm to appl) in the
potlal sip.nic.in fot gefting Sanitary impon
permil (SlP) for lhe product HS Cod(
01046200 under Fish meat category.

The firm was requesled on 10.0E.2020 to
apply tlrough ponal sip.nic.in followed
with reminder daled 17.10.2020.

6 Amit Kunar,
Director,Sa可り
Ganghi Zoo,

Patna,Bihar

01/53/8E/

AM20/A121/1C

150220 l2 Nos.
Royal Python l:2 (one

male & two female),
Rhino Iguana l:2 (one
male & two female),
Nile Crocodile l:2 (one
male & two female),
Green Anaconda l:2
(one male & two
female)
To import Krokodille
Zoo, Ovstrupvej,
Denmark

00001 Commcnts sOught frOm D′ J AH&Don
l'022020

D′oAH&D infonncd thatthc Юo autho市,
has   bccn   requcstcd   fOr   prOviding

undcrtaking as pcr the prcscHbed fOrmat

For import Of z∞  animals intO India
rcgarding  thc  cOmpliance  of  health
prOtOcOl and quarantinc procedure as per

the guidelincs of νo AH&D Thc samc is
awaitcd in the reFcrcnce of cmails datcd

09092020, 21092020,  23 09 2020 and
28092020

D′o   AH&D   vide   OM   No
110102(1ソ 3/2017-Trade datcd 13 10 2020

did●ot recommcnd the said import due tO

non‐fumishing OFthe dcsired infonllation

The Committcc notcd that despitc rcpeated

remindcrs the applicantFailcd to furnish

rcply to Do AH&D s que“ cs datcd
09 09 2020 Hencc,the Committce decided

協棚il謄属]II柳
7 Palamur

Blosclences

Privatc Limited,

Secunderabad

01/53/8/50409/A

M21T-26/1C

080420 1000 Nos. Bovine Sexed
Semen
500 Nos. Bovine
Embryos

1320 Comments sOught frOm D7o AH&D on
22082020,  15 09 2020 and  again  on
l1 102020

The casc is under cxamination in  D′o
AH&D

8 Zaid

intemational,

Sarnbhal

Ol′ 53慇′53563/A
4ヽ217Z lπC

140520 120 Kgs.
Articles of Domestic
Buffalo Hom Button
Blanks

29164
0

Approved as rccOmmendcd by D′ oAH&D
Vide OM No H0102(lソ3/2017 Tradc
datcd 16 07 2020 and MSME vidc OM
NOl(101 DGFT/2019_EP(Part)dated
14 102020

CLA, New Delhi nay issue th. impon a,.rG
Hom Button Blanks, as per re-import policy of concemed Departmint of Government of lndia, for
Tradingpurpose from ltaly (tTA), for a CtF vatue of Rs.29l64Ol-[EURO (EUR)3484.35], subject to the
condhions menrioned in the DAH&D vide oM No. r 10102(l)/3/201?-Trade dated 16.07.2020 and MSME vide
oM No.l ( IoyfiGFT/2o r g-EP(Part) dared l4.ro.202oas well as with rrading condirion besides other urual
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conditions of imDort authorizrtion. The enclosures will b€ sent by e-mail to the applicanl and CLA, New Delhi.

9 Hashim Abbas,

NIoradabad

Ol′ 53′ 8′53605/A
IИ 21′H-5/1C

040620 2 Pairs
Pets Guaruba Guarouba
Colden Conure

NH Approved as rccommendcd by D/oAH&D
vide OM No nO102(l)β 2017 Trade

datcd 13 10 2020

CLA, Ne* Delhi may issue the import authorization to the applicant fo. import of 2 PaiN Pets Guaruba

Cuarouba (Golden Conure) from UAE, for a CIF value of Rs.00/- [US Dollan (USD) 00], subject lo the

conditions mentioned in the DAH&D vide OM No. | 10102(ly3l2017-Trade daled 13 10.2020as well as with
Actual Usercondition besides other usual conditions of import authorization. The enclosures will be sent by e_

mailto the aDDlicant snd CLA,NewDelhi.
10 Priscilla Yandlan,

Chumukcdima,
Nagaland
Ol′ 53/8′53701/A
M21″‐8/1C

260620 82 kgs.
14 Nos. Pet Domestic
Cats

75500 Approved as rccommended by D′ oAH&D
vide OM No l10102(1ソ 3′2017 Tradc
datcd 30 09 2020

RA,Cuwahatimり issue the import authoHzation to the applicant For import Of 14 nos of pctdomcstic catsfrom
Dubai,UAEFor a CIF vaiuc of Rs 755007_Ⅳ s Dollars(USD)1000],SubJect tO thC Conditions mentioned in thc

DAH&D vidc OM No H0102(l1/32017‐ Trade datcd 30 09 2020as wen as with Actual Usercclndiion besides
other usual conditions of import authoHzation The enclosurcs wili be sent by e‐ mailto thc applicant and RA,

Cuwalati

11 Rcd Barn Fa`111,

ChikkabaHapura
01/53/8/53867′ A
M21/R‐7AC

2フ 0,20 (i) 48 Nos Domesticated
Rabbit (O2clolagrr.r
cut iclt| s domestictls)
(20 Male + 28 Female)
(ii) 20 Nos.
Domestic Guinea pig
(Cavia porcellus) (10
Male + l0 Female)

4408 D/o AH&D vide email dated 19.08.2020
requested the firm to provide the
application in a prescribed and complete
lormat,

The firm has been requested to fumish
complete application in prescribed format
on 19.08.2020 followed with reminders
dated 20.09.2020 and 05.10.2020.

The firm replied on 0910.2020 to D/o
AH&D directly.

12 Red Bam Farln,

ChikkabaHapura

01/53/8′5386yA
M21′R8AC

270720 (l16 Numbers
Spectacled Owl

(′

“
おαにヽ

Parspた
=Ilala)

(AduLMalc 3 Numbers
and
AduL Female 3
Numbers)

lo 6 Numbers
Creat Cray Owl(S″ よ
Nebノのα)(Aduh Malc
3 Numbcrsand AduL
Fcmalc 3 Numbers)

228 Commcnts sought From D7。 AH&D on
30072020

Tlc casc is undcr examination in D′ o
AH&D

13 BASF india Ltd,

Mumbai
Ol′ 53′ 8/53945/A
M21/B‐334C

110820 5000 Kgs
Omega3 Falけ Acid、
Omega O‖ 1812 TG
Gold

57075
00

The case was approved on file b)
Competent Authority. The Comminee
granted ex-post facto approval.

14 Pravin Niwrufti
Debre,
N ash ik,Maharasht

130820 I No.
A 3 year old male pet
bird ofthe species

ハ
υ The applicant has been requesled vide

email dated 18.08.2020 to provide all
necessary anachments/ documents throush
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01/53/863959/A
M21P‐24/1C

Parakeet/Budgerigar,
official
nameMelopsittacus
undulates

e-mail in PDF format to Impon Cell, O/o
DGFT at email ID: impo(-dgft@nic.in
followed with remindersdated 05.09.2020.

the applicanr ride email daled2l.0q.2020
informed that he hasn't uploaded any
attachments with application.

The applicant was again requested on
05.10.2020 and 15.10.2020 to provide
complete application in PDF format on
email ID: impo(-dgft@nic.in.

The applicant vide email dated 15.10.2020
informed that he does not know how to
uploadcomplete application in PDF format
on email ID: import-dgft@nic.in.

15 Intcmationai

institute oF

Biotcchnology and

Toxic(IIBAT),
Kanchipuram
01/53/8/53985/A

M21Д‐1611C

180820 (i) 1 Box
Folsomia cdndida
(ii) I Box
Geolaelaps aculeifer
from Denmark to
conduct Ecotoxicology
Studies.

Ni Comments sought from D/o AH&D on
1 8.08.2020and again on I 5.09.2020.

D/o AH&D vide OM No
I 10102(l y3l2017-Trade dated 13.10.2020
informed that they have no comments to
offer as the item is not concerned with
them.

16 Abis Exports

lndia Private

Lim■ed,

Ranandagaon,
01/53/8/54002′ A
M21/A-37′IC

200820 200 MTs
Crade A― Crudc Fish Oロ

3H6 Approvcd as recommcndcd byD′ o AH&D
vide OM No 110102(1ソ 3/2017 Trade
dated 30 09 2020

RA, Nagpur may issue the import authorization to the applicanr for import of 200 ptfs. C.aae e- Cruaef,st
Oilfrom Oman(OMN)for a CIF value of Rs.31160000/- [US Dollars (USD)410000], subjecr ro the conditions
mentioned in the DAH&D vide OM No. 1 I 0102( I )/3/201 7-Trade dared 30.09.2020as well as wirh Actual
Usercondition besides other usual conditions of import authorization. The enclosures will be sent by e-mail to
the applicant and RA, Nagpur.

17 Symbiotcc
Pha`:,lalab Pvt

Ltd,Madhya
Pradcsh

O1/53/8′54027′A
M21/S‐ 75/1C

220820 200 ltr. Animal Excreta
(Mares Urine)

01 Comments sOught flom Do AH&D on
25082020

D′o AH&D vide email dated 04 09 2020
sougllt some lllfomatお n flom the nm

D′O  AH&D  vide  OM  No
l10102(1ソ3′2017′ Trade datcd 08 10 2020

SOu』t COmmcnts′ recommcndations frOm
DCCI, DGHS, Mお Hcalth and Fam‖ y
WclFare,New Dclhi

18 Ananda
Entcrp市scs

(India)PriVate

Limited,

Bhimavaram
OI/53/8/S4038/A

M21/A-39AC

250820 1000 Nos OfYY Male
Tllapia Sets

219 Approvcd as reconlmcndcd byD o AH&D
vide OM No l10102(D′3/2017 Trade
datcd 30 09 2020

5
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RA, Visakhapatnam may issue the import authorization to the applicant for import of 1000 Nos.of YY Male
Tilapia Setsfrom GBR(UK)for a CIF value of Rs.2196400/- [US Dollars (USD)28900], subject to the conditions
mentioned in the DAH&D vide OM No. I10102(ly3l2017-Trade dated 10.09.2020as well as with Actual
Usercondition besides other usual conditions of import authorization. The enclosures will be sent by e-mail to
the aDDlicant and RA. VisakhaDatnam.

19 Symbiotec

Phannalab Pvt

Ltd,Madhya
Pradcsh

01/53/854072′

AM21′ S-81/1C

020920 200000 1tr
AnimaI
Excrcla(MareS
Urinc)

1518 D/o AH&Dvide email dated 04.09.2020
sought some information from the firm.

Reminder sent to firm vide email dated
05.10.2020. Reply from the firm is
awaited.

D/o AH&D vide OM No.
I 10102(ly3/201 7/ Trade dated 08.10.2020
souSht comments/ recommendations from
DCCI, DCHS, M/o Health and Family
welfare. New Delhi.

20 Dr S D Mahalc
ICMRNIRRH,
Mumbai―
400012
01/53/8/54079′

AM21/D1671C

030920 l0 Live Mice, Five
Male Control ,
Five Female Mgatl
Conditional
Knockoul from USA
(2 troxes, one box
containinS 5 male mice,
and a second box
containing 5 female
mice as per firm's email
dated 04.09.2020)

00146
84
Approved as recommended byD/o AH&D
vidc OM No 110102(1ソ 3/ 2017‐ Trade
datod 13 10 2020

RA, Mumbai may issue the import authorization to the applicant for impon of l0 Nos.oflive mice (5 males and 5
females) liom USA for a CtF value of Rs.146.84 [US Dollar (USD)I (One)], subject to the conditions
mentioned in lhe DAH&D vide OM No. I10102(l)6/2017-Trade dated ll.l0.2020as well as with Actual
Usercondition besides other usual conditions of ihport authorization. The enclosures will be sent by e-mail to
the applicant and RA, Mumbai.

つ

＾ Jindal Polo and

Equestrian

Foundation,Nc、v

Delhi

01/53/8/54123/A

M21カ l αIC

120920 4 Nos
Polo Horses For

Promotion&Exccnence
in Sports

386 Approved as recommcndcd by D′ o AH&D
vide OM No  l10102(1)′ 32017 Tradc
dated 01 10 2020

CLA, New Delhi may issue the import authorization to the applicant for impon ofaNos. ofllve trorsesfromNew
zealand for a clF value ofRs.3869674/- [Newzealand doller (NzD)76760], subject to the conditions mentioned
in the DAH&D vide oM No. I l0 102( I y3l20 I 7-Trade dated 0l.lo.2o2oas well as with Actual usercondition
besides other usual conditions of import authorization. The enclosures will be sent by e-mail to the applicant and
CLA, New Delhi.

22 Jitcndttit Singh

Ahluwalia,Delhi

01′ 53/8/5415α A
M21″ l1/1C

180920 6 Nos. Riding Horses
(Qty-06 Nos) (Age-02 ro
20 Years) (Sex: Mares/
Gelding/ Stallion) for
sports activities

810 Approved as rccommended by D′ oAH&D
vide OM No  H0102(l)′ 32017 Tradc
datcd 20 10 2020

cLA, New Delhimay issue the imporr aurhorizai@
to 20 Years) (Sex: Marev Gelding/ Stallion) for spons activiticsfrom Germany, Netherland, France, Hurigary,
Italv, united Kingdom, Irelandfor a clF value of Rs.S ro0ooo/- [EURo (EUR) 90000], subject to the condiiio;s
mentioned in the DAH&D vide oM No. llor02(tyil2olz-Trade dated 2o.to.2oroas we as with Acrual
usercondition besides other usual conditions of import authorization. The enclosures will be sent bv e-mail to

6



thc applicant and CLA,Ncw Delhl

23 TIFR Ccntre for

lnterdisciplinarv

Sclences,

HガCrabad
Ol′ 53′ 8/54172′ A
M21汀‐4αlC

220920 (l)300 Nos麟bOratO″
Mice

(M燿 ″
“
c″お)

(2)150 Nos Lboratoゥ
Mouse

(M困 ″おε″
“
)

CryOprcsewed

spem゛raws
(3)150 Nos Laborat叫
miCC(■イじ″なε″ぉ)
c″opreseⅣ ed cmb″os

396 Approved as recommended by D′o AH&D
vidc OM No  110102(1)/32017‐ Tradc
datcd 13 10 2020

RA, Hyderabadmay issue the impon aulhorization lo the applicant for irnport-i tal. enirnalq t.y tatoratory
Mic.e (Mus nusculus!30o nos.. (2) Laboralory Mouse (Mus ntlsculus) cryopreseNed sperm stmws-150 nos. and
(3) laboratory mice (Mrr zl/rcrfur) cryopres€rved embryos-ls0 nos. fromFrance for a CIF value of
Rs.3969000/- [EURO (EUR) 30000], subjecr ro lhe condirions mentioned in the DAH&D vide OM No.
I I 0 I 02( I yll20 | 7-Trade dated I 3 . I 0.2020as wel I as with Actual Usercondition b€sides other usual conditions of
import authorization. The enclosures will be senl by e-mail to the applicant and RA, Hyderabad.

24 Mett Yush●
Bhubaneswar
01/53/8/54174′ A
M21ハ 4‐54AC

220920 3 Nos. ofLive Riding
Horses (For Spons
Activities). Age - 02 to
20 Years. Sex
Gelding/Colt/Filly.

8! Comments sought from D/o AH&D on
23.09.2020.

D/o AH&D vide email daled 29.09.2020
souSht some information from the
applicant.

The applicant rcplied to D/o AH&D'S
queries on 06.10.2020 directly.

つ

一 Kcvic Sctalvad,

Cumballa H‖ L
01′ 53′ 8/54180/A
M21M-59′IC

230920 9 Nos.
Warmblood Horses

A8e: 06 Months to 15

Years

[03 Males
(Coltvstallion/CeldinS)
06 Females
(Filly/Mare)l

1800 Approvcd as recOmmcndcd by D′ o
AH&Dvide OM No l10102(1ソ 3/2017
Trade datcd 20 10 2020

RA, Mumbai may issue the import authorization to the applicant for import of9 Nos. of Warmblood Horses,
Age: 06 Months to 15 Years [03 Males (Colts/Stallion/Celding) 06 Females (Filly/Mare)]for sports activities
fromBelgium, France, Germany, Hungary, Ireland, Netherlands, United Kingdom for a CIF value of
Rs.1E000000/- [EURO (EUR) 200000], subject to the conditions mentioned in the DAH&D vide OM No.
I l0 102( I y3l201 7-Trade dated 20.10.2020 as well as with Actual Usercondition besides other usual conditions
ofimport authorization. The enclosures will be sent by e-mail to the applicant and RA, Mumbai.

26 Vllay Raychand

Nensee,Navi
Mumbai,
Maharashtra

01/53/8/S47,3/

AM21ハ′‐32/1C

240920 6 Nos.
Riding Horses

(Qty-06 Nos), (Sex
marey Celding,
Stallions), (Age-02 to 20
Years) for sporls
activities

540 Approved as rccommcnded by D′ 0
AH&Dvide OM N0 110102(り /3/2017
Trade dated 20 10 2020

RA, Mumbai may issue the import authorization to the applicant for impon of6 Nos. of Riding Ho.ses, lsex
mare/ Gelding/ Stallion), (Age-02 to 20 Years) for spo(s activitiesfromWestem Europe, Cermany, Netherlands,
Franc€, Belgium, United Kingdom for a CIF value of RS.54OOOO0/- [EURO (EUR) 60000], subject ro the
conditions mentioned in rhe DAH&D vide OM No. I lOlO2(ly3l2017-Trade dated 20.10.2020as well as with
Actual Usercondition besides other usual c9!q!!9!!!!4p9! authorization. The enclosures wi be senl by e-

フ



mail to the applicant and RA, Mumbai.

2 Nos.
Sports Horse

Commcnts sought From Dん AH&D on
28092020

D′o AH&D vidc cmail datcd 09 10 2020
sougllt somc hfoma● on flom lhe nm

Hcmswcta
Mirdha Hooda,
Rohtak
01/53/854198′A
M21′ H-38′iC

Commcnts sought■ Om D′o AH&D on
28092020

Dircctoら CSIR―

Central Drtlg

Rcsearch

lnstittlte,

Lucknow
01/53/8/54202/A

M21D‐20■C

260920 (1)20 Nos
B6C8-T8NCS EGFP)
33EniVJ(Jax stock No

033927)

(2)20 NOs
B6129-Ht,c tm lJkc′ J

(JaXStOCkNo015821)
(3)20 nos
B6129Xl C(ROSA)
26Sortm l(EYFP)COs

(JaX StOCk No 006148)

(4)20 Nos
C57BL/6-Tg(Ncs crc/
ERT2)KEヽ c′J(J欲
Stock No-016261)

(5)20 Nos
STOCK TKKRT14‐
cry ERT)20Ef17J(Jax
Stock No-005107)

(6)20 Nos
B6;FVB― C01laltml l

(tCtClmstra■ bc暉′
Atg4bC74A)Kmin″

(JaX StOCk no‐ 031540)

(7)20 Nos
B6129S4Kfastm4TIJ/J

(JaX StOCkNo008179)
(8)20 nos
B6CgC(ROSA)26Solt
ml(rtTA,EGFP)Na野ん

(JaX StOCk no‐ 005670)

(9)20 Nos
NOD Cg― Plkdcscid
n2rglmlWjyszJ(Jax
Stock No 00555フ )

(10)20 Nos
NOD C8‐ Prkdcscid/J

(JaX StOCk No001303)

(11)20 Nos
NOD Cg‐ Ragitm l MOm
‖2rgtm l判 レSzJ(Jax
Stock No 007799)

(12)20 Nos
Nuん (Ja StOCk No―
002019)

43612
78



29 TastcI Finc Fα)d

Pvt Ltd,Andheri
East

01/53/8/54219′ A
M21′T-50/1C

290920 (l) 10000 Pcs.

BeefMeal Pouch
(2) 10000 Pcs.

BeefCasserole
(3) 10000 Pcs.
BeefBarbeoue

＾
ＺＺ^ R●edcd aS nOt rccommendedけ  フ0
AH&D vidc OM No n0102(ly3/2017
Trade datcd 20 10 2020

30 Syngcnc

lntemational

Limitcd,

Bangalore

01/53′ 8′54232/A
lⅥ 21/S-9971C

300920 (1)10950 Nos Mに c
(2)10000 Nos Mtc
(3)4000 Nos Rats
(4)3000 Nos Mte
(5)3160 Nos Rats
(6)500 Nos Guinca
Pigs

(7)5000 Nos Micc
(8)5000 Nos Mice
(9)7000 Nos Micc
(10)1000 Nos Micc
(口 )!550 NOs Mにc

(12)2000 Nos Mに c

(13)1000 Nos Micc
(14)1000 Nos Mlcc
(15)4300 Nos Rats

(16)9200 Nos Rats
(17)2080 Nos Rats
(18)500 Nos Rats

(19)600 Nos Rats
(20)1000 Nos Cuinea
Pigs

(21)600 Nos Hamsters
(22)700 Nos Rabbits

61858
387504
Comments sought From
01 102020

D′o AH&Don

DAH&D vidc cmail datcd 12 10 2020 has

sought somc info`‖ lation from thc rl,nL

The rlnn rcplied vidc cma‖  dated
13 102020

Madhav
KlriwaL
Delhi

01/53/8/54231′ A
M21/M‐614C

300920 4 Nos.
RidinS Hors€s (Qty-04
Nos) (Age-02 to 20
Years)(Sex-
Mare/CeldinS/Stallion)
for Sports activities.

432000
0

Commcnも soughtおm Dlo AH&Don
01 102020

０

一 Tastel Fine Food

Pvt Ltd、 Andheri
V/cゞ

01/53/8′54230A
M21″ 524C

300920 (l ) 10000 Pcs.

BeefMeal Pouch
(2) 10000 Pcs.

BeefCasserole
(3) | 0000 Pcs.

BeefBarbeque

22200
0

Rejected as not recommended by D′ 0
AH&D vide OM No l10102(1ソ 3″017
Tradc datcd 20 10 2020

Foundation for

Ncglcctcd

Disease Rescarch

Bcngalunl

01/53/8/54249/4

M21′ F‐ 21ЛC

03 1020 (l ) 150 Nos. CIH Mice
(2) 500 Nos. Golden
Syrian Hamsters
(Female)
(3) 200 Nos. Mice
C3HeB/FeJ (Strain
code: 658) both Sexes
(4) 100 Nos.Mice
86.Cg-Tg (K-18-
ACE2)2prlmrVJ (Strain
code: 034860) Both

(5) 100 Nos. Mice 86.

11598
274

Commcnts sought frOm Dん AH&D on
06102020

9
″



129S7-l fngtm I TVJ
(Strain Code: 002287)
Both Sexes
(6) 100 Nos. Mice 86.
129P2-Nos2 lml Lau/J
(Strain code: 002609)
Bolh Sexes.

34 Rclllith KS,

Kerala

01′ 53/8′1ン

AM207R 1671C

0205 19 500 nos. ofLive
Omamental Fish

つ

一 D7o AH&D vidc e‐man dated 25 07 2019
has sought somc hforln■bn from thc nnn

fOnOwed w“ h reminders dated 27 07 2020,
06082020、 14082020
31082020,03092020,28 09 2020and
30092020

The nnn vidc email dated 03 09 2020
infOnncd that thc reply wil:be scnt to

DAHD&F soon

Howcvcr,rcply not rcccivcd from the nnn

till 15 10 2020

D7o  AH&D  vidc  OM  No
110102(lソ3′2017-Tradc dated 13 10 2020

did not recOmmcnd thc said import duc to

non― Fumishing OFthe deslred infornatlon

The Committcc notcd that dcspne repeated

reminders thc applicant Failed to fumish

rcply tO D70 AH&D's qucrics dated
25 07 2019 Hence,thc Committcc dccided
to rejcct thc casc as not recommendcd by

Dlo  AH&D  vidc  OM  No
l10102(ly3′ 2017-Trade dated 13 10 2020

く
つ Lifc S,lC Aqua,

Bangalore

01/53/8/ツ

AM20/L-7/1C

100ワ 19 10,E2,000 Nos. of
Omamental Fishes

54 1 Approved as recommcndcd by)oAH&D
vide OM No l10102(ly3/2017 Tradc
datcd 20 10 2020

RA, Bangaloremay issue the import authorization to the applicant for imporl of only permitted specieirf
Omamental Fishes listed rn the sanitary protocol as perMinistry of Fisherjes, AH&D OM No. 35029/lO/200E-
Fy(Trade) dated 9ri March, 2017 for a proporrionate CIF value subject to the condirions mentioned in lhe D/o
AH&D vide OM No. I I 0 I 02( I )/3/20 I 7-Trade dated 20.10.2020as wel as with Actuat Usercondition besides
other usual conditions of import authorization. The enclosures will besentbye-mail to the applicant and RA,
Eq4gqtore.

36 Mccmec
Aquatics,Kochi,

Kerala

01/53/8′ Tソ

AM20′ M‐ 71′IC

250120 10000000 Nos.
Live Milk Fish
(Chanoschanos) fry

360 Dお   AH&D  vide  OM  No
110102(1)/3/2017‐Trade datcd 20 10 2020

info` tcd that D o Fishcrics has sent a

lcttcr  to  Dcpartmcnt  Of  Fishcrics,

Govcrnmcnt of Kerala sccking elarincatiOn

oF the proposal oF the rlitn for impo■ of
m‖ k rlsh for COvemment of Kcrala

37 Victory Spear
Aquatic,
Thiruvallur,
Tamilnadu
0 r/53/8/51541/A

21 0420 Live Ornamenlal Fish 35602
50
Approved as rccommended byD/o AH&D
vide OM No l10102(1)′ 32017 Trade
datcd 30 09 2020

10



M21/V-26′IC

RA. Chennai may issue the import authorization lo lhe applicant for impon of only permined species of
Omamental Fishes listed in the sanitary protocol as perMinistry of Fisheries, AH&D OM No. 35029/10/2008-
Fy(Trade) dated 9'h March, 2017 fromsri Lanka, Singapore, Malaysia, Thailand, tndonesia, philippines.
Cermany, UK, Brazil, Colombia, Venezuela, Spain, Ponugal, Japan, Tanzania and USA for a proponionate Cll-
lalue subject to lhe conditions mentioned in theD/o AH&D vide I 10102( I )/3/20 I 7-Trade dared 10.09.2020as
well as with Trading condition besides other usual conditions of import authorization. The enclosures will be
senl by e-mail to the applicant and RA, Chennai.

38 Southcm lndia

Aquatek,

Chennai
01′ 53/8′538547A
M21′S●371C

230720 Omamcntal nshes as pcr
ANF‐2M

19717
532

Approvcd as rccommcndcd byD/o AH&D
vidc OM No l10102(1)′32017 Tradc
datcd 30 09 2020

CLA, New Delhi may issue the impon au$orization to the applicant for import of only p€rmilted species of
Omamental Fishes lisled in the sanitary protocol as perMinistry of Fisheries, AH&D OM No. 35029/t0/2008-
Fy(Trade) dated 9ri March, 201? from Thailand, Singapore, Sri Lanka, Malaysia, Indonesia, Brazil, Japan.
Philippines, Maldives, Mauritius, Israel, Tanzania, Kenya, The Netherlands, Vietnam, Congo, Czech Republic,
Germany, Nigeria, Peru, Soulh Africq USA, South Korea, Cambodia, Belgium and UAEfor a proportionate
CIF vslue subjecr ro the conditions mentioned in theD/o AH&D vide I I 0102( I /3/201 7-Trade dared
30.09.2020as well as with Trading condition besides orher usual conditions of imporr ahthorization. The
enclosures willbe sent by e-mail to the applicant and CLA, New Delhi.

39 P K Importand
Export,Kolkala

01/53/8′ 1ン

AM20″ _6071C

120220 12 box
Tenulosailisha

(OmamCntal nshes)

400 Commcnts sought Fromン o AHD&F
17022020

D′o AHD&F vide ema‖ dated 26 02 2020
sought some infonnation from thc inn

Remindcrs sent tO n",, vidc cmails datcd

10082020,   14082020,   03092020,
28 09 2020 and!l 10 2020 rcquesting For

fllrnishing reply

D′O  AH&D  vidc  OM  No
n O102(1ソ 32017_Trade datcd 13 10 2020
did not recOmmend thc said imporl due to

non― fumishing oFthe desired infoi“ ,ation

The Committce noted that despitc rcpeated

rcminders thc appiicant failed tO ttmish

rcply to Dん AH&D's quettcs dated
09 09 2020 Hcncc,the COmmittee dccidcd

tO reJect thc case as not recOmmended by

Dん   AH&D  vide  OM  No
l10192(1ソ3′2017‐ Tradc datcd 13 10 2020

40 Sti‖        Watcr

Aquatics,

Bangalore

01/53/8′53919/A
M21/S-54/1C

100820 (i) I2 Nos.
Dendrobates tinctorius
(ii) l2 Nos.
Dendrobates leucomelas
(iii) l2 Nos.
Dendrobates auratus
(iv) l2 Nos.
Phyllobates terribilis (v)
l2 Nos.
Phyllobates vittatus

1 1250

0
D′O  AH&D  vidc  oM  No
110102(1ソ3′2017‐ Tradc dated 20 10 2020
requcsted to ask the lmporter to submitthe

application in prcscribcd fonnat a10ngwith

thc details oF the p「 Oposed impO■  Of
amphibians

%



41 SB Aquatics,

Chcnnai
01/53/8′5396yA
M21′ S‐604C

140820 Live Ornamenlal Fish 930 Approved as recommendcdけD7o AH&D
vidc OM No l10102(1ン リ/201フ‐Tradc
dated 30 09 2020

RA, Chennai may issue the import authorization to lhe applicant for import of only permitted sp€cies of
Omamental Fishes lisled in the sanitary protocol as perMinislry of Fisheries, AH&D OM No. 35029/10/2008-
Fy(Trade) dared 9m March,2Ol7 fromBrazil, Germany, Dubai. Indonesia. Japan. Malaysia, Philippines,
singapore, Sri tanka, Thailand, United States of America, Maldives, Mauritius. MadaSascar, Australia,
Argentin4 Bahrain, Bangladesh, Botswana, Cambodia, Chile, Colombia, Egypt, Nigeria, Malaysia, Peru,

Senegal, South Aliica, Thailand, UAE, UK and Vietnamfor a proportionate CIF value subject to the conditions
mentioned in theD/o AH&D vide OM No.l10102(ly3l2o17-Trade dated 30.09.2020as well as with Trading
condition besides other usual conditions of import authorization. The enclosures will be sent by e-mail to the
applicant and M, Chennai.

42 VL Aquanum and
Pcts,Chennai

Ol′ 53′ 8′53999′A
M21′V23/1C

200820 Live OrDamenlal Fish 500 Approvcd as recommended by D′ o AH&D
vidc OM No H0102(1)′3/2017‐ Trade
dated 20 10 2020

RA, Chennai may issue the import authorizrtion lo the applicani for import of only permitted species of
Omamental Fishes listed in the sanilary protocol as perMinistry of Fisheries. AH&D OM No. 35029/10/2008-
Fy(Trade) dated 9ft March, 2Ol7 for a proportionate CIF value subject to the conditions mentioned in the D/o
AH&D vide OM No. I 10102( I yll201?-Trade dated 20.10.2020 as well as wilh TradinS condition besides other
usual conditions of impon authorization. The enclosures will be sent by e-mail lo the applicant and RA,
Chennai.

43 VK Aquarium
Chcnna:
O1/53′ 8′54013/A
M21′V24ЛC

21 0820 Live Omamental Fish as

per ANF-2M
12659
860

ApprOved asrecommended by Dる AH&D
vide OM No 110102(1ソ3′2017 Tradc
dated 20 10 2020

RA, Chennai may issue the import authorization to the applicant for import of only p€rmitted species of
Omamentaf Fishes listed in the sanitary protocol as perMinislry of Fisheries, AH&D OM No. 35029110/200E-

Fy(Trade) dated 9d March,2Ol? for a proponionate CIF value subject to the conditions mentioned in the D/o
AH&D vide OM No. I10102(ly3l2017-Trade daled 20.10.2020as well as with Trading (Stock and Sale)

condition besides other usual condilions of import authorization. The enclosures will be senl by e_mail to the

aDDlicant and RA. Chennai.
44 T■■inscs Trading,

Thrissu■ Kcrala

01′ 53′ 8′540291A
M21T3371C

230820 4 Box
Blue Betia-Betta
Smaragdina (Live
Omamental Fish)

４
０
（
υ Comments sought From νo AH&D
25082020

DAHD vide email dated 07.09.2020 has

requested the firm to provide lhe
application in a prescriM and complete
format followed with reminder dated
08.10.2020.

Firm's reply is awaited.

DAH&D vide OM No.l 10102 (l )/3/2017-
Trade dated 13.10.2020 did not
recommend the said impon due to non-
fumishing of the desired info.mation.

The Committee notd that lhe
applicantfailed to furnish the application in
a prescribed and complete formatto D/o
AH&D. Hence. the Committee decided to
reject the case as not recommended by D/o
AH&D vide OM No. I10102(lY3l2017-
Trade dated l3.l0.2020.

12



Oceans V′ Orld,

Mumba[
01′ 53/8/54031′A
M21Ю 5'C

2760000 Nos.
Omamenlal Fishes
per Annexture 2M

Approved as● commcnded bvりo AH&D
vidc OM No 110102(1)/3/2017 Trade

dated 20 10 2020

RA'MumbaimayissuetheimportauthorizationtotheappIic@
omamental Fishes listed in the sanitary protocol as perMinistry of Fisheries, AH&D oM No. 35029110/200E-
Fy(Trade) dared 96 March, 2017 for a pioportionate clF value subject to the conditions mentioned in the D/o
AH&DvideoMNo. I I 0 r 02( r y3l20 r 7-Trade dated 20.10.2020as we as with rrading condition besides other
usual conditions of impon authorization. The enclosures will be sent by e-mail to the applicant and RA,
Mumbai.
Jaya Shanna・

New Delhi
O1/53/8′54065′

AM21′」9■C

185500 Nos

い amental Fish as per

ANF‐2M

Approvcd as recOmmendcd by D o AH&D
Vide OM No l10102(1ソ 3′2017 Trade
dated 20 10 2020

CLA,New Dcthi may issue thc impOrt authorizatiOn tO the applicant For import Of only pc口
nittcd specics Of

Ornamentai Fishes hsted in the sanita,protOCOl as pcrMinistrv of Fisheries,AH&D OM No 35029′
10/20o8

Fン(TradO daed 9出 Maκ h,2017 from ll“はlごξl島お語艦 rttJ」灘I群 11部品 11:br逸砧ょ iこ:I
to the conditions men10ned in the WO AH&D vidc OM No n0102(l)′ 32017‐ Tradc dated 20 10 2020as we‖
as with Trading condition besides other usual conditions olimport au;orization. The enclosures will be senl bye-mail ro rhe applicant and CLA, Ne\l Delhi.
The Co10rs,

Chennal
OI/53/8/54087′

AM21打_41/1C

120000 Nos
Onlamental Fish^pcr
ANF‐2M

Approved as recommended byD/o eftaO
VidC OM No l10102(1)β /2017‐ Trade
datcd 20!02020

RA. Chennai-.may ,*u" tn" o,
9.T1l::i1l^^lltj"r_ litjed .in rhe.*sanitary protocol as p"i Vini.try of'Fisheries, AH&Dvide OM No.
3 5029/ I 0/200E-Fy(Trade) dated 9,h Varcir. )OIt for a iroportionatJ Cff r"i""-rrtl"o to the condirions

l"#i:::**:.Y:jl*.? i11",,9,Y 
*';,110102(r/'26r7:rrade dufJa zo roiozo as werr as wirh rradins―    ― ――――――――v  o‐ν‐‐ |●o ●●■Ⅲ‐ wiヽ

" 
■1●un18

oondltion bcsides Other usual cOnditiOns OF import autho「
izatiOn  Thc enciosures will be sent by e― mail to theapplicant and RA,Chcnnai

Varun
Kuttarituna,,

KOzhikode,

Kerala

01/53/8/5410αA
4ヽ21′ /ヽ29/1C

2006500 Nos
Omamental nsh as pcr

ANF 2M

Approred as recornmendea U1 Oro nHaO
Vidc OM No 1lo102(1ソ32017 Tradc
datcd 20 10 2020

RA, Cochlll may lssue the impon aud10riaion tO thc applicant For impOrt Of onlン
 pe,“ ,itted spec〕cs OfOmamcntd nshcs hstcd,P ttt Plni"_Pり

γ
d as perMhヽ

"Of Flshedcs,AH&D■
deOM NOOく n00′ 1^′ぅハ

^0‐
 ′‐   、35029/10/2008-Fy(Trade) dated 9d March, 2017 for a proponionatJ clF ,urr" *u;." lo the conditions

}j]lf::r_:,*?1"-1.I"*-?^vide,o_vNo. 0r02(tyuiori-rraaeiatizo.iolzoiou"*"rraswirhrradins――― ―― ―― ―‐ ― ¨v‐ ‐
“
0 ,● ‐|,―  vv,口

` 
■lou‖ 1しcondition besidcs othcr usual cOnditiOns OF import authOHza10n Thc enc10surcs wi‖

be scnt by c‐ mail tO the
applicant and RA,Cclchin

Tropical Fish

Expo終
,

Mahanshtra
01/53/8′5409α
AM21T 39/1C

080920 16425000 Nos
Omamcntal Fishes

2025 The firm has been requested.iE eiiil
dated 08.09.2020 to send/ submit all
necessary attaclnnents through e_mail in

IDJ^ formst ar e-nait lD import_
oen(dnrc.rn,

Reminders sent lo firm on 22.09.2020.
05.10.2020 and lt.tO.2O20 requesring for
providingcomplete applicstion.

Mimi&8ow
Bow,Kcrala
O1/53/8/54129/A

M2!ハイー43ЛC

30000 Nos Omamcntal
Fish

Commenrs sought from5o nH&D ,.n

D/o AH&Dvide emait dated tE.09.2020



requested the firm to submit the application
in the prescribed format along with details
of country of impon followed with
reminder dated | 6- 10.2020.

Firm's reply is awaited.

Comments sought frorn D/o AH&D on

t s.09.2020.

D/o AH&Dvide email dated 17.09.2020

requested the firm to submit the application
in the prescribed format along with details

of country of impo(.

Firm's reply is awailed.

140920 930000 Nos Omamenlal
fishes as per ANF 2M

RK Aquarium
World,Navi
Mumba[
01/53/8′54134/A
M21/R17Д C

Comments sougllt from D′ o JAH&D on
16092020

D/o AH&D vide email dated 18 09 2020
requcstcd the rlnn to submh tlle application

in the prcscHbed fomat along with dctails

of counけ  of import followed whh
rcminder datcd 16 10 2020

Firm's reply is awaitcd

920000 Unit

Ornamental Fishes as

pcr ANF 2M

150920Sittini Traders,

Wcゞ Bcngal
01/53/8′54140′A
M21′ S‐88/1C

Ap,prored as recommended by D/o AH&D
vide OM No  110102(lソ3′2017 Tradc
datcd 20 10 2020

4600000 Nos.
Omamental fishes

Eldhosc Benny,

Emaklllam,

KeralaO 1/53/8′ 54

159′AM21/E―

12ノ lC

i lnly Permitted species of

Omamental Fishes listed in the sanitary protocol as per Ministry of Fisheries, AH&D OM No 35029/10/2008-

;;ii;6;ilr; M;r"n, iorz ro. 
" 

p.oponionate C tF ralur'subject. ro rhe condirions mentioned in rhe D/o

e'ico uia" ov tto. I tolo2(ly3/2017-Trade dated 20.10.2020 as well as with Actual User condition besides

ot_#,rsuat conaitions of import authorization. The enclosures will be sent by e-mail to the applicant and RA.

oeparrment of nisheries vide email dated

15 10 2020 and D7o AH&D vidc OM No
l10102(1)′ 3/2017‐ Tradc datcd 20 10 2020

infot::,cd that they had examincd such

::l!認:IS.a善1lcξtti∬聰 ple主
not falling undcr the puⅣ icw of Minist,

Of Fishcries, Dcpartmcnt of Animal
Husbanda″ and Dairving

10000
00

50000 Nos.
Tunles (Testudinata)

280920Eva Discus lndia,

Kolkata

01/53′ 8/54212′ A
M211E‐ 13′IC

D′oAH&D and MoEF&CC(WL)

Name ofthe
applicant (M/s.)
Filc No

Agnel Lobo,

Mumbal
I No.
Panot- Creen Ring

Approvcd
vidc  OM

as rccommendcd by Dん AH&D
No  l10102(1ソ 3/2017‐Tradc

2302 19

く
０ 372

つ

＾
361

190920 92()

54

Pan:

S No Date of
receipt

ttem for import
Ｃ‐Ｆ
ｖａ‐ｕｅｍ

Status

Nlし
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01/53/8/E/

AM 197M‐4971C
necked datcd 22 04 2019 and MOEF&CC(WL)

vide  OM  No  3-21′ 2020  WL  dated
06102020

RA, Mumbai may issue the import authorizalion to the applicanl for impon ofone number of parrot- Green Ring
necked from Bahrainfor -nil- CIF value subject to the conditions mentioned in the D/o AH&D vide OM No.
I10102(ly3/2017 -Trade d^ted 22.04.2019 and MOEF&CC(WL) vide OM No. 3-2112020 WL dated
06.10.2020as well as with Actual User condition besides other usual conditions of import authorization. The
enclosures will be senl by e-mail to the applicant and RA, Mumbai.

56 Crccn H‖ Is Avian

Scicncc and

Enginccring・

TiruchirappalH

Ol′ 53/8/E

AM20/G124C

807 19 (l) 8 pairs ofAra
chloropterus and
(2) 2 pairs ofAm
ararauna wilh cites
permit

135 Commcnts rcccived from DAHD&F vidc
OM No H0102(lα 3″017 Tradc dated
24092019, subJcct to .NOC・  from
MoEF&CC(WL)

Commcnts sought From MOEF&CC(WL)
on  11 07 2019  Rcminders sent tO
MoEF&CC(WL) vide  Cma‖  dated
19062020, 31 082020, 03 09 2020  and
05 10 2020  rcquesting  For  cxpending
commcnts

●
′ AshraF Hassan
Nalakthu

Kandathll,Kerala

01′ 53/8′ E′

AM20/A38/1C

1207 19 (i) 6 nos. ofAra Macao
&
(ii) 6 nos. of
AmChloroptera
from Surinam

696 Commcnts rcceivcd from DAHD vide OM
No   H 0102(l1/32017 Tradc   datcd
24092019, subject to .NOC. FrOm the
MoEF&CC(WL)

Comments slDutttお m MOEF(WL)on
01082019
Rcmindcrs sent tO MOEF&CC(WL)on
07092020,16 09 2020  and  05 10 2020
requcsting For cxpediting cOmmcnts

Yogesh Singh,

APCG&
DircctOr,Chcnnai

O1/53/8/E

AM20′ Y‐4川 C

190919 6 Nos.
(i) Plain Zebra
(Eqquesquagga) 2:4
from Vinpearl Safari
and Cons€rvation Park,

( ii) Siamese Crocodile
(Crccodyl6siamensis\ -
2:0 from Vinpearl
Safari and Conservalion
Park. Vietnam

Nil COmments receivcd from MOEF&CC
(WL)vide COrespondence F No 3_7′
2020やVL dated 23 04 2020

DAH&D vide e_mail dated 03 09 2020
requcsted  thc  applicant  tO   provide

thc undcrtaking  as  per  the  prcscribed

fo,“ ,at forimport OFSiamesc cЮ cod‖e

Rcmindcrs wcre sent On 23 09 2020

聡ぎi摺榔もlC apメ
に̈t ttque“ngおr

DAH&D vidc OM No 口0102(1ソ 32017-
Trade   datcd   13 10 2020   did   nOt
recOmmcnd the sald impOrt due tO non―

■mishing oFthc desired inFol"ialon

ぶ i認 ∬‖:う場 胤 誡 Ⅷ 籠 |
rCplン  tO D7o AH&D's qucrics dated
08 09 2020 Hence,the COmmittcc decided

W薇 諮 ぶ

C as胤
“
∞

Wtte知

０
，



l10102(ly3′2017‐ Trade datcd 13 10 2020

59 RN:ntemational
SeⅣ ices,

Tclcngana

01/53/8/ν

AM20/R464C

240419 l0 PRS ostrich chicks
(Captive bred) one

month old.
Struth iocame lus
l0 PRS Java peafowl
(Captive bred) 6 months
old. Pavomuticus

35 Comments sought from MOEF&CC(WL)
& D/o AH&D on 27.11.2019.

D/o AH&D vide oM No.
I 10r02(r/3/2017-Trade dated 11.01.20

has recommended the impo( of Java

Peafowl. subject to NOC from
MoEF&CC(WL). However, D/o AH&D
has not recommended the impo( ofostrich
Chicks. Accordingly, the committee
decided to reject the request for import of
Ostrich Chicks and to seek comments liom
MoEF&CC for import ofJava Peafowl.

Remindcrs scnt tO
24062020,
15 09 2020and05 10 2020

Fumishing cOmments on
PcaFo、vl

MoEF&CC(WL)on
31082020,
requcsting  for

impon of Java

´
０ Assam State Zoo―

3otallical Carden,

Cuwahati
Ol′ 53′ 8′E/

AM20/A-97′ lC

021219 4 Nos.
white winSed wood
Duck(2 males and 2

females)from Zoo Zlin,
Chez Republic.

(Numbers revised from
5 to 4 vide email dated

21.08.2020 by Assam
State Zoo-Botanical
Garden, Guwahati).

Nl Rccommcnded as pcr Dお AHD&F vidc
OM No H0102(1ソ 3′2017-Tradc dated
30 09 2020 and in te,口 ,s oF commcnts

rcceived from MoEF&CC (WL)vide
Lcttcr  No   3-31/2019  VヽL  dated

18102019,subJcct to ft rthcr approval by

the Compctcnt AuthoH●

′０ Modem Pct
Centrc,Kolkala

01/53′ 8′フ

AM19/M57AC

0601 20 81,000 Nos ofTu"les

(as per ANF 2M)

128

-colrrlnent. 

-ught from MoEF&CC(WL)
& D/o AH&D on 08.01.2020.

D/o AH&D vide OM
No.l10102(lY3/2017-Trade dated

29.05.2020 slated that DAH&D has no

comments to offer as the ptoduct doesnot

come under the purview ofthem.

Reminders sent to MoEF&CC(WL) on

15.09.2020 and 05.10.2020 requesling for
fumishing comments.

MoEF&CC(Wl)comments are awaited-

62 Vidhaan Salcs,

Nagpur
Ol′53′ 8′ν

AM20′V35AC

0801 20 TOta1 6.60,000 Nos of
Turtles:―

(1)20000 nos Stink
Pot Turtle('θttο′he鵬
a″。″′ぉ)

(2)300000 nos Rcd
Eared Slidcr Turtlc

2940 Conrments sor.rght from MOEF&CC (WL)
& D/o AH&D on 08.01.2020.

D/o AH&D vide OM No.
I l0t 02(l y3l2017-Trade dated 19.03.2020

slaled lhat DAH&D has no commenls to
ofler as the product doesnot come under
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(Teochenys Scripta
Elegans)
(3) 100000 nos. Red
Eared Slider Turtle
(Teachemys SLripta)
(4) 20000 nos. Westem
Pond'f \nile (Clenqs

(5) 20000 nos. Peninsula
C ooter T uJtle (P s e ud e my s
penihsularis).

the purview ofthe Department.

Reminders sent lo MOEF&CC(WL) on
15.09.2020 and 05.10.2020 requesring for
exF,editing comments.

63 SuhaniFarms.
Ban8alore
0l/53/a/E)
AM20/S-r46/tC

0801 20 1000 Nos. Exotic live
panols cockatoos,

amazon parrots! African
gley parrots,
budSerigars. grass
parakeets, caliques

3290 Comments soughl from MOEF&CC(WL)
& D/o AH&D on 10.01.2020.

D/o AH&D vide email dated 29.09.2020
sought some clarificationsfrom the firm.
The firm fumished reply on 02.t0.2020.

MoEF&CC(WL) vide emait dated
16.07.2020 sought some information from
the firm.

The firm vide email dated 04.08.2020
informed that they are waiting for
'NOC'from Chief Wildlife Warden.

64 Modem Pet
CentrE. Kolkat
01/53/EIEJ
AMI9A4-60/IC

100120 8684 Nos. Exotic
Parakeets, Parrots.
Macaws. Cockatoos
Birds

83.0 Comments received from-AHD vide OM
No. ll0l02(ty3l20t7-Tmde dared
09.06.2020.

Comments sought from MOEP&CC (WL)
on 13.01.2020.

Reminders sent on 31.08.2020, t5.09.2020
and 05. l0.2020roMOEF&CC (WL)
requesting for providing comments.

17
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65 The Zoos and

Parks Authori″

oF Telangana.

Hyderabad

01/53/8ノツ

AM20″
`3AC

180120 (1)6 Nos(4 Nos
ofEastcm Crcy
KanganЮ (MacrOpus
Ciganteus)(2 Male 2

Fcmalc)“ m Kanazawa
Zoological Cardens,and

(D2Nos Mcerkat
(SuHCata suricatta)(1
male:l Female)flom
Japan,on exchangc

agrccmcnt subjectto the

conditions mcntioned in

the MOEFF No:3-
31/2019 WL
DatcdilS 102019and
CZA F No23‐2/2008-
CZA(Vol―VI)

(PKRソ 1378/2019 Datc:
09092019

72 Commenls received from MoEF&CC vide
OM No. l-31/2019-WL dated 15.10.2019.

D/o AH&D vide email dated 03.09.2020
sought some information from the
applicant.

Reminderswercsentto applicant on
23.09.2020& 28.09.2020 requesting for
fumishing reply.

D/o AH&D vide OM dated 13.10.2020 did
not recommend the said impoft due to non-
fumishing of the desired information.

The Committee noted thal despite repeated

reminders the applicant failed to furnish
reply to D/o AH&D'S queries dated
03.09-2020. Hence. rhe Committee decided

to reject the case as not recommended by

D/o AH&D vide OM No.
I10102( I y3l2017-Trade dated 11.10.2020.

66 Sonal Chag lda,

Jamnagar

01/53/8′Ⅳ

AM20/S194/1C

100220 I Pair
African Grey Parrot

NI Approved as rccommendcd by D′ o
AH&Dvide OM No H 0102(1ソ3/2017‐
Trade     dated     09 06 2020    and

MOEF&CC(WL)vide OM No 3 23/2020
WL datcd 06 10 2020

oflive GreY Panots - I Pair (Male

and Female) from Kuwah for -nil- CIF value subiect to the conditions mentioned in the D/o AH&D vide oM
No. l1ol02(ly3l2ol?-Trade dated 09.06.2020 and MOEF&CC(WL) vide OM No' 3-2312020 WL dated

O6.l0.2O2Oa; well as with Actual Us€r condition besides other usual conditions of import authorization. The

encIosufeswillbesentbYe.mailtotheapplicantandRA.!4uL
，
′じ́ Joydeb

4ヽukher」 cc,

Kolkala

OI′ 53′ 8/3
AM204-41/1C

180220 I No. Blue and Gold
Macalv Male

01 Comments sought from MOEF&CC (WL)
and D/o AH&D on 20.01.2020.

Reminders sent on 16.09.2020 and

05.10.202010 MOEF&CC(WL) requesting

for providing comments.

The case is under examination in D/o
AH&D.

68 Rajendra Kumar

ShJ(Director
ZαD),Utter

Pradesh

01′ 53/8′5405″

AM21/ヽ 14′ IC

280820 6 Nos.
Crant Zebra
(Equusquagsaboehrni)
(3M : 3F)
6 heads by theNawab
wajid Ali Shah
Zoological Garden
Lucknow. Utter
Pradeshfrom the
Zoological Centre Tel
Aviv-Ramat Gan
(Safari) - Ramat Can,
lsrael for taking
uDconservalionbreedinq

Nil Rccommcndcd as per Do AH&D vidc OM
No   H0102(ly32017‐Tradc  dated
13 10 2020and in tcnns of・NOC'rcceived

from MoEF&CC(W■ )VidC Lctter No 3
31′2019 WL dated 20 08 2020,subject to
ftlrther  appЮval  by  dle  Competent

Authorl,
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purpOsc

Pan‐3 MoEF&CC(WL)

S No Namc ofthe
applicant(Mた

)

&HO File NO

Date of
receipt

Item for import CIF
value

(lakh)

Status

69 K K Tradcrs

Am“ tsar
O1/53/8′22342/A
M18′K‐ 17/1C

2002 18 I 00 MT of Costos Rools
( Saussuresal,appa)

26009 Comments sought fiom aUySH on
09.03.1E. Comments soughl from
MoEF&CC(WL) on 23.5.2018. As decided
in the EFC dated 24.08.1E. reminder has
been sent to MoEF&CC on t9.09.18 ard
31.05.19. Since the case is of 2017. lhe
committee decided to again remind
MoEF&CC for comments. Last reminder
sent to MoEF&CC (WL) vide agenda note
dated 28.01.20.

The Committee decided to send reminder
to MoEF&CC (WL).

70 S Yuvarl.IFS,
AdditiOnal

Principal ChicF

Conscrvator Of

Forest&Director,

Chcnnai
O1/53/8/E

AM19/S59/1C

03 1018 Plain Zebra- Siames
Crocodile

NA Commenrs soughr from MoEF&CC1WL1
on 22.10.2016.

Reminders sent ro MoEF&CC(WL) on
24.12.2019, 07.09.2020 and 05.t0.2020
requesting for providing comments.

ワl A&S CrcatiOns,

New Delhi
O1/53/8′ E′

AM19/A‐624C

1802 19 8 nos. ofDPS Vertex
Collars with Accessories

105,
鮮讐8,01ザ
ght from¨

満聯腕tWQ榊
Ladakh ｔＯ　
ｍ

be submitted fOr irdlcr

72 Tangerinc Dcsign

Pv! しtd

CuttЮn
O1/53/8′E/

AM20′T“Ac

0904 19 2000oo nOs OfWOrked
Mother orPeari

2600

245

Commcnts mught From MoEF&CC
(Wし)on 18 04 2019 Last rcmindcr senttO
MoEF&CC(wL)vide agenda note dated
280!20

Remindcrs sent tO MOEF(WL)vide email
dated 16 09 2020 and 05 10 2020

A&S CrcatiOns,

New Delhi
O1/53′ 87T7

AM20′A4/1C

100419 I No Of Yukon Nigllt
Vision Bin∝ uiar Traccr

3'42

Comments  sclught  From MoEF&CC
(V′ L)on i8 04 2019

躙 胤 脇 L器 1躙 rn棚
0610 2020 stated that NOC OF CwLW
CuJarat Assaln, Odisha, Tam‖  Nadu,
Kamataka and utT Pradesh tO be
submitted Forヽ rther cOnsideration

『

:;l『]〕。i;lght fr°

m NIoEF&CC(ヽ VL)
74 Samanyu Trading
LLP,Dclhi
01/53/8/E/

0805 19 SusseraLappa

(KuthRoots)

3150
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AM20′ S18/1C Rcmindcrs scnt to MOEF(WL)vide eman
dated 28 01 20,16 09 2020 and 05 10 2020

′́ A&S Crcations,

New Delhi
01/53′ 8′ツ

AM20′ A‐33AC

280619 2 Nos. ofYukon Night
Binocular 3x42

522 Comments sought from MOEF&CC
(WL) on 01.07.2019.

MoEF&CC vide oM dated 09.07.19 has

requested to forward the recommendation
of Chief Wildlife warden, Covt. ofOdisha
for further consideration. Hence, the firm is
to submit the recommendation of Chief
Wildlife Warden, Govt. of Odisha directly
to MoEF&CC(WL) under intimation to
DGFT.

76 A&S Creatlons,

New Dclhi

O1/53/8′■ソ

AM20′ A‐ 36′IC

1007:9 2 nos. ofYukon Night
Vision Binoculars
Tracker 3x42

Ｚ^ Comments sought from MOEF&CC(WL)
on l1 07 2019

Reminders  sent  tO  MOEF(WL)
on28 01 20,16 09 2020 and 05 10 2020

′̈ A&S Crcalons
Ncw Delhi

Ol′ 53/8′Iソ

AM20′A-55/1C

21 08 19 7 Nos CPS Conars with

acccssorles

151 Commcnts sought from MOEF&CC(WL)
on 22 08 2019

MOEF&CC(WL) vide CO“ Spondcnce
FNo3‐ H′2019WL(partlXV01 3) dated
06 10 2020 stated that NOC oF CWLW,
Chhattisgarh to be submitted for Fll“ her

considcration                  _______

,8 4ヽerlin

Aeronatltlcs

ManuFacturing

Pvt Ltd,

Bangalorc

01/53/8′ E′

AN420/M‐ 37ノIC

200919 2 Nos Themal NiSht
Vision Scope for Anti
Poaching and

Suweillance

112 Comments sou」 lt From   MOEF&CC
(WL)on 23 09 2019

Remindcrs sent tO MOEF(WL)on
28012020,16 09 2020 and 06 10 2020

2011 19 l0 Nos. ofnight vision
Devices

50 Comments sought fおm MOEF(WL)on
21 112019

Remindcrs sent to MOERWL)vide eman
datcd    28 01 2020,16 09 2020    and
06102020                    _______

80 E Chandran,

Telangana

01/53′ 8′Iソ

AM20′E‐21/1C

030320 44 Nos. ofHunting
Trophie

897 Comments sKlu♪t From MOEF(WL)cln
06032020

Rcmindcrs senttO MOEF(WL)vidc Cman
dated 16 09 2020 and 06 10 2020

81 Adinanl

Velerin暉

Products Pvt

Ltd,Indorc
Ol′ 53′ 8′53733/A
1ヽ21/A13/1C

01 0720 (l) 6 Set Gul 50
comfo(able universal
gas applicator with all

(2) I Ser Tmnquilizer
Gun Guy.50 with all
Accessories
(3) I Set Tranquilizins

93 Comments souttt from MoEF&CC(WL)
on 04 07 2020

Reminders scnt tO MOEF&CC(WL)vide
cmail datcd 16 09 2020 and 06 10 2020
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Gun‐ Tcle bl● CCt GUT
50 with all Accessories

Dr Khurshcdd
Ahmad,Principal
lnveゞ igator,

S&H,Kashm"
01/53/8/53811/

AM21′D‐ 10/1C

150720 (l) 2 Nos. Solar Argos/
GPS 30g PTT (Animal
Tracking Device)
(2) I No. Solar
Argos/GPS 459 PTT
(AnimalTracking

Comments sought from MOEF&CC(WL)
on 02.09 .2020.

Reminder senl to MOEF&CC(WL) vide
email dated 06.10.2020

G Amarcnder
Rcddy,
Htterabad
Ol′ S3/8′53861/A
M21′G13′IC

250720 4 Nos.
AnimalTrophies

Commcnts sought flom MOEF&CC(両
on 30 07 2020

Remindcrs senttO MOERWL)vide cma‖
datcd 16 09 2020 and 06 10 2020

Globa:

Tcchnolo剛
SolutiOns LLC,

Ncw Dclhi

Ol′53/8/53933/A

M21に 15月C

l Set

Dan_In」 ect PiStOI PIco2

イヽodel型vitll cases&

acccssOrics fron usA

鯖脱:fy船刷ζll帯1塀
CL^Ncw Dd“ mayヽ s
PIC02 MOdelwith cases&accessOries FrOm USA fOr a CIF valuc Of Rs 146250〔

uS Dollars(UsD)1950]
●0●
^^… …

oい 月_月 L、  ヽイAcr● ´ ′ヽ ′、,′ ,、  =,                _  _   _  _ _

:.1.".:lT."d.d bLyO.EF&CC ( wL) vide correspondence Fire No. i_lEnoro wi' ,il;;;.ii.;'ro ;;"ii;jwrrn r rao rn8 cono rl ron bes rdes other usuar cond itions of import aulhodzation. The encrosures wifl be sent by e-mailto tie applicant and CLA. New Delhi.
A&S Creations,

New Delhi
01/53/8/5393″ A
M21/A2ツlC

4 Nos

Bird I A Light Data

L088er wih
standard acccssOrles

躙 tαttvdttl暇温ce F寵
No 3‐ 112019WL(pan lWd3)datcd
06102020

CLA,New Del“ mり sstle lhe
Logger withstandard accessoriestOm cemany(DEU)ForaCIFvalucofRs57919420〔

EURO(EUR)650780]
,、r“ハmm● ぃЯ.H k、′ ′ヽ

^rr,′
rヽ ′、■′,、  =J                _       _

廠T朋;噴Ⅷχ鶴静♀踊艘。I『i∬臓脳器鷺∫:L鳥1離y9WL lpan lⅣd⊃ ぬ“oF impo" authorizatiOn TheO.|^[^.…
…
 ́ :11・ ^^^_ t  _    |   |     …

        _enclosures will be sent by e-mailto the applicant and Ncw Dcl11
A&S CrcatiOn
Ncw Dclhi
Ol′ 53′ 8/53967′A
M21/A-35/1C

140820 2 Nos. GPS Vertex
Collar with standard

Comments sought fio6I[fSf,f 6l[fJ

脱 疏 職 撫 1福 輌 駐 樽
conccmed Statc tO bc submitted fOr“

"herconsideration
Adinath

Vetcrinan

Products PЙ Ltd,

Indore

01/53/8/539877A

M21/A‐36/1C

180820 (l) I Set RD706 -
Remole Injection
gun incl bag and full
equipment with all
Accessories
(2) I Set Tranquilizer
Gun with all

(3) I Set Tranquilizer
Gun with all Assessories
(4) I Set Tranquilizer
Gun with all
Accessories

脂 職 澱 ,0〕Tghfr°
m而。EF&CC(wD

Rcminder sent tO MoEF&CC(wL)vide
email datcd 16 09 2020

MOEF(WL)vide eman datcd 06 10 2020

soug lt sOme clarirlca● 。ns from the nm

The nrm replied vidc email dated
08 102020



(5) I Set Chemical
Restraint Equipmenl
with allAccessories
(6) 1 Set RD706 Remote
lnjection Gun with all

(7) I Set RD706 -
Remote Injection
gun including bag and
full Equipment with all

(E) I Set Tranquilizer
Gun with all

(9) 2 Sets Tranquilizing
gun RD706 with all
Accessories
( l0) I Set tranquilizing
Gun RD706 with all
Accessories
(l l) I Set RD706
Remote Injection Gun
with all Accessories.

Approved as recommcnded by MoEF&CC

(WL)vide lettcr n0 3-5/2020 VヽL dt

06102020

3 Nos. veterinary
Equipment/ Tranquilizer
Equipmenl and
accessories-X Caliber
(inlemational, Black
Oxide stock, Long
Barrel) no.l, X Caliber
(lntemational, Black
Oxide stock, Long
Barrel) No.l, X-Caliber
(Intemational, Black
OxideStock, Long
Banel) No.l, Animal
Control X-Caliber Med-
LongRangePremium
Package accessories
intemational) No.l.

Biohab lnc,

indorc

01′ 53/8′54003/A
M21/B‐ 36′ IC

200820

for impo( of 3 Nos veterinary Equipmen/

Tranquilizer Eq;ipment and accessories-X Caliber (intemational, Black Oxide siock, l,ng, Banel) no l, X
Calib€r (lntem;ional, Black Oxide stock, Long Banel) No.t, X-Caliber (lnlernational, Black Oxidestock, Long

Barrel) No.l, Animal control x-caliber Med-LongRangePremium PackaSe accessories (intemational) No.3

from USA for a CIF value of Rs. 492632.55 16503.40 - US Dollars (USDI as recommended by MoEF& CC

(wL) vide letter no.3-5/2020 WL dr.06.10.2020 as well as wilh Trading condition besides other usual

conditions of imporl authorization. The enclosures will be sent by e_mail to the applicant and RA' Indore'

Comments sou♪t“m MOEF&CC(WL)
on 26 08 2020

MOEF&CC(WL)vidc COttSpOndence
F No3‐ ll′2019NVL(partl XV01 3) dated
06 10 2020 statcd that'NOC'of CWLW,
Arunachal Pradesh to bc submitted for

10 NosLitc Track 140

Coilar w■ h standard

accessories

A&S Creations,

Ncw Dclhi

Ol′ 53/8′ 54035′ A
M21/A‐ 38AC



Hi Tech Advance
Product,IndOre

O1/53/8/54032′ A
M21′H304C

240820 5 Set
Injection Rifle/Dart
ProjectorJM DB I 3-
4no.JMDB hard
case-4no.lnjection Rifl e/
Darl ProjectorJMST-
lno.JMC sofl case-
1no.CO2 Container
l6gram
-7no.CO2 Container 74
gram-
20no.BJl3MM bore
barrelJM-
I no.S300 3.0m1 dart
syrinSe
-14no.5500 5.0mldarr
syrinSe-
l4no.Sl0 l0.0rnldaI{
syringe-
l4no.Nl538needlel.5x3
Emm.plain-
60no.
N2030needle2.0X30mm
.plain-
lOno.N2040needle2.0X
40mm.Plain- l0no.DVP-
l4no.COU
Connectomo.
l4 safety cap for l.5ml
and 3.0m1- l4no.Safety
cap for 5.0m1 and
l0.0ml- l4no.Silicone
oil-lono.

AppЮved as rccc mmendcdけ MOEF&CC
(WL)vide communicatiOn File No 3
122019WL(part 2)(Vo1 2)     dated
06102020

RA,indOre may`suc lhε
 im曖 "authorlza"n to the ap口

にant For impO■ OFS Nos ofぃ たC10n Rine Da"
ProJectO■ inJec6on Rincわart Pnector for thc useけ the wndHfe Depaltmcnts Of u"ar Pradesh,Himachal

l*9::1,_l-4"I::!g ard Bihar, subject to other starutory clearances, from Denmarr ror a CIF value of
l:;l?l:]-??.98fEyR9 (EUR)14097. t61 asrecommended by MoEF&cC iwl-; vide communication File No. 3_
12/20!9WЦ part_2xVo12)dated 06!0 2020as wcn as w“ h Trading cOnd"10n bcsides Othcr usual condi10ns OF
impOn authoHzation Thc cnclosures w‖ bc scnt墜笙 malltO thc a睦 1にant and RA,indOre
A&S CrcatiOns,

Ncw Dclhi

O1/53/8′54046′A
M21′A●04C

260820 6 Nos.
Telonics Ta8 with
accessories

Comments sought from MoEF&CC (WL)
on 31 08 2020

A&S CrcatiOns,
Ncw Dclhi

Ol′ 53/8′54064/

AM21′A424C

3 Nos. Lotek Lite
Track 420 with
st ndard accessories

Comments sought from MOEF&CI
(WL10n 02 09 2020
Reminder scnt tO MoEF(WL)vide ema‖
dated 06 10 2020

A&S Crca“Ons,
New Delhi
Ol′ 53/8/54093/

AM21′A● 5′ IC

8 NosGPS Solar PTT
Tags with

Comments souSht ftomroEF& CC O,vL)
on 08 09 2020

Rcminder senttO MoEF(WL)vidc email
dated 06 10 2020

Dr T Prabhakar
ChOwdり

,

Telangana

O1/53/8′54124/A
M21′D18/1C

130920 l4 Nos Hunting
T.ophies Animal
Mounts

Comments sought from VOEFaCC 1wL)
on 14 09 2020



95 Mohammad
Owais Ali.
Madhya Pradesh
0l/s3/8154161/A
M2lA4-53/tC

210920 I No. Stuffed Animals
(Taxidermy) Backskin
(Common Name -
Blesbuck & Scientific
Name Damsliscus
PySargus Phillipsi)
I No. Stuffed Animals
(Taxidenny) Flatskin
(Common Name- Zebra
&Scientific Name
Equus Burchelli)
I No. Stuffed Animals
(Taxidermy) Backskin
(Common Name - BIue
Wildebeest & Scientific
Name
Connochaetes Taurinus)
I No. Stuffed Animals
(Taxidermy) Shoulder
Mount (Common Name
waterbuck & Scientific
Name Kobus
Ellipsiprymnus)
I No. Stuffed Animals
(Taxidermy) Shoulder
Mount (Common Name
- Blue Wildebeest &
Scientific Name
Connochaetes Taurinus)
I No. Stuffed Animals
(Taxidermy) Backskin
(Common Name -
Waterbuck & Scientific
Name Kobus
Ellipsiprymnus)
2 Nos. Stuffed Animals
(Ta-xidermy) - Legs
Ashtray (Common
Name- Waterbuck
&Scientific Name
Kobus Ellipsiprymnus)
I No. Stuffed Animals
(Taxidermy) - Legs
Lamp (Common Name
Waterbuck &Scientific
Name Kobus
Ellipsiprymnus)
I No. Stuffed Animals
(Taxidermy) Shoulder
Mount (Common Name
Gemsbuck & Scientific
Name Oryx Gazella)
I No. Stuffed Animals
(Taxidermy) Backskin
(Common Name -
Gemsbuck & Scientific
Name Orvx Gazella)

48 Comments sought
on 22.09 .2020 .

fiom MOEF&CC (WL)

24

|



I No. Stuffed Animals (
Taxidermy) Shoulder
Mount ( Common Name
Blesbuck & Scientific
Name- Damaliscus

Sarleerヽ 4ccr,

Madhya Pradcsh
01/53/8/5416y
AM21/S_90/1C

I No. Stuffed Animals
(Taxidermy) Shoulder
Mount (Common Name-
Blue Wildebeesl &
Scienlific Name
Connochaetes Taurinus)
I No. Stuffed Animals
(Taxidermy) Shoulder
Mounl (Common Name
Waterbuck & Scientific
Name Kobus
Ellipsiprymnus)
I No. Stuffed Animals
(Taxidermy)
Backskin (Common
Name - Blue Wildebeest
& Scientific Name
Connochaetes Taurinus)
I No. Stuffed Animals
(Taxidermy) Backskin
(Common Name -
Waterbuck & Scientific
Name Kobus
Ellipsiprymnus)
2 Nos. Stuffed Animals
( Taxidermy) - Legs
Ashtray (Common
Name - Waterbuck &
Scientific Name Kobus
Ellipsiprymnus)
I No. Sruffed Animals
(Taxidermy) - Legs
Lamp (Common Name
Waterbuck &Scientific
Name Kobus
Ellipsiprymnus)
I No. StulTed Animals
(Taxidermy) Backskin
(Common Name -
Blesbuck & Scientific
Name Damaliscus
Pygargus Phillipsi)
I No. Sluffed Animals
(Taxidermy) Flatskin
(Common Name - Zebra
& Scientific Name
Equus Burchelli)
2 Nos. Stufled Animals
(Taxidermy) - Legs
Ashtray (Common
Name - Z€bra &

2! 0920 Comments sOughtFrom MoEF&CC(WL)
on 22 09 2020



Scientific Name Equus
Burchelli)
I No. Stuffed Animals
(Taxidermy) - Legs
Lamp (Common Nam€
Zebra & Scientific
Narne - Equus
Burchelli)
I No. Stuffed Animals
(Taxidermy shoulder
Mount (Common Name
Gemsbuck & Scientific
Name Or)r( Gazella)
I No. Stuffed Animals
(Taxidermy) Backskin
(Common Name -
Cemsbuck & Scientific
Name Oryx Gazella)
I No. Stuffed Animals
(Ta-xidermy) Shoulder
Mount (Common
Nameblesbuck &
Scientific Name -
Damaliscus Pygargus
PhilliDsi)

97 Adinath
Vetein暉
Products PIt Ltd,

Indorc

01′53′8/54191/A

M21/A Sα lC

240920 (l) I Set x-Caliber
Stock and Aclion, Pneu

Dart, Overall tength
Rifled stainlels steel 50

caliber with optional
l lmm smooth bore
barrel sleeves, Sight 3x9

adjustable scope
(2) I Set Tranquilizing
equipment
(3) I Set Tmnquilizing
equipment
(4) I Set Tranquilizing
eouiDment

46 でOmmenls sOughtFrom MOEF&CC(WL)
on 25 09 2020

98 Adinath

Veterinaげ

Products P、■Ltd.

lndore

01/53/8′54220A
M21′A‐52AC

29920 (1)l SCt
Tranquilizing cquipment

(Pneu‐ Dart X Ca“ ber),

(2)l Sct
Pncu‐Dart X― Ca‖ bcr

TM―Rine,

(3)l Sct
Pneu‐ Dart X‐2TM―
Pistol

(4)l Sct
Pneu‐ Dart Blo■ ector

Kit

46297
5

Comments soughtFrOm MOEF&CC(WL)
On 29 09 2020

99 A&S Creations,

Wcst Patel Nagar

Ncw Delhi
OI/53/8/S4255′ A
M21/A54月 C

05 1020 2 Nos
Sollar P IT Tags W"h

standard

accessorics

45140
0

Comments sougllt From MOEF&CC(WL)
on 06 10 2020

０́



100 A&S CreatiOns.

West Patel Nagar,

Ncw Delhi
01/53/8/54257′ A
M21/A-55Л C

05 1020 4 Nos.
GPS Vertex Collar with
standard
accessories

55452
8

Comments sOuglltfrom MoEF&CC(WL)
on 06 10 2020

Pan-4 MoEF&CC(HSMD)&DPllT

Sl

No
Name oFthc
applicant(｀νS)
&HO Filc No

Date of
receipt

Item for impon CIF
vaiue

`lakh)

Status

101 K K Tradcrs,

Amritsar

Ol′53/8′468′

AM18/K‐ツIC

0'07 17 2500 Kgs. ofcastor
SAC (Casloerum) crade
I &Grude2

39561

4000

DIPP vidc OM No ツ502017-TSW7‖ 6
dated 08 08 2017 has suggcsted tO consult

Min｀け OfAYUSH inthc mater

Comments sought frOm AYUSH On
3082017&12122017

Mん  AYuSH vide oM No   K‐
11021/03/2017-DCC datcd 02 04 20:8 has

intimatcd that cOmmen“ of MOEF&CC
may bc taken to facilitatc the dccislon in

DGFT

Comments sOuglli from MOEF&CC
15042018

Reminders sentto MoEF&CC on 19.09.1E.
31.05.19 and 19.06.2019. 28.0t .2020.

The Committee decided to send reminder
to MoEF&CC (HSMD) and also write to
the firm for their comments.

Comments sOught From D′ o
22032019

Fertilizer

FertilizerRcminder again
17082020

D′o

Commcnts   alscl   mught   FrOm
MOEF&CC(HSMD)on 05 09 2020

Commcnts scluttt From M/o Mhcs On
2703 2018 as per DPIT's OM datcd
04072018

M′o 4ヽincs vidc oM dated 24092018
suggcsted tO wck cOmments rrOm
MoEF&CC

Comments sOught frOm MoEF&CC On
31052019

翌擁酬liさ:晰路躙
)ぶ

102 Shanti Agro

Products,Navsari、

Cll」 arat

O1/53/8/8

AM19/S10271C

0703 19 200 MT OFZinc Ash
below 65%Zinc

103 Ratall Aluminium

Rccycling P Ltd,

Faridabad

01/53/8/24077′ A
M18/R‐ 414C

1403 18 6000 MTs
Aluminium D『 Oss Th市 ‖

17550

27
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104 Techno Feeders,

Kanpur
01/53′ 8′E′

AM20T lAC

2303 19 (1)150000 Quanti,
Zinc Dross(H S COde

79020010)iS by product

ofhot dip galvanising

prclccss with minimum

Zinc pcrcentage 92■■is

is rcrlncd to prOducc

Zinc metal and al!oys

(2)150000 Quanti,
Zinc Dross(H S COde

79020010)

０́ Comments sought from MOEF&CC
(HSMD) on 12.04.2019. MoEF&CC vide
e-mail dated 22-04.19 has informed thai
M/s.Techno Feeders, Kanpur has not
applied for the NOC in
MoEF&CC(HSMD) and requested to
communicate them to apply with all
relevant documents in
MoEF&CC(HSMD). Hence, the firm is to
apply for the NOC in MoEF&CC(HSMD).

Reminders sent to MoEF&CC(HSMD) on
19.06.2020 and 06.10.2020 requesting for
expediting the commenls.

＾
υ Mcloy Metais
PHvatc Limitcd,

Rcnigunta

01′ 53/8′υ

AM20ハ43/1C

1704 19 4500 MT of Lead
Battery Plates covered
by ISRI Code "Rails"

39937
5

.NOC'  rcceived  from  MOEF&CC

(HSMD) vide letter No  23る 02017-
HSMD datcd 09 09 2020

DIPP vide OM No P-29019/1フ ′2020‐LEl

datcd 20 8 2020 has sought some
info`“ ,ation 命。m the nnn along with a

copy of vaild `NOC' of MOEF&CC
(HSMD)
FilⅢ l's rcply is a、vaited

Reminder scnt to rlnn vide email datcd

06102020

106 Stt Rubbcr
indust● cs,RaJkot

01′ 53′ 8′Iソ

AM20/S-9/1C

200419 2290 MT Rubber Tyres
Scrap/ lnnerTube Scmp
(Pressed/ Baled/
Shredded/ Multiple
Cuts).

10500 Commcnts sought From MOEF&CC
(HSMD)& DIPP on 23 04 2019
Reminders  sent tO  MoEF&CC  on
19 06 2020 and15 09 2020 for expcd‖ ng

the commcnts

Comments recciVed from DIPP vide OM
No    P47012722′ 2019‐TSW   datcd
22072019

Rcminder scnt to MOEF&CC(HSMD)
vidc email dated 06 10 2020

MOEF&CC(HSMD)vidc Cman dated
06 10 2020 inforlncd that the inn has not

apphcdin MOEF(HSMD)for NOC

Fim was requested to apply fOr NOC with

MOEF&CC(HSMD)vidc Cman dated
14102020

107 Emaar tead
Company Private
Limited,
Coimbatore.
0t/51/uu
AM20|E4ltc

2805 19 7200 MT of Lead
Battery Plates

S,240 Comments sou8ht iOm MOEF(HSMD)
on 29 05 2019

MoEF&CC(HSMD) comments  are
a、vaited

DPIIT vide OM NoP-29019′ 12′2020-
LEIdatcd  12 08 2020 has sought somc
info口
“
ation from the nnn a10ng with a
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copy of valid 'NOC' of MOEF&CC
(HSMD).

Reminders sent to firm vide email dated
15.09.2020 and 06.10.2020.

（
） ConsoAgrolndia

Private Limited.
Kottayam.
0t t53/t/E/
AM2O/C-I I/IC

240619 26000 Kgs.
Crumb/ Rubber
BuffingPowder

1.61 Comments sought fiom MOEF&CC
(HSMD) on 24.06.2019.

Reminders sent to MOEF&CC(HSMD) on
20.06.2020 ard 06.10.2020.

Comments sought from DPIIT on
02.08.2020 and aSain on 11.0E.2020
requesting for comments.

DPIIT vide email dated 7.09.2020 has
souSht some information from the firm.

Reminder senl to firm vide email dated
06.10.2020.

The firm vide email dated 06.10.2020
informed that the company is not
functionaland requested to close the file.

Hence, the Committee decided to close the
case,

109 Gochem Metals
and
Alloys, NalSonda.
Telangana.
0t t53/8/EJ
AM20/G-14/tC

160719 3500 MTs Battery scrap 31199
3

Comments sought from MOEF&CC
(HSMD) on 24.07.2019.

Reminder senr ro MoEF&CC(HSMD)
requesting for expediting the comments
vide email dated 06. 10.2020.

DPIIT vide OM No.P-29019/ l4I2020-LEI
dated 12.08.2020 has sought some
information alonS with .NOC, of
MOEF&CC from lhe firm. The firm has
teen requested to fumish reply within 15
days.
Reminder sent to firm on 3l.08.2020 and
06.10.2020.

110 Balaji Rubber
Industries Private
Limited. Salem.
0t /53t8/El
AM2O/B-I7/IC

2407 19 12000 MTs
Used Rubber Scrap
Tyre / PairinSs (Multipte
CutY Shreds/ Press
Baled)

59052 Comments sought f.om MOEF&CC
(HSMD) on 26.07.20t9 fo owed with
reminders dated 28.01.2020. ?0.06.2020
and 06.10.2020 for expediling rhe
comments.

DIPP vide OM No. P-4701l/2t2l2019-
TSW dated 09.08-19 has sought
infonnation along with a current cop) of
'NOC' of MoEF&CC fiom the firm.
&qinders sent to the firm vide email
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dated 20.06.2020 and 26.8.2020 requesting
for firmishing reply. Firm's reply is
awaited.

Reminder sent to firm vide email dated

06.10.2020

lll Jammu Pigments
Limited, Kota
Rajasthan
0|5y8ta
AM20/J-16ltC

2208 19 2650 MTs Lead Scrap
as per ISRI'Relay'

39725 DPIIT vide OM No. P-2901911112020-LEl
dated 12.08.2020 has sought some
information from the fim along with a

valid copy of 'NOC' of MoEF&CC.
Reminder sent to firm vide email dated
15.09.2020
Reply received from firm vide email dated

05.r0.2020

Comments sough! ftom MoEF&CC
(HSMD) on 20.08.2020.

Reminder sent to MoEF(HSMD) vide
email dated 06.10.2020

112 Shree Metal
Works.
Muzaffarnagar,
Uttar Pradesh
01/51/AEl
AM20/S-62/lC

020919 1 ( I ) 5000 MTs Battery
Scrap, Like Lead
Battery Plates,
(2) 5000 MTs Battery
wastes like Scrap
Drained or Dry while
intact

79042 Comments sought from MOEF&CC
(HSMD) on 05.09.2019.31.08.2020 and

again on 05.10.2020.

DPIIT vide OM No. P-29019/8/2020-LEI
dated 22-06.2020 has sought informatior/
documents from the firm.

The firm's reply dated 05.08.2020 has been

referred to DPIIT vide email dated
06.0E.2020.

DPIIT aSain on l6-08.2020 has advised the

applicant to submit the 'NOC' of
MoEF&CC.

MoEF (HSMD) Yide email dated

06 10.2020 has informed that the firm has

not applied for NOC.

Reminder sent to firm to apply for 'NOC'
in MoEF&CC vide email dated

06.t0.2020.

113 Jain Metal
Rolling Mills,
Chennai
0v53lElE)
AM20/t-20/lc

270919 (i) 5000 MTS Lead
Battery Scrap covered
by ISRI Code Rails.
(ii) 5000 MTS l-ead
Battery scrap as Per
ISRI Rains.

84540 Commints received from MoEF&CC vide
OM No. 23- 130/2014-HSMD daled
09.09.20t9.

Email sent to finn on 15.09.2020

requesting them to fumish reply to DIPP'S
OM No. P-29019/162020-LEI dated

20.8.2020.

Reply received from firm vide email dated
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28092020

DP‖ T vide email dated 06 10 2020 has
asked for thc Fresh conscnt t0 0perate order

frOm State pOllution control board from thc

rlrm
114 Creencc‖ Rubbcr
india pvt Ltd,

RaJkot

01/53/8/ν

AM20/C‐37AC

121019 2500 MTS
Wastc Tyrcs Scrap

(Multiple cuts/Shrcds/
Press 3alcd)

20000 Commcnts receivcd from DPIIT vide OM
No P470127642019‐ TS       dated
21 102019

Commcnts    sOught    FrOm
MoEF&CC(HSMD) On  25 H 2019
fo‖owed with reminders datcd 24 08 2020

and 06 10 2020
llS Tinna Rubber and

lnfrastructurc

Ltd,Dcihi

O1/53/8′E
AM20′T-31/1C

211019 500 MTs
Tyrc BuFrng POwder

730 Comments sOught Frott   DPIIT Oh
22102019

Comments    sOught    ■om
MoEF&CC(HSMD)On ll l1 2019 and
reminders  scnt  On  26 08 2020  and
06102020

The 6::"has bccn requested On 26 08 2020

toヽmish rcply to DPIIT'sOM No P
47012/65′ 2019dated 18082020

Remindcr sentto flnn vide cmail datcd

06102020

116 Gravita lndia

Ltd,Jaipur

01/53′ 8/ν

AM20′ G● 14C

04 12 19 5000 MTs Lead Scrat
as per lSRl Rails, Lead
Battery Plates covers
code word'Rakes'

52500 DiPP vidc oM NO P_2901ワ 18′2020-LEI
dated 20 8 2020 sought sOmc infOnnation

along with a cOpy of valid `NOC' Of
MOEF&CC(HSMD)FrOm thc nnn
Reminders sent tO■ rm vide cmaH dated
15 09 2020 and oワ  102020

Comments      sougllt      From
MoEF&CC(HSMD)On 14 08 2020
Reminder sent tO MoEF(HSMD)vide
email dated 07 10 2020

117 Shree Mangal
Radhika
industrics,Ncw

Dclhi

01/53/8/υ

AM20/S_137AC

211219 5000 MT of Rubber
Articles ScrapY
Moulded Rubber Scrap/
Conveyor Belt Scrap/
Pairings/ Rubberized
Steel Friction Cord/
Rubberized Ste€l
Friction Cord/ Rubber
Compound/ Lumps
(CuV shredded/ press/
baled,/ lumps/ shee/
Rolls

40000

50400

Commcnts rcccived¨
P‐47012/3/2020-TSヽ V datcd 08 01 2020

Comnlcnts sOught from MOEF&CC
(HSMD)on 30 12 2019

徽 漱叩 靱

DPIIT vide OM No P 29019/18/2020■ EI

鼎:焦af110な習よ1‖1淵晋
hl。

∬呼

Gravita india

Ltd,Jaipur

01/S3/8/ν

271219 5000 MTs Ba"Gげ Waste

`こ

scraP,lcad batten

platcs cOvcrcd by ISRI

う
０



AM20′C-44/1C code word Rails 'NOC' of MoEF&CC (HSMD) from the
firm. The firm has been requested vide

email dated 22.0E.2020 to firmish reply.

MOEF (HSMD) comments are awaited.

Reminder sent to MOEF(HSMD) vide
email dated 07.10.2020

119 Shital Rubber,

Ahmedabad
01/53/8′ν

AM20/S14171C

0401 20 I 0000 MTS rubber
article scrap, moulded
rubber scrap/ conveyor
belt scrap/ pairings/
rubberized nylon
friction cord/ rubberized
steel friction cord/
rubber compound/
lumps cut/ shredded/
press/ baled/ lumps/
sheey roll.

8500 Commcnts sought from MOEF&CC
(HSMD)&DPllT on 07 01 2020

DPi:T vide OM No P47012/34ρ 020-
TSW dated 17 06 2020 has sougllt some

infol,.,ation nom the nnn

Remindcrs sent to inn vidc cmail datcd
15092020and07 102020

Reminder scllt tO MOEF(HSNID)vide
cmail datcd 07 10 2020

MOEF&CC (HSMD)comments are
a,vaited

120 Innovac3d P,1

Ltd,Maharashtra
Ol′ 53/8/ツ

AM2071‐ 50/1C

180120 50 Kgs Titanium
Powder Metal Powder
EOS Tilanium Ti64

177 Comments ζought“ m Dcpl of Atomic
Encrgy on 24 01 2020

DAE vide cmall datcd 21 09 2020 cncloscd

a  copy  Of thCir earlicr  letter dated

13 03 2020 whcrein thcy had slatcd that ulc

需庶常l。品li鵠 iよ Fid鷺肌n∬

=ntl鳴

t‖::L,1鷲響鷺ピも溜i:
not requircd for this import

Comments also sought from MoEF&CC

(HSMD)on 08 09 2020

MOEF&CC (HSMD)comments arc
awaltcd

Arcclor Miu,1

Nippon Steel

india Ltd,

Maharashtra

01/53/8/31

AM20′A l14′ iC

IL02.20 | 200000 MTs Millscale

MOEF&CC(HSMD) commCnts
a、vaited

う
‘
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122 Parckh Rubbcr

COmpany,
Valasan Dist

Anand,Cttarat
01/53/8/E/

AM20/P‐ 62′IC

210220 20000 MTS Old used
rubber tyres scrap &
used tube scrap with cut/
uncut/shreds/ baled &
pressed/ tripled form/
one cul in beadwire/
sinSle or multiple cut
shredded & loose form
for making crumb
rubber.

8640 DPllT vide OM No  P_47012β 6/2020-
TSWdated   17 08 2020  sought  sOmc
infoi口 tation fron thc nin`aiong with a
copy ofvalid.N∝ 'ofMOEF&CC

Thc nl‖ : has been rcquestcd vide cmail

dated 31 08 2020 fOr fumishing rcply

Reply receivcdfrom r111"vidc cma‖ dated

17092020

Reminder scntto DPIIT On o7 10 2020

，

ヽ Pratham MetaI

industries,

Saharanpt r

01/53/8′B7

AM20/「63/1C

260220 4500 MTs of Lead
Scrap: Lead Scrap (ISRI
Code: Rains, Radio.
Rakes, Rent, Relays.
Ropes, Roper, Rails and
Racks). Lead Scrap
namely (Lead Baflery
Plates Covered by ISRI
Code Word Rail.
Battery Lugs Covered
by ISRI Code Word
Rakes)

27000
0

Comments soughr from DTII-;n l0Ol
and MoEF&CC on I1.03.20.

Reminders scnt tO DPnT On 22 06 2020
and  Oワ lo 2020  fOr  expcditing  thc
commcnts

MoEF&CC vidc cmall datcd lo o7 2020

Thc nnn vidc cmail dated 03 08 2020 has

been rcqueゞcd tO apply forthc`NOC'w"h
all      relevant      dOcumcnts      in

MoEF&CC(HSNID)

Reminder scnt,O rlnn vide cmail dated

07102020

20

124 SingOdaa

lndustrics,

Bhanlch
Ol′ 53/8′ [ン

AM20/S_22271C

1フ 0320 lυO M l of Batte,Plate
SCraノ Lcad Scrap

69714

39957
5

COmmcnts  

―

&MoEF&Cc On 19 03 2020

Remindes sent tO DPIIT On 22 06 2020
and   07 10 2020   FOr  cxpediting  thc

COmments

Reminders scnt tO MoEF&Cc On
04082020,  15 09 2020 and 07 10 2020
●●ハ,,^●

':い
OC^.^ッ ^^ヵ :● :_～ `t_____

Ｚ^ Suprcme Batterics

PИ Ltd
Hydcrabad
O1/53/8′53013/A
M21/S-4/1C

070520 (l ) 1000 MTs t-ead
Scrap : Lead Scmp
(ISRI code: Radio,
Rakes, Rent, Relays,
Ropes, Rails and Racks)
battery scrap, mmely
(lead battery plates
covered by ISRI code
word 'Rails', battery
lugs covered by ISRI

No P_29019/6/2020-LEI datcd 20 08 2020
in EFC MeelngN0 04/AM 21 dated
28082020

臨温 鳳鮮馴Ⅷ 。調
l継197蠍胤nξtt il講f01
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MOEF&CC(HSMD)h the“ `N∝ 'vidc
OM No 23/18′ 2019 dated 22 03 2019

code word Rakes )
(2) 7000 MTs Lead
Scrap (Battery Wastes.

namely , lead batteries
covered by ISRI code

RA, Hyderabad may issue the impon authorization to the applicant for import of4767.970 MT of fully Drained

Wastc Lead Acid Battcncs(cruShed/Broken)from CCA for a proportionate CIF valuc,subJcd to tllc ctlndhions

mentioncd in thc DPIIT OM No P 29019′ 6′2020-LEl datcd 23 09 2020,subJcct tO COndtions as imposed by

MOEF&CC(HSMD)in their・ NOC'vide OM No23/18′ 2019 datcd 22 03 2019,as wcnぉ wih actual user

condition besidcs othcr usual eonditions oF import authorization The enclosures win be scnt by e_mail to thc

Comments sought from MOEF(HSMD)
&DPIIT on 4 7 2020

DPllT vidc OM No P`7012′ 592020′TSV′

dated   17 08 2020  has  sought  some

info,n,ation The 61,. ■mished rcply on

27082020

DP‖T vide OM No P-47012/5,2020′TSW
datcd 15 09 2020 statcd that the nllll waS

earlicr asked to submit celtain infol"lation

including spccirlc item of import and no

objec“ on from MoEF&CC and requcstcd
tO info,mi thc applicant abOut ule prclcedurc

for  obtaining  no  objec●on  ■om
MoEF&CC Accordingly, tlle rli n, has
bccn infonncd on 01 10 2020 about thc
link on which they havc to apply for
MOEF&CC's・ NOC

24,000 MTs waste
parings and scrap of
rubber (other than hard
rubber) and powders and
granules obtained ther€

form (Multi cut Tyres -
other cut Rubbers) from
Australia.

14006
4000

040720Karthikeya

Rubber Company,

Coimbatorc,

Tanil Nadu

O1/53/8′ 1ン

AM21/K‐ 8′IC

Commcnts sougllt from DPIIT on
02082020

The n"“ has been rcquested on 26 08 2020

tO Fumish rcply to DPlIT OM No P
47012/7′ 2019‐ TSヽV dated 26 08 2020

Rcmindcr scnt to nnn vidc cmail datcd

07 102020

55 MTs Rubber
Crumb/ Granules
mesh size finer
than l0 mesh

310720Tinna Rubbcr and

intastmcmre
Ltd,New Dclhi
01/53/8′53899′A
M21′T-24/1C

Comments sought from MOEF(HSMD)
&DPIITon 12 08 2020

Thc nnn has bccn rcqucsted vidc cmail

datcd 01 09 2020 1o fllmish reply to DPIIT

OM No  P‐ 47012/15′ 2019-TSW dalcd
26082020

Fin■ 's reply referred to DPIIT vidc ema‖

dated 07 10 2020

MOEF&CC(HSMD)  commCnts  arc
awaited

10000 MT sold used
rubber tyrc
scrap& old used tube
scrap with cu, uncut/
shredded/ baled &
pressed/ tripped form/
one cul in beadwire/
single or multiplecut/
shredded & looseform
for making crumb
rubber.

4560Pragati Rubbcr,

CuJarat

01/53′ 8′53905′A
M21′P19′lC

020820

126

127

128
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I I I | - 
| remi"aei senr ro MoEF(HSMD) vide I

f]1 llemairdared07.r0.2020- l2c '[.ricR;bber. . ro.or.zo Foooo vrs -.rra *"a jlso.O [o,nmemi.o,g'r r.o.MosniHSv d
I AnmcoaDad I rubber tyre scrap & old I Dp ton 12.08 2o7o

I oli 5j/8/sl9l2 A I used rube scrao with cuv I l

I M2vE g,|C 
luncuv shredjed,/ bated | | rn. n* n^ U"n requcsred on 0l .09.2020 I

I ] ] & pressed,/ lripped form,/ I I . tumish reply lo Oittr 
"ia. 

OU No. p- I

I I I lone cur in bead wirc/ I 47ol2r0l2020_Tswdared2loB)020
I I I sinsre or mulriple cu/ | i I, 

I shreddcd and loose form I Firm reptied vide emait dared M.09.2020.

, lf;ill',*.,,-o I ]RemindcrsenrroDprrron07.10.2020

] ] | | voer.acclnsnauy commcnrs ,,. II i lawaited- l

I I ln.,ina". ..n, ro rr,,oerrHsvor viae 
I

I I I cmaitdared 07.10.2020 l

r:o -Nini s.,s n"ut i- rTot-ol zo i- - fzrz.a fnJp-,ca as **m,,,""aea bv oprrr v;ael
irndraNewucthr I wasle rubber tyres scrap loM No. p-470 t2lj t,D0 rg-'].sw d c..l

I 0l /5j/8/s 3984/A I I t pressed/bated,r I Os.IO.ZO:O ?rnd in iem\ "r v"n""i;

l']]11 '"'l ' lshrcddcd/muhicuts) ' -1!:'}g"3r'oru" 
i:'siaoii'Hivo 

lcLA. New Delhi mav issue the impon aurhorizarion ro the appriar for impon of i 5oo MTs or wasre rubber ]

蒲滋揚 、liFll聯i朧場撻鱒錦淵:蠍蝋‡端
22 09 2020 as 、ven as with actual uscr conditiOn bcsides Other usual condition or import authoHzatiOn  

「 he
i CLA,Ncw I)clhi

♀官管聟,γ l   m。 Oゞr.cnbrs  l   む
““
 li55らもう6~語範1~品ふAM21κ  79′IC  I     I             I    I MoEF&CC infoOned lll~lic liIモ

i

crumb/granules havinS mesh size finer
than I0 mesh and devoid of iror/sicct &

1翻霊幸畷赫驚蕊  辮 鮒
rubber having mesh si7C 30,40 and 60 mesh from unicd Kingdom(cDR)for a prOponiOnate c11'valuc,

subJect to the ctlndhiOn mcn6oned in thcDPIIT■ deOM NO P,70124 12019 1Sw datcd 19 10 2020 as wcll
む wnh aoud uscr cOndlt On bes● es omcr usud cOnd“ on Ofimpon authOttz“ on TIξ ttcに

`liξ

輛 r屁 111

郡 疑 り や 椰 〔詣属 Lll∬
000i■
ttD濡 嘱 需 :腑

町&d5
Ludhiana Punjab I Mesh Si^ r0 Mesh

器網雛 | |   |[榔 児蹴肥『ri∬品l棚
No     P_4,012/20'2019-TSW    datcd
21092020

―



133 140920 c'rumb25000   M rs

Rubberl

Granules having mcss

size less than lomm and

devoid ol iron and stel

Rubbcr (HSMD)&DPIIT On 14 09 2020

Comments SOughl ■Om MOEF&CC

It" iirm nas Ueen requcsled on 19.06 2019

鳥01努〕揚認拳£器勝3めざ;「

RemindCS havC bCCn sent to rlⅢⅢ on

05082020, 23 09 2020 and 07 10 2020
ins for furnishi

Comments sought frOm
16032020

Sabari Textiles

Private Limited.

ramil Nadu

01′ 53′ 8′54126′

Aヽイ21′S-86′ lC

Royal ARC
Elcctrodes Ltd,

Mumbal
Ol′ 55′ 8′ 14948′A
M18′R-36′lC

Celltum

Elcctronics

Limicd,

Bangalorc

Ol′ 53′ 8′Tソ

AM20/C● 5′lC

24 Tons
Chromium Mcral

15444

140320 40 Kgs. ol Soldcr Wirc 16353
9

DP1lT  On

Ille nrm has bCCn requcsted to mmish

馴羊24'202『:∬lac漑 04盤0‐

Remindc、  have becn sent tO rlim on
04082020, 15 09 2020 and 07 10 2020
子OquCSting to fumish reply

i蝙蔦ヤ呵璃蔵品面T計直瞬T輛酬藤謬鶴

躙 ITL問器ム総基♯轡餌継
urcs Will"Scnt by email to thc applicant and  RA
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140 Indian lnstitutc of

Scelncc

Education and

Rcsearch,Kcraia

01/53/8/53992/A

m21′ I_18/1c

190820 (l) 20 Nos.Gold Peuets.
Au, 99.999 percent pure,
l/S Dismeter X l/8
LonS Sold by thegram

(?) 30 Nos. Gold Pellets,
Au, 99.999 percent pure,
l/8' Diamter X I/8'
long. sold by theqam.

29 indian institutc oF Scicncc Education and

Research has becn requested vidc email
datcd 22 08 2020 to prOvidc ali ncccssaゥ

attachmcllts/docunlcnts through c― m“lh
PDF fomat tO lmport Ccll,O o DGFT at
ema‖ ID:impon dgnOnlc in

Thc rl"".s rcply has bccn fopⅣ ardcd lo
DPIIT On 07 10 2020

14! Indian lnstitutc of

Sccince

Educatlon and

Rescarch,Kcrala

01/53/8/53990/A

M21417′Ic

190820 l No Silvcr Pe‖ ets,
Ag 99 99pcrcent purc

1/8 diamcter X1/8

long,0 050 Kg

01 Comments sought FrOm DPIIT On
22082020

DPIIT vide OM No P‐ 47012′74/2020 TSW
dated 04 09 2020 infonned that DPIIT is

not concerned w"h the mattcr
142 HBL Power
Systems Ltd,

Telangana
O:/53′ 8/54012′ A
M21H‐28AC

200820 2000 Kgs
Cadmium MctalPowdcr

361 Approvcd asコ ∝Ommended″ DPIIT vidc
OM No P 47012/82/202● TSW datcd
OS 10 2020

RA H)derabad ma) i5sue rhe impon aurhorizario@al
Powder from BEL for a CIF value of Rs.3614570/- [EURO (EUR) 3-9XO; as per DpltT OM No. p-
470121E212020-TSW dated 05.10.2020 as well as with actual user condition besides other usual condirions of
i@ilto $e applicant and RA Hyderabad.

′
● Thc Director,

CSIR― NIIST,
Kerala

01/S3/8/54033/A

M21′T‐34/1C

240820 (l) l0 Grhs Cold Pellets
Au. 99.999 Percent Pure
l/8'Diameler X l/8'
Long
(2) 25 Cms Copper
Pellets Cu 99.999 Pure,
114' Diameter X
l/4'Long
(3) 25 Gms Silver
Pellets A999.99 percent
Pure l/8 Diameter X
l/8 Long

10 The case was approved on file by
Competent Authority.

The Comminee granted ex-post facto
approval.

144 Mittal Pigmcnts

Private Linlitcd,

Kota
01/53/8754132′

AM21′M`44C

140920 2000 MTs. Lead Scrap
as per ISRI Rails
2000 Nos. Lead Scrap as
per ISRI Rains
2000 MTs. Lead Scrap
as per ISRI Rents

58500 Comnlcnts sought from DP‖ T 品
i5092020

145 Pondy Oxides and

Chemicals
Limited,

Kanchipuram
O1/53/864143/A
M21/P2,lC

160920 6000 MTs Lead Banery
Plates covered by ISRI
Code word Rails'

52240 Comments     rcceived     frOm
MoEF&CC(HSMD)vidc lctter No 23
87/2009_HSMD datcd lo o9 2020

Commcnts mught frOm DPIIT On
16092020

Thc n,nl has bcen rcquestcd On 05 10 2020

to ft mish replン  tO DPIIT's OM N0
29019/21′2020‐ LEI dated 28 09 2020

Thc■ 1":'s rcp:ン datcd o6 10 2020 has bcen
fopⅣardcd  to  DP‖ T  On  23 10 2020
requcsting rOr commcnts
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146 Shree Ponni Lead

Allw P‖ vatc

Limited

01/53/8/54147/A

M21/S‐ 89/1C

160920 2000 MTs
Ba"c,Scrap(lSRI
Code Rains)

14000
0000
Comments sougllt FrOm DPIIT on
l'092020

147

雖 lmm

62 Nos. SBH Double
Slide Rail Sysrem with
accessories : sBH
Standard box 5600
including all accessories
: Strandardbox Base
Plate 1500 mm (L) x
2400mm (H)
62 Nos SBH Double
Slide Rail Sysrem with
accessories: SBH
Standard Box 5600
including all
accessofies:
Standardbox Top Plate

3500 mm (L) X 1600
mm (H)
l86Nos. SBH Double
Slide Rail System with
accessories: SBH
Standard Box 5600
including all
accessories: spindle
element
54 Nos. SBH Double
Slide Rail System with
accessories : SBH
Standard box 5600
including All
Accessories: PIN 40 x
230
50 Nos SBH Double
Slide Rail Syslem with
accessories : SBH
Standard box 5600
including all accessories
: box connector
444 Nos SBH Double
SIide Rail System with
accessories : SBH
Standard box 3600
including all accessories
: CLIP6.3MM
8 Nos SBH Double
Slide RailSyslem with
.ccessries : SBH
Manhole Box 3600
including all accessories
: Manhole Base Plate

3638 Comments sought From DPIIT on
24092020

The firm has been requested on 05-10.2020
to furnish reply !o DPIIT'S OM No. P-
47012/57I2020-TSW dated 05.10.2020.

Comments also soughl from lvro P&NC
on 24 .09 .2020.
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3000mm(L) x
2400mm(H)
8 Nos SBH Double
Slide Rail System vr'ith
accessories : SBH
Manhole Box 5600
including all accessories
: Manhole Top Plate
3000mm (L) x
l400mm(H)
24 Nos SBH Douhle
Slide Rail System with
accessories : SBH
Manhole Box 5600
including all accessories
: Spindle Element
80 Nos SBH Double
Slide Rail Syslem wilh
accessories : SBH
Manhole Box 5600
including all accessories
: Pin 40130
l6 Nos SBH Double
Slide Rail System with
accessories : SBH
Manhole Box 5600
incl:ding all accessories
: Box Connector
E0 Nos SBH Double
Slide Rail System with
accessories : sBH
Manhole Box 5600
including all accessories
: CLIP6.IMM
22 Nos SBH Double
Slide Rail System with
accessories : SBH
Double Slide Rail
System RSS750
including all accessories
: Double Slide Rail RS
(s500MMXL)
40 Nos SBH Double
Slide Rail System with
accessories : SBH
Double Slide Rail
System RSS750
including all accessories
: Shorting Base Plate :

3500mm(L) x
2400mm(H)
20 Nos SBH Double
SIide Rail System with
accessories : SBH
Double Slide Rail
System RSS750
including a1l accessories



: Shoning Top Plate
3500mm(L) x
l400mn(H)
22 Nos SBH Double
SIide Rail System with
accessories : sBH
Double Slide Rail
System RSS750
including all accessories
: Rolling Strut
I I Nos SBH Double
Slide Rail System wilh
accessories : sBH
Double Slide Rail
System RS3750
including all accessories
: Distance Piece
(250MM)
176 Nos SBH Double
Slide Rail System with
accessories : SBH
Double Slide Rail
System RSS750
including all accessories
: Screw Set M30

148 Art n Match

V′orks,

Tamilnadu
01/53′ 8′54152′

AM21/A-47川 C

180920 2100000 Nos R€venue
Stamps

02 Comments sought from DPIIT on
21092020

Thc committee decidcd to cxa nine thc

case on■ le

149 Cookson lndia

Pvt Ltd,Bangal

01′53/8/54171/

AM21 C-29/iC

220920 12 kgs Conductive
Silver Pastc

10 kgs Nano Silver

Pastc

50 kgs Nano Silver

Powcr
20 kgs Silver

Ncodecanote

28 kgs Silvcr Flakc

(AA40717′ AA 4703′
AB5893/AC-66810/
LM ISA05′

LS305SA05/M13SA05
/N300SA05)

1520 Commcnts mu811t frOm DPIIT on
22092020

Thc committcc dccidcd to cxalninc thc
case on rlle

150 Tallampally

Rubbers Privatc

Limled,Bidar
01/53/8′54,96′A
M21灯 -4ツIC

25920 1400 MTs
Used rubbcr,res sCrap

70000
00

Commenls sought from DPIIT on
25.09.2020

The firm vide email dated 12.10.2020 has
been requested to fumish r€ply io DPIIT'S
OM No. P-47012/38/2020-TSW dated
09.r0.2020.

151 Pondy Oxides
And Chemicals
Ltd..

280920 4000 MTs
Scrap draincd Or wholc

intact Lcad covcrcd bv

29840
0000
Comments sougllt from DPIIT On
28092020
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Kanchipuram
Ol′53/8/54204/A

M21″ 30nC

ISRI cOde珈Эrd Rains Thc 6"11's rcply datcd 06 10 2020 has been

fonvarded  to  DP‖ T  On  23 10 2020
rcquesting for cOmments

つ

ヽ Swagata Biswas,

3angalore

01/53/8′54792′A
M21′S-95AC

24920 I Piece
Cemstone

19200
0

Comments sought from DPIIT and l\4/o
Mines on 25-09-2020

DPIIT vide OM dated 05.10.2020
informed that imporr item is not concemed
with them.

Godfrcy Ph‖ lips

lndia Lim“ cd,

Ncw Delhi

01/53/8/54209′ A
M21′G-22/1C

280920 2060000 Nos
Tax Slamps

174 Comments sOught frOm DPIIT On
05 102020

154 HJM Me●is LLP
Ahmcdabad
Ol′ 53/8′54208′A
M21/H-404C

280920 500 MTs
l cad Scrap Ralis as pcr

iSRI

4500 Approved as rcvOmmcndedけ DPIIT宙dc
OM  NO   P_29019/23/2020‐ LEl  dated
20102020, sub」 ect tO COmpliancc oF
conditions     nlcntioncd     in     the

MoEF&CC(HSMD)vide OM No 23
142/2016-HSヽ4D datcd 16 09 2020

RA, Ahmedabad may issue the iin
fromNcAfor a proportionate crF varue, subject ro the condirions mentioned in the Dpur vide oM No. p-
2901912312020'LEl dated 20.r0.2020, subjecl to compriance ofcondirions mentioned in rhe MoEF&cc(HSMD)
vide oM No. 23-142l20lGHsMD datet 16.@.2020 as wer as with actuar user condition besides other usuai
conditions of import aulhorization. The enclosures will be senl by e-mail to the aDolicant and RA Ahme.raha.r

ｔ
０ N‖e Limited,

Andhra Pradesh

01/53/8/54222′ A
N121N‐ 16/1C

290920 (1) 7200 MTs. Battery
Scrap, namely the
following: lead battery
plates covered by ISRI
code word Rails' I
banery lugs covered by
ISRI code word Rakes
(2) 7200 MTs. Batrery
Wastes, namely the
following: scrap drained
or dry while intact, lead
batteries covered by
ISRI code word'Rains'

12890

8

Comments sOught From~DPII〒
~。
n

30092020

156 Nine Corporation

Ahmedabad
O1/53′ 8/54236′A
M21′N■ 74C

01 1020 2E00 MTs
Waste Tyres Scrap
and Tubes Scrap
(multiple culy shreds/
press baled))

25200

000

Approvcd as recOmmendcdけ DPIIT● dc
OM No  P-47012/89′ 2020-TSW datcd
19102020 and in tcms Of MOEF&CC
vide letter No 23‐ 8/2018‐ HSMD dated
21092020

蕩瑚轍鮮鱗欄載
鶉肌躙鍬昴祓癬
bJcctto thc condilons mcntioned in the DPIIT vidc OM

MoEF&CC vide iettcr No 23‐ 8/2018‐ HSMD dated
21 092020, as wcH as with actual user cOndition besides Other usua:conditiOns oF import authorizatiOn Thc

ilto thc applicant and RA Ahmcdabad
157 Ametrine
Polymcrs LLP,

Cowalia Tank,

Mumbai
O1/53′ 8/S4241/A
M21′A53/1C

02 1020 10000 MTs
Rubbercrumb/granules

having mesh size finer
than l0 mesh and
devoid withiron/ste€l

38000

000

Commcnts sOught FrOm DPIIT On
06 102020
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and most of the fibers
(made from old and

used rubber products/

articles )
158 Shrcc Vinayak

Enterp“ se,

Ahmedabad
O1/53/8/542SS,A
M21/S‐ 1054C

03 1020 I I 000 MT
waste Rubber Tyre

Scrap and Tube Scrap

(multiple cuts/ shreds/

press baled))

99000
000

Approvcd as rccommcnded by DPIIT vide
OM No  P`7012′ 80′2018‐TSW datcd
19 10 2020 and in tcnns of MoEF&CC
vidc lcttcr No 23-2322014‐ HSMD dated
18092020

RA, Ahmedabad may issue the impon authorization to the applicant for import of I1000 MT of waste rubber

tyre scrap/tube scrap (multiple cuts/ shredJ press baled) for manufacturing of crumb rubber from GCA fora
CIF value ofRs.99000000/- [US Dollars (USD)1327077], subject to the conditions mentioned in the DPIIT vide
OM No. P-47012180/2018-TSW dated 19.10.2020 and in terms of MoEF&CC vide letter No. 23-232120l4dated
18.09.2020, as well as with actual user condition b€sides olher usual conditions of import authorization. The
enclosures will be sent bv e-mail to the applicant and RA Ahmedabad.

159 SKVA Rubber
Solutions Pvt

Ltd

Worli

O1/53/8/S425νA
M21/S106′lC

04 1020 20000 MTs
Rubbcr
CrumνGranules
having mesh rlner

than 10 mcsh

dcvoid、 vith irOn′steel

andmost ofthe nbcrs

76000
000
Commcnts sought from DPIIT on
06102020

DPI:T vide OM No P-47014798′ 2019-
TSW d“cd 16 1012020 sougllt somc
info11,lation  Tllc  info,11latiOn  is  bcing

fl mヽ hedけ ule inn

160 Eswari Clobal

Mctal industries

Pvt Ltd

Mangalorc,Karnat

aka

01′ 53/8′54253/A
M21/E‐ 14AC

05 1020 (l)2500 MTs
Lead scrap as per
ISRI Rains
(2)500 MTs
Lead scrap as perlSRI
Rails

24986
6000

Comments sought from DPIIT on

06.10.2020.

DPIIT vide email dated 16.10.2020 sought
some information. The firm has to furnish
reply.

Parl-5 Ministry of Steel (MoS)

S No Name ofthe
applicanl (lt s.)
&HO FileNo.

Datc of

reccipt

Ilem for impon CIF
valuc

(lakh)

Stalus

′
０ Barq Ccncral

Tnding Pvt Ltd,

Chennai
01′ 53/8/ν

AM20′ B‐42/1C

020120 50018 MTs Stccl Slag 356 Comments sought from DIPP & M/o Steel

on 06.01.2020. M/o Steel vide U.O. dated
03.03.20 has sought information fiom the
firm. DPIIT vide e-mail dated I2.05.20 has

also sought information from the firm.

Reminder s€nt to firm on 01.10.2020
requesting for fumishinS reply.

The representative of MoS informed in the
meeting that they have sought infonnation
from lhe firm.

162 Dubal
lntcrnational,

Mumbal
01/53′ 8/フ

11 0220 10000 Kgs Tungs(en
Scrap

1080 Commcnts sought From M′ o Stccl on
13022020

Thc committee decidcd.to remind M′ o
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AM20′D-46′ :C Steel for expediting comments.
Accordingly, r€minder sent to M/o Stee!
vide email dated 16.09.2020.

Part-6 MoEF&CC (O) anr D′oC&P(

S No Name ofthe
applicant (M/s.)
&HQ File No.

Date of
receipl

Item for impon CIF
valuc

(lakh)

Status

‘^′０ Gharda
Chemicals
Limited,Mumbai
01/53/8′E′

AM20/C23/1C

2208 19 350000 Kgs Carbon
Tctra Chloridc

1837 Comments sought liom MoEF&CC (O)
and C&PC on 23.08.2019.

MoEF&CC vide OM No. I l/7/2015-OC
dated 06.12.19 has informed that as per the
pas( practice, the recommendation for
import of CTC were issued as agreed
between lhe CTC Producers and
Consumers in the meeling. As per lhe
minutes of the meelinc daled
l8'rseplember, 2019 b€tween the CIC
Producers and Consumers there were
pending quantities of CTC to b€ imponed
against existing licenses. These were to be
fiIst imported and further imports of CTC
would be decided as per decision of the
next meeting in Decemb€r, 2019.

Reminders sent to MoEF&CC(O) on
11.08.2020, t6.09.2020 &28.09.2020 for
expediting comments.

MoEF&CC (OC) dated 05.10.2020
informed thal MoEF&CC vide its OM of
even number dated 6.12.2019 has already
sent its comments to DCFT w.r.t. the
atove mentioned application.

Reminder sent to C&PC on 16.09.2020.

164 TagrOs chemicals

lndia Privatc

Limmcd,

Cudda10rc

Ol′ 53/8′Iソ

AM20汀 54AC

190320 200 MT OF Carbon Tetra
Chloridc

8910 Commcnts rcccivcd From MOEF&CC
(020nCCc‖ )vidC OM No l1/7′20150C
datcd O1 06 2020

Comments mugllt frOm C&PC On
20 03 2020rcqucsting    for   expediting

commcntsfoHoⅣed with remindcrs datcd
310フ 2020& 16092020

´
０ Hygiene Frcsh,

C∝hine
O1/53/8/53560/A

M21′H‐2AC

130520 58512 Nos Hygicnc
Frcsh Airfrcshncr

RcnHs

294 Rejected as not recommended by MSME
vide OM No.l ( I0)/DGFT/201g-EP(Part)
dated 14.10.2020 stating that as the
purpose of impo( is trading and the
product is available in India sufficiently,
the proposal may not be considered. For
technical support for the manufacturing of
the product, applicant may contact
Fragrance & Flavour Development Centre.
Kannaui.
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∠
０
‘
０ Mc“χhem APl
PЙ  Ltd,

Hyderabad

01/53/8/53562A
M21M-2/1C

140520 200000 Kgs 2.2.2
Trifluoro Ethanol

9357 Commcnls sKlught From MOEF&CC(OC)
and C&PC On 06 06 2020

MOEF&CC (OC) Vide OM No
l1/13/2017‐OC dated 24 06 2020 infol"ied

that rccommendation Of OzOne Ce‖
,

MOEF&CC is not rcquircd

Remindcr scnt to C&PC vidc cmail dated
16092020

C&PC vidc OM No C‐ II‐ 17014た /2020‐
Chem n   (FTS:    16691)   datcd
08 10 2020FOぃ″ardcd a copy oFapplication

to Dcpartment of Phamaceuticais,New
Delhi  requcsting ror 餞ょing ncccssaゥ
action

167 Tagros Chcmicals

india Private

Limitcd,

Chennai

O1/53/8/52847rA

M21T21AC

210720 765ヽ4Ts
Carbon Tctra ChloHde

34929
900
Approved  as  recOmmcndcd  け
MOEF&CC(CC)VidC OM No H/72015
∝ dated 16 09 2020 and C&PC vidc OM
No CI‖ 7014/17′  2018-Chem II(FTS
14147)datcd 07 09 2020

RA, Chennai may issue the import authorization to the applicant for import of765 MTs ofCarbon Tetrachloride
from all countries (GCA) for a CIF value of Rs. 34929900.00/ {USD 459000), subjecl to the condirions
mentioned in lhe C&PC vide OM No. C-ll-17014/17l 20 | E-Chem.tl(FTS 14147) dared 0?.09.2020 and
MoEF&CC vide OM No. I l/7/2015-OC dated 16.09.2020 as well as with actual user condition besides other
usual conditions of import authorization. The enclosures will be sent by e-mail to the applicant and RA,
Chennai.

168 BayerVapi P■

Ltd,Gttarat
O1/53/8/S3903/A

M21/B-32/1C

310720 100000 Kgs. Carbon
Tetrachloride

517 Approved as rccommended by C&PC vidc
OM No CJ「 1,014/2/2020 Chcm II(FTS:
16631)dated 07 10 2020 and MOEF&CC

(OC)Vide oM No H′7/2015 0C datcd
13 102020

RA, Mumbai may issue the import authorization ro rhe applicant for import of lO000O Kgs i.e. 100 MTs of
Carbon Tetrachloride from Fmnce for a CIF value of Rs. 5174800.00/{USD 68000), subject to the condilions
mentioned in the C&PC vide OM No. C-ll-t?Ol4/2/2020-Chem.t(FTS:t663t) dated 07.t0.2020 and
MOEF&CC(OC) vide OM No. I l/7/20t S-OC dated 13.t0.2020 as wel as with actuat user condition besides
other usual conditions of import authorization. The enclosures will be sent by e-rnail to the applicant and RA,
Mumbai.

169 Bharat Rasayan

しtd,GuJarat

01/53/8/53718′ A
iИ 21′ B‐ 25/1C

300620 150 MTs Carbon Tetra
Chloride

820 Commcnts sougllt from MOEF&CC(0)
&C&PC on 02 07 2020

MoEF&CC(0)VidC OM No 11/72015‐
∝  dated 17 07 2020 stated that thc nm

necds  to  get  registcr  under  02onC
Dcplcang Substanccs (Regulation &
ContrOl)Rules,2000 and its amendmcnts
using Fo,Ⅲ , 10A as importcr oF CTC For
feedstock use The samc needs to be
providcd for Further prKlccssing thc case

Further, MoEF&CC(OC)Vide OM No
l1/7/2015‐ OC  dated  16 10 2020  has
infoi:"ed thatin thc meeting dt 28 08 2020

1Cld Wih ACM and major uscrs oF CTC
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under the chairmanship of Joinl Secretary
with a view to ascertain the demand-supply
position of CTC in Country, wher€in
decided thal (Chemical) pending
applications for import of CTC will be
cleared based on the ACM
recommendation. Ozone cell has also
informed that the name ofthe finn is nol in
the list of enterprises recommended for
impo( ofCTC by ACM upto Quarter July
to September, 2020, hence, it is not
possible for them to provide
comments/views on the application.
However. comments from C&PC are still
awaited.

170 Hemani lndustries

Limited,G"arat
O1/53′ 8/53958′A
M21/H‐25/1C

130820 700000 Kgs.
Carbon Tetra
Chloride

3287 Approved as rccOmmcndedけ C&PC● de
OM  No  C_l1 17014/17/2018‐Chem H
(FTS  14147)  dated  07 09 2020  and
MOEF&CC(OC)VidC OM NO H′ 7/2015
0C dated 05 10 2020

RA, Mumbai may issue the import authorization to the applicant for import of 700000 fgsli- ZOO Vf9 of
carbon Tetrachloride from all countries (GCA) for a clF value of Rs. 32875500.00 /{usD 434000), subjecr ro
the conditions mentioned in the C&PC vide OM No. CJt-170t4/til2018-Chem. (FTS I4147) dated
07.09.2020 and MoEF&CC(OC) vide OM No. |,7,2O|S-OC dated 05.t0.2020 as we as with actuat user
condition besides other usual condilions of impon authorization. The enclosures will be sent by e-mail to the

jpp!icant and RA, Mumbai.
171 Shree Jaya

Laborato● es Pvt

Ltd,Tclangana

Ol′ 53/8′54207′A
M21′S98ЛC

280920 30000 Kgs Chloro
DifluorO Mcthane

(Frcno Cas/F22 CAS/
R22 Cas)

750 Comments mught from MOEF&CC(0)
on 05 10 2020

Application   is   under   p“∞ess   in
MoEF&CC(Cκ )

172 Heranba
industrics

Limied,

Mumbai
O1/53/8/5423″A
M21′ H‐42/1C

01 1020 300000 Kss.
Carbon Tetra
Chloride

15645
000
Comments souttt From MOEF&CC(OC)
and C&PC on O1 10 2020

Comments rcccived from C&Pcvide OM
No  C_11‐ 17014/1/2016-Chcm H  (FTSi
10245)dated i9 10 2020

Part‐ 7 Meitv

S No Nane OFthe
appllcant(Mム )
&HQ Fiic No

Date of
receipt

Item for inrpon CIF
valuc

(lakh)

Stams

173 jupitcr

intematiOnal

Lim"cd,Kolkata

01/53/8/53909′ A
M211」 -6′ IC

060820 (1)6000 Kgs
Silver ConductOr

Paste(Front Side)

Metallic Pastc

(2)1400 Kg silver
ConductOr
Paste(Rear Side)

41671
0663

Approvcd as recOmmended″ DPIIT vidc
OM  No  P“ 7012/2/2020‐ TSW  dt
15 102020

RA, Calcutta may issue rhe import authorization to the@
Paste (Front side) Metallic Paste & (2) 1400 Kg. silver conductor paste (Rear Side) foia clF value of Rs
416710661.00/IUSD 5475810) from ccAas per DP T OM No. p-470 t 2/2/2020-ISW dt. t 5. t0.2020 as \\e
as with actual user condition besides other usual conditions of impon authorization. The enclosures will be sent
by e-mail to the applicant and RA, Calcutta.
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174 Venkata S■

BalaJi Exports,

Maddipadu(M),
Prakasam
01/53′ 8/54044′ A
M21ハ/-27/1C

260820 126610 Kgs
Rough Granite Blocks

229 Commcnts sought trom Mん Mines &
DPIIT on 28 08 2020

The rlnn has bccn requeゞ ed On 09 10 2020

lo fumish rcply to DP‖T'sOM No P‐
4フ012/8072020-TSW dated 15 09 2020

′̈ Baskaran,

Shevapet Salcm

india

01/53/8′54045/A
M21/3-39′ IC

260820 l4 kgs Semi Finished
Products ln Silver Wire
Round

‘
Ｄ′^ Commcnts soughtfrom MelY and DPIIT
on 28 08 2020

DPIIT vidc OM No P‐ 47012′81′2020‐
TSW datcd 15 09 2020 stated that DPHT is

not concemed in the matter

MeitY vide email dated 16 10 2020 statcd

that the mattcr docs nOt pcrtain to thcm

176 Tharnnselvan

Kalvisclvan,

Tamil Nadu
O1/53/8′54173′A
M21汀●74C

220920 I Box Replacement
mobile phone

02 Approvcd as recommended"Me■ Y vide
OM  No  W‐ 47′22/2020‐ lPHW  dated
14102020

RA, Chennai may issue the import authorization 1o the applican! for impon of I Box replacemen( mobile phone
from Singapore for a CIF value of Rs. 25000/- {SCD 500), subject to the conditions mentioned in the MeitY
OM No. W-41/2212020-IPHW dated 14.10.2020 as well as with actual user condition tesides other usual
conditions of impon authorization. The enclosures will be sent by e-mail to the applicant and RA, Chennai.

177 Brandenburg

lnnvovations

india Privatc

Limitcd,

Karnataka

O1/53′ 8/54183/A

N121お●34C

230920 (1)l No Electronlc
mcasuring instnlmcnt

(2)l No Powersupply
board

(3)l No PCB senstlr
board

(4)l No Elcctront
charger

(5)l No ACto AC
convcrtor

(6)l No Bootk“

(7)2 Nos PCB board
(8)l No Wireに ss
charging board

(9)l No Anasonic
scnsor

(10)9 Nos Wistllch"
RC l

(11)2 Nos Wimlch"
RC 3

(12)6 Nos Pc゛ detect
3d board

(13)l No Wirclcss
power caster

(14)8 Nos Wisolchip
RC 2′ 4

(15)ll Nos Mに ro
controner bOard

(16)l No Notebα )k

34 Comments sought from MeitY on
25.09.2020.

MeitY vide email A 16.10.2020 stated that
they have asked the fim to fumish reply to
certain information .

Firm's reply is awaited.

46



(laptop)
(l7) 5 Nos. Air quality
unit
( 18) 4 Nos.
Housekeeping items
(19) 17 Nos. Power
supply regulator
(20) 4 Nos. Spectra
compact
(21) 4 Nos. IAQ box
(22) 4 Nos. Driver EB
236
(23) 5 Nos. Driver
CKEO96
(24) 9 Nos. Amphenol
sensor
(25) 2 Nos. Senirion
(26) I N.s Senirion
SBPCS
(27) I No- Senirion Sek
(28) 3 Nos. Cobra
(29) 4 Nos. Spectra
compact
(30) 2 Nos. Panasonic
sensor
(31) l2 Nos. Electronic
work bench
(32) 3 Nos. PCB board
(33) I No. Micro
contoller
(34) 2 Nos. PCB Board
(15) l.No. Ultrasonic
pest detect sensor
(36) | No. Elecmnic
item
(17) I No. Data logSer
(38) 3877 Nos. Micro
controller chip
(39) l5 Nos. Optical

(40) l5 Nos. Pest detect
sensor
(41) l5 Nos. Sensor
cable
(42) 15 Nos. Photo
sensor
(42) I No. Hakko smoke
absorber
(43) I No. Hakko
soldering station
(44) 1 No. LC 2?'
Monitor
(45) I0 Nos. Micro
Controller Chip
(46) I No. Pest detecr

47) 7 Nos. Electronics



へ

BOARD
(48)5 Nos Pcst detect

(49)l No Sim modulc
(50)l No Pcst dctcct

(51)9 Nos clcctront
rem silicon

(52)l No sigFox Pcb
board

(53)l No Micro
anasonic board

(54)lNo Mに ro
controllcr chip

(55)l NO PCB board
(56)l No PCB board
(57)10 Nos Elcctnc
wire

(58)3 Nos Pcst detect
sensor

(59)2 Nos Anasonic
scnsor

Parl-8 Ministry of Mines
飢

Ｎ。

Name oFthe
applicant(M/S)

&HO Filc NO

Date of
receipt

Item for impon CIF
value

`lakh)

Statlls

′̈ C T CrKlup,

Kcrala

01/53/8/320087A

M19/C‐3/1C

2505 18 One Ton ofNatural
Calcium Carbonate
Everz it

Ｊヽ′０
０ Commcnts sought from C&PC
05062018

D/o C&PC vide OM dated 13.07.2018 has

informed that Natural Calcium Carbonate
Everzit is mineral product falling under
Chapter 25, which is nor looked after by
D/o C&PC and informed rhat the
applicalion may be referred lo Minisiry of
Mines to seek their comments in the
mafter. D/o C&PC vide e-mail dated
25.10.2018 also informed that the mafter
does not p€rtain to them.

Comments sought from M/o. Mines on
30.07.201E. Reminders sent to M/o Mines
on 13.0E.2020 and 16.09.2020 requestin8
for expediting comments.

179 K K Rocks&
Granhes india Pvt

Ltd Trivandrum

Ol′ 53/8E′

AM20/K-16′ IC

2908 19 15000 MTS Stone
boulders or rubbles or
rock stones

900 Commcnts sought From Mん Mincs &
DIPP on 03 09 2019

Reminder sent tO M 7o Mines&DPIIT On
21082020&16092020

180 Vaibhav Global

Ltd,Ra」 asthan

01/53/8′E′

AM20ハ′36/1C

0801 20 1000000 Kgs. Shungite
Rough Stone

2961 Commcnts sought frOm M′ o Mines &
DPnT On lo o1 2020

DPIIT vide OM No P47012/11/2020 T S
dated 20 02 20 has infO,n,ed that the unit is

covercd undcr 100%EOU Schcmc which

綬
48



is under administrative control of
Depaftment of Commerce. They also
srated that DPIIT is nol concemed with
l00p/o EOU and DGFT may take necessary
action accordingly.

Ministry of Mines videOM No.
l6110/2020-M.V. dated nil- has requested
to take decision in the matter subject to the
comments/inputs of respective State
Govemment.
Mail h6s been sent to Mines Department,
Raiasthan for their comments.

181 Uppcr india

lnorganic

lndustries Ltd,

Chandigarh

01/53′ 8′ E
AM20t17′ lC

080120 40 MTs zinc dross 1000 Comments sought From Mines
10012020

Reminders sent to M/o Mines on
17.08.2020 and 16.09.2020 for providinS
comments,

０

＾

０
０ Rubamin Pvt

Ltd,Panchmahal
01/53′ 8′υ

AM20/R‐ 59/1C

130120 5000 MTs
Zinc Dross

88750 Comments sought from M/o Mines on
21.01.2020.

Reminders sent to M/o Mines on
17.08.2020 and 16.09.2020 for providing

０
０ Om Marblc
Company,RaJkot
Ol′53/8/53882′A
M21′0●′IC

280720 7560 MTs
Rougl Cran蔵 c Bl∝ ks

11226 Comments sou♪t'om M′O Mhes&
DPIIT on 02 08 2020

DPIIT vidc OM No P‐ 47012/67′ 2020‐
TSW dated 27 08 2020 infonned that as

the impon is fOr trading purposes,it does

notcomc under dlc puⅣ icw oF DPHT

Rcminder scnt to Mlo Mincs vide email
datcd 16 09 2020

184 Vyara Tilcs

Private Lim"cd,

CtlJarat

01/53/8′54017′A
M21′V254C

21 0820 26 MTs
Cranules,Chippings and

Powder oF Stonc of

Heading
2515o「 2516、vhcthcr

or not Heat Trcatcd

oF Marblc

34 Comments slluttt from M′ o Mines&
DPIIT on 25 08 2020

The rlnn vide email dated 09 10 2020 has

bccn requcstcd tO ttmish rcply to DPIIT's

OM No  P47012′ 762020‐TSW dated
01 102020

Part‐ 9 D/o. Heavy lndustry (DHI)
S
No
Namc oFthc
apphcant(M/S)
&HO Filc No

Date of
receipt

Item for import CIF
value

(lakh)

Stalus

185 Aym Syntex
Linitcd,Dadra
and NA
OI′ 53/8′E7

AM20′ A‐49′ IC

020819 350000■os oFUscd
StecI BObbins

1フ 50 Commcnts sougllt From DIPP on
06082019

Comments sou♪ t From DHI&M′ o
Teヽiles on 16 09 2019 as per DIPP'sOM

No     P-47012/56/2019-TSヽ V    dated
1308 19
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DHI vidc OM No 9/83/2020‐ HE&MT
datcd 05 10 2020 stated thatthc request has

been  examined  in  consuitatiOn  、vith
lndust, AssKlciatiOns and it is nOtcd that

lhere is sufficicnt Iocal

capacity/manlfacturcrs of ste€l bobbins
namely I{/s. Samruddhi Engineering, lvrs.
Trim Engineers and others. Therefore, lWs.
Aym Syntex are rcquested to contact the
local manufacturcrs for meeting their
requircment of steel bobbins. Thus the
import of second-hard steel bobbins is not
supported as it does nol encoumge the
"Make in India" policy.

Reminder sent to M/o Textiles on
)6.09.2020.

186 Scania

Commercial
Vchicles india

P“vatc Limited,

K。lar,Kamataka
01/53/8′ E′

AM20/S17′ IC

2903 19 685 00 MTs Sparc Pans
ofVehicle

Ｚ^ Comments sought from Heavy lndustry on
09.05.2019. Reminder sent vide agenda
note on 20.06.19. DHI vide OM dated
22.07.19 has sought information from the
firm. Hence, the firm was requested vide
email dated 01.10.2019 to fumish reply to
DHI OM dated 22.0?.2019.

Rcmindcr sent to rl"" vidc cmail dated

16092020

DHi vide u O datcd ol 10 2020 statcd that

the applicanl may not need the import as

thc nll" has not rcplicd tO their quehes

dated 22 07 2019 Hence,thc casc may be

closedお m DHlsidc

Committcc d∝ idcd to close thc casc as pcr
the rccOmmenda● on oF DHl vide U0
datcd 01 10 2020

，
′
０
０ Volkswagcn
Croup Sales india

Pvt Ltd,

Mumbai
01/53/8/D
AM20′V8/1C

2805 19 2 nos OS99 H 024GX‐
Slartcr,

2■ os 01」300057EX‐
CVT,2 nos
057130851CX― Pump
ctc

15466
4

Comments sought from MOEF&CC& DHI
on 17.06.2019. DHI vide OM dated
August, 2019 has requested to provide
precedents in lhe applicant's earlier case
and other similar cases dealt by DCFT to
finalize the commenls.

The Committee decided lo send earlier
comments in similar case to DHL

Comments from DHI received vide OM
dated 0E.10.2020.
Comments from MOEF&CC are 6waited.

●
０ JWS Steel Ltd,

Mumbal
O1/53/8′ E′

2211 19 2 Set 3D top scan for
blast fumace alongwith
standard set of spares

1008 1 Comments sought from D/o Heavy
Industry on25.l1.2019.

50
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AM20/J_24/1C and accessories D/o Healy Industry vide OM No.
| 5(6)JSWSteelLtd/2020-HEI dated
21.02.2020 suggested to seek comments
from Department of Spac€ and MeitY.

Application forwarded to Dept of Space
and MeitY 16.09.2020.

MeilY vide email dated 16.10.2020 stated
that they have asked the firm to fumish
reply to certain informalion.

Firm's reply is awaited.

189 DifFllsion

Engineers Ltd,

Nagpur

01/53/8/53856/A

M21′ D-12′ IC

260720 l No
AS5220 Machinc
Assembly,20
PPM M猟

71 Approvcd as rccommended by DHI vide
OM  No   15(10ソImport  Celν
DIFFUS10N′2020-HEI dated 05 10 2020

RA, Nagpur may issue the import authorization to the applicant for import of I No. AS5220 Machine Assembln
20PPMMax from USA foraCIFvalueofRs.7l009l.00/{USD 92t6), subje€t to the conditions mentioned
in the DHI OM No. I5(10)4mport Cely DIFFUSION/2o2o-HE| dated 05.t0.2020 as we as wirh actual user
condition besides other usual conditions of import authorization. The enclosures will be sent by e-mail to the

lpplicant and RA, Nagpur.
190 Ara Trex
Soluations india

P● Ltd,

Karnataka

Ol′ 53/8′54088′A
M21/A-43/1C

040920 4 Nos. Worm Gear Box
and Hand Wheel

I No. Worm Gear Box
and Hand Wheel

，
′
ｎ
） Approvcd,as recommcndcdけ DHI udc
OM No 15(12)Imporl Ce‖ ′AIRA TREX′
2020‐ HEI datcd 05 10 2020 statcd that the

proposa! is supportcd for thc import Of 5

nos  used やV0111l gear boxes and hand
wllccls for a value of USS 225 00

RA, Bangalore may issue the impo( authorization to the applicant for impon of5 Nos. used Worm Gear Boxes
and Hand Wheelsfromomanfor a CIF value of Rs.75.00/-(USD 225.00), subject ro the conditions mentioned in
the DHI vide OM No. 15( 12) lmport CeIUAIRA TREX/ 2020-t{EI dated 05. t0.2020 as we as with actuat user
condition b€sides other usual conditions of impon authorization. Th€ enclosures will be sent by e-mail to lhe
applicant and RA, Bangalore.

Part‐

10

Ministry of Home Affairs (MHA-PM Division)

Ｓ

Ｎ。

Name ofthe
applicant (M/s.)
&HO File No.

Date of
receipt

Item for imporl CIF
value

(lakh)

Slalus

191 Ananth

Technologies

Ltd,Hydcmbad
01/53/8′E′

AM20/A‐72/1C

01 1019 (l)lNo.PK-01
Collima(or Sight
(2) I No. DNS-I Day
and niSht vision sight
(3) I No. NV/S-I8 MM
Night Vision Sight
(4) I No. PK-06
Collimator Sighr
(5) I No. RS-
Holographic Sighr
(6) I No. RS-M Reflex
Collimator Siqht.

44 MHA (PM Divn.) vide correspondence No.
IV-2001 I/08/20l8-Prov-Idared 15.10 2020
stated that comments have been sought
from BSF on QR of lhese items on
I 1.08.2020. Reminder has also been sent
by MHA to BSF on 1E.09.2020.
Commen(s from BSF are still awaited.

192 Ne■■ech Dcsign
Technologies Pvt

Ltd,New Dclhi
01/53/8′E′

100220 4 Nos 3olawrap ModcL
1001
108 Nos Bola Wrap

Can『ldRc

′
０ Commcnts sOugllt From MHA(PM Divn)
on 20 01 2020

MHA(PM Divn)vide cO¨spondcncc No
IV 200H′082018 Prov‐ ldat“ 15102020

●
０

鰺
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AM20′N‐36/1C I No. Kydex Holster-
Dual Retention Holster
w/PLM
4 Nos Bola Wrap 100:

Kitted Belt Clip Rev-l

stated that thc pЮ pOsal will bc placcd

bcfore the Committee in the meeting to bc

hcld on 21 10 2020

193 Kapri Crop.

Mumbai
O1/53′ 8/56642′ A
M211K●4C

150220 450 Nos
Cartridgcs(Modcl No

ABL2000)(Part No
3476-2000)

(2)9 Nos
Dκruptor Wih Deam,er

Complctc Kに 3340-

1 150 1ncluding

StandardAccessorlcs

68380
20

Comments sought from MtlA (PM Divn.)
24.06.2020.

MHA (PM Divn.) vide correspondence
No. lV-20011/08/2018-Prov-ldated
t 5. | o.2o2oinformedthal Supply Order and
Form ANF-I have been sought from Home
Deptt., Covt. of Maharashtra and firm
respectively vide MHA'S letter dated
17.07.2020. Reminder issued to them on
18.09.2020 by MHA. The reply is stitl
awaited.

194 R K Suplicrs,

Bhandar・

Maharaslltra

Ol′ 53/8′1ン

AM20/R‐ 93/1C

190220 6 nos ofNi♪ tVヽ 10n
Binocular‐ Digital NV

Sittal N 340 RT

120 Comments souShl from MHA(PM Divn.)
on I 7.03 .2020 and again on 25.08.2020.

MHA (PM Divn.) vide correspondenc€
No. IV-20011/082018-Prov-ldated
l5.l0.2020stated that supply order has

been sought from Home Department,
Govemment of Maharashtra and Form
ANF-I & IEC Certificate sought from
DGFT on 0l.09.2020.

The firm has been requested on 05.10.2020
to provide IEC Cenificate.

195 A&S Creations,

Ncw Dclhi
O1/53/81T

AM2α A 128′IC

190220 02 Nos. ofYukon Night
Vision Binocular 3x42
Tracker

50 Approvcd as recommended け Pdtc
Modcmization Division,MHA vidc OM
No IV-20011′09′2020 datcd 17 06 2020

MOEF&CC(WL)vide COttSpOndCncc
FN。 3‐ 11/2019WL(partl(V012) dated
06 10 2020 statcd that the import of Night

Vヽ lon Dcvにcs(10 noS)け Mた A&S
Crealons,Ncw Delhiに for the use"thC
Gttarat Statc Policc Dcpartmcnt and,
thcrcforc,  the  Wild"fc  Division,
MoEF&CC does nOt havc any commcnts、
as such,on this proposal

CLA. New Delhi may issue the import authorization ro the applicant for impon of 02 Nos. of yukon Nighi
Vision Binocular 3x42 Tmckerfor Cujarat Policefrom LTU for a CIF value of RS.50942/-IEURO (EUR)
653.101, subject to the conditions mentioned in the MHA vide OM No. IV-2001 l /09/2020 dat€d l?.06.2020 as
well as with Trading condition besides other usual condilions of import authorization. The enclosures will be
sent by e-mail to the applicant and CLA, New Delhi.

196 Sakura Geo
lnformation
Software
Research Pvt.
Ltd., Chennai
0 t /53 t8t536021A

030620 5 sets ANAFI Thermal
Micro Drone with
Camera for Police for
Monitoring Covid-19
Combat Operalions

148 Comments sought from MHA (PM Divn.)
t0.06.2020.

MHA (PM Divn.) vide correspondence
No. lV-2001 l /0E/2018-ProvJ daled
15.10.2020 stated that End user cenificat€.

て
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M21/S-6′ IC Form ANF-1. details of OEM and
clarification on neme & Qty. of item have
been sought fiom Home Deptt.. Cou. of
Tamil Nadu vide their Division's lefler
dated 06.07.2020.

Reminder issued to them by MHA(PM
Divn.) on I8.09.2020.

The reply is stillawaited.

197 Jyoti Foto

Emporium,
HメCrabad
01/53′ 8′53629/A
M21″-2aC

120620 6 Nos Night vision
Binoculars

10 Comments souShl from MHA (PM Divn.)
16.06.2020.

MHA (PM Divn.) vide correspondence
No. IV-2001 I /08/20 I E-Prov-ldated
15.l0.2020stated that End user cenificate.
Form ANF-I and clarificalion on Qty. of
item have been sought from Home Depfl.,
Govt. of Telangana vide letter dated
t0.07.2020

Reminder issued to them by MHA(PM
Divn.) on 16.09.2020.

The reply is stillawaited.

198 Dcrlnd

Enterp面ses P■

Ltd,Curgaon
01/53/8′53803′ A
M21′D-9/iC

130720 (l) 2 Box Night Vision
Device
(2) 2 Box NiSht Vision
Devices

232 Comments sought from MHA (PM Divn.)
on 18.07.2020.

MtlA (PM Divn.) vide corres;ondence
No. IV-2001 l/08201 t-Provldated
15.10.2020 stated thatsupply order, Form
ANF-I and clarification regarding name of
item have been sought from Home Deptt.,
Govt. of Maharashtra on 30.07 .2020.

Reminder issued to them by MHA(PM
Divn.) on I t.09.2020.

The reply is still awaited.

199 Kandar Clobal
SolutiOns Pvt

Ltd,Chcnnai
01/53/8/53831/A

M21κ‐104C

170720 2 CTN ANAFI Thermal
Micro Drone with
Camera for Police (For
Monitoring COVID l9
Combat Operations)

14853
25

Comments sought from MHA (PM Divn.)
& DRDO on 21.07.2020.

MHA (PM Divn.) vide correspondence
No. lV-2001 I /08/201 8-Prov-
Idated 15.10.2020 stated thal copies ofend
user certificate and supply order have been
sought from Home Deptt., Govt. of Tamil
Nadu on 10.07.2020.

Reminder issued to them by MHA(PM
Divn.) on I8.09.2020.

Th€ reply is still awaited. Comments are
ヽ
４
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also awaited from DRDO.

200 Dinex india P●
Ltd,Dehradun
O1/53′ 8/53890A
M21/D-13■ C

300720 150 Set
Pa口峙of6 Round Multi

Launchcr

590 The case was exmined on file and

approved. L€tter has been sent on
21.10.2020 to the firm and the CLA. Delhi.
The Committee granted ex-post-facto
Approval

201 R F Engineers

Pvt Ltd,Dclhi

01/53′ 8′53930/A
M21′ R‐ 11′IC

100820 (i)2 Sets
G12 Bag pacに

,

mobilcCcolocator

SystemCSM/UMTS′
LTE SOR BTS(QTY l)
powcr supply witll

bate。 &chargc「

inciudes transport cascs―

verints G 12 Baq pack

controncr cOnsole

(tablet)panasOnic
touqhoad FZ― Gl or

Equivalent

(ii)2 sct

C12S,Vehicular
mobilcLclcator System

with

l CSM′UTMSttTE
SOR BTS
2 LTE― TDD BTS
3 SOR

PowcrAmplincr
Embcdded
4 CPS
Antcnna and RF Cable

oF2m
S Homing Dcvicc fOr
l∝atin8targct phonc

bascd

foにSM/UMTSttTE
Silcnt can

6 0mni Antcnna Laird

4CおGMulti band
Antcnna orEquivalellt

7 DircctionalAntcnna

Combilent CP l1300

0R Equivalent
8 G12 BagPack,Mobilc
Ccolocator

Sy"em CSM7L MTS′
LTESOR BTS

96647 Comments    sougllt    FrOm
MOEF&CC(WLool1 12 08 2020 and again
on 16 09 2020

Comments slDught“ m MHA(PM Divn)
On 04 09 2020

MHA vide UO Note No IV-20011/27′
2020‐ Prov‐ 1/843datcd 20102020
informed name and quantity ofthe items to
be imported are different as per form ANF-
2M, Supply order, end user cerlificate and

clarification fumished by IB and requested
to depute an officer well convercant to lhe
subject matter to discuss the issue on
21.10.020 so that the proposal coul be

finalized b€fore placing the Committee in
rhe meeting for issuing'NOC'.

０
´
（
υ
つ

一 AudoViscl hl
Ltd,New Delhi
O1/53/8/53955/A

M21′ A-33′ IC

130820 36 Nos
infra Red Pointer

(Otal Classic Ciass

lP′N119217)

168 Approvcd as recommended"MHA(PM
Divn)vidC OM No IV 20011′ 23′2020-
Prov― 1/842 datcd20 10 2020

/
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CLA, New Delhimay issue the impon authorization to the applicanl for import of36 Nos. tnfra Red pointerf.om
USA for a CIF value of Rs. 1685908/-(USD22I 83), subject ro the condirions mentioned in the MHA (pM
Division) vide oM No. IV-2001 1/23l202o-ptov-u842 dated 20.10.2020 as wel as wirh actual user condition
besides other usual conditions ofimport authorization. The €nclosures will be sent by e-rnail to the applicant and
CLA. New Delhi.

Part‐

ll

Defence Research & Development Organisation (DRDO)

S NO Name ofth€
applicant (M/s-)
&HQ File No.

Date of
receipt

Item for import CIF
valuc

(lakh)

Status

203 Larscn&Turbro
Ltd,Mumbai
Ol′ 53/87E′

AM20/L-12′IC

0401 19 I Set Powerpack engine
and tmnsmisson for
warranty support
powerPack-part no
60350010, engine-part
no 60351000.
tmnsmission-pan no
60357000

45036 Comments mu8ht frOm DRD0 0n
07012020

DRDO vide e_mail dated 11 03 20 has
sougllt dcta‖ s Ofthc cOmメ eF set(I No)
Oritcm The salnc has bccn communicatcd

to the 6.1lon 18 03 20

Remindcr sent to nn. vidc cmail datcd
16092020

204 Bharat

Electronics Ltd,

Bangalorc

Ol′ 53/8753631′A
M21/B13/1C

120620 (i)536 860 Cms
V99 Brazing St“ p(41
96789)

(ii)8317000-Cms
Palcus“ Brzing Wirc

(41‐97431)

1576 Approved as recommended by DRDO vid€
email dated 04.09.2020.

RA. Bangalore ma) issue the impo
Strip (41-96789)&(ii) E317.000- Gms patcusil Brzing Wire (41-97ill) from USA for a CIF vatue o1
Rs.I5767819/- (us Dollars 196434.7?) as recommended by DRDo vide email dated 04.09.2020 as well as wirh
actual user condition besides other usual conditions of import aulhorizalion. The enclosures will be sent bv e-
mail to rhe applicant ald RA. Bangalore.

205 Bharat

ElectrOnics Ltd,

Bangalore

01/53/8/53632′ A
M21′B_14/1C

!20620 (1)S387 Kgs Brazing
Wirc 41_96790

(2)3066 Cms Brazing
Wirc Ag 68(4■ 97432)

(3)171490 Gms Cusi
Aycu‐ 7228(4ト
97432)

(4)25852 Gms
Brazing A‖ oy Nicusil

(41-97432)

(5)3 992 Kgs Bra7ing
Wirc A8 90P Pd 10
V(4197432)

223 1 Approvcd as recOmmendcd bン DRDO vide
email dated 04 09 2020

RA, Bangalorc n6y issue the import authorizalion @
?ql:9, 

(2) 3066 Cms Brazins wire As 68 (4 t-91432), (3) t?1490Cms. cuii egcu-zZl:r (41_;7$2),14)
25852 cms. Brazing Alrov Nicusir ( 4r-9'r432) and (5) i.992 K8s. Brazing wire .ig 90p pd to vgt eiilzi
from DEU for a clF varue of Rs.223 r 5 r43l-[EURo 246249.65jas recomriended u! onoo viae email dated
04.09.2020 as well as with actuar use. condirion besides other usual conditions oiimpon authorization- The
enclosures will be senl by e-mail to the applicant and RA. Bangalore.

０́０Ｚ^ UAV Systems
Private Limited,

Kolkata

O1/53/8′τン

31 05 19 22 Nos. of
Parrot Drones

1612 RccOmmendcd by DRDO vidc c‐ man
dated 20 06 19,sublectto NOC From MEA
and  DDP      AccOrdingly,  the
committccdccidcd tO scek cOmmcnts from
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AM20/U2月 C MEA and DDP Commcnts sought from
MEA and DDP on 12 07 19

Rcmindcr sent to MEA&DDP vidc email
dated 16 09 2020

207 ■lliteback
Avialon,New
Dclhi

01/53/8/ν

AM20/1つ′IC

05 11 19 I Nos Kit
assembly,
rocket, in-line.
BRS60l. rev.b
for s/n 195E2

Recommended by DRDO vide e-nail
dated 21.11.19, subject to NOC from DDP.
Accordingly, comm€nts sought from DDP
on I 1.12.19.

DDP vide email dated 30.12.2019
conveyed that DGFT may seek the
comments from the concemed Service,
directly as the item proposed to be
imponed is not covered in lhe lin o[
restricted items for which powers have
been delegated by DGFT lo Depanmenl ot
Defence Production to issue lmport
License(s).

ヽ

一 Axlscades

Acrospacc and

Technologies Pvt

Ltd.Bangalore

01′ 53/8′ツ

AM20/A‐9αlC

151119 I nos
Reference
missile
launcher, ML
2066 rear left
in container
(HSN Code:
93012000)

7164 Commcnts  sOught  

“

m  DDP  on
20112019

Reminder sent to DDP vide email dated
16092020

209 Culminating
Technologies,

Allahabad

01/53′ 8/D
AM20/C-27′ IC

2811 19 I No. NiShl
Vision Device

14 DRDO vide e-mail dated 29.01.20 has

necommended lhe case, subject lo NOC
from DDP. Accordingly. comments
sought liom DDP on 21.02.20. Comments
from DDP are awaited-

Reminder senl to DDP vide email dated
t6.09.2020

210 Micron
instrumcnts

PHvate Limited

O1/53/8′ツAM20/
M-74/1C

100220 l No

Fin Assembly
Device

(Asscmblagc
A‖ cttcs)

MF00815FZ

50000
0

Approved as recommended by DRDO vide
enail dated I 5.10.2020.

CLA, New Delhi may issue the impon authorization to the applicant for import of ilems as per ANF-2M from
Belgium for a CtF value of Rs. 500000/-(EURO 6250), subject to the conditions mentioned by DRDO vide
email daled 15.10.2020as well as with actual user condition besides other usual conditions of import
authorizalion. The enclosures will b€ sent by e-mail to the applicant and CLA, New Delhi.

211 BF Elbit

Advanccd
Systems Privatc

Limited Pune
O1/53/8/53742′ A
M21′ B‐ 27/1C

020,20 I Set Cardom
120 mm
Mortar
consisting of
Barrel / Tripod
Stand /
Sighting
System /
Tmvel Assist

3236:
000

Comments sought from DRDO on
08.10.2020. DRDO informed in the
meeting that the matter is under
examination in DRDO.
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DefTcch&
Greenindia Pvl

Ltd,Jodhpur

O1/53/8/54139′ A
M21わ 19パ c

(1)200 CTN
貯 rO TCCh

Cartddges

(2)100 CAN
Blanks fOr

町 rO T∝ h

Launcher

(3)30 PCS
取rO tCCh
Launchcr

Comments sought from DRDO on
16.09.2020. DRDO informed in the
meeting that the matter has b€€n referred to
DDP (Ms. Urmila Rawat).

Minist,Of PCtroleun&Natural Cas(M′ OP&NC)

Name ofrhe
applicant (M/s.)
Fic NO

Vishvcshwar oil

&Lubricants Pvt

Ltd,New Delhi

01/53/8/D

AM2υ /ヽ12/1C

030ワ 19 151 485 MTs

oFSKO
5882

120 I 9( I ly28/2020-Supply(E-34090)
dated 17.06.2020 soughl some clarification
from the firm

Reminders sent to the firm on 27.0E.2020
and 15.09.2020 requesting for fumishing
reply. Committee decided to remind the
firm again.

M/o  P&NC  vide  oM  NOP_

PS Enterp● ses,

Coimbatore,

Tam‖ Nadu
01/53′ 8/E/

AN420/P_184C

500 MTs Of
Fauγ acid
Mcthyl Ester

Blcnded、 vith

B"uminOus
Mineral o祠

Technical specification af rhe ,lem *as
sought iOm nmけ Mん P&NG vdc OM
datcd 02 08 2019 fOHowed with reminders

datcd 20 02 2020, 26052020, 2582020
and 15 09 2020

Tcchnical  specincatiOn  Of  the  item

reccived fron the nnn via emall datcd

24 09 2020 COmmittee decidcd tO fOn″ ard

版彎:∬篭常:濫
NTcT:肥し
ぶ

commcnts

Ra」 esh Power

ScⅣiccs Pvt Ltd,

Ahmcdabad
O1/53/8/87

AM20R-2671C

0708 19 5 nos,
IC I8O5 60 I
Insulating
compound
(Parts of
Electric Cable
Joining Kil)

Mお  P&NG vidc oN4 No  P
12019(1l133′ 2019‐ Sup/(P31439)datcd
15 07 2020 has invited attentiOn tO thei「

earlにr oM No P 12019(H)′ 33/2019_
SuP′(P-31439)dated 08 01 2020 whercin

鵠溜ぷ[器lr鵠出」ξ発掘8:
and docs not pcrtain to thcm

Comments sOught fゎ m Ministry oF POwcr
on 25 09 2020



216 Gastradc
intemational,

Kuth,Cttarat
01/53′ 8/E

AM20/G201C

1208 19 766 240 MTs
of pctroleum

Hydrocarbon

Solvent

40456 Technical specification of the item was

sought fiom firm by M/o P&NG vide OM
dated 13.09.2019.

Technical specification of the item was

received from firm vide email dated
11.09.2020 and forwarded to P&NG on

t1.09.2020.

M,/o P&NG has informed in the EFC

meeling tha! the comments from
IOCUPPAC are awaited.

217 Castrade
lntcmational,

Kutch,Cttarat

Ol′ 53′ 8′ E′

AM20′ G‐22/1C

1308 19 55.120 MTs of
P€troleum
Hydrocarbon
Solvent

308 Technical specification of the item \Yas

sought from firm by M/o P&NC vide OM
dated 13.09.2019.

Technical specification of the ilem was

received from firm vide email dated

17.09.2020 and forwarded to P&NG on

17.09.2020.

M/o P&NC has informed in the EFC

meeting that the comments from
IoCL/PPAC are awaited

218 Oil Enere■ ,Dclhi
01′ 53′ 8/Eソ

AM2υO`′iC

040919 104 MTs
Supcrior

Keroscnc Oil

(SKO)

571 Tcchnical specincatiOn oF thc item was
fop″arded to Mお P&NC vide email dated

09092020

Mお P&NG infomed in EFC mecting that
the case is undcr cxamination

219 inspec Oils Ltd,
Kolkala

O1/53/8′ Eソ

AM20′ I-42′IC

0909 19 120 MTs
Used On

27 1 M′O  P&NG  vidc  OM  No  P―
12019(11ソ 59′2019-SuplE‐ 34916)  dated

24 08 2020 slated that thc product under

cOnsideration for import is used oil and

import oF used oils is 8ovcmCd by
No“rlcatiOn issued by minis●  Of
Environment,Forc,s and CHmate Changc
undcr the H,フ ,rdous and Other Wastcs

(Managemenl
Movcment)

and Transboundary
Rules. 2015

(G.S.R.No.395(E)). In addition to this, they

stated that the subject product is used in

lubricating oil and tubricating oils having
similar or befter specifications are being
manufactured in India.

The Committee also decided to s€nd the

application (o MOEF&CC (HSMD) for
their comments. Accordingly, comments

sought from MOEF&CC (HSMD) on

02.09.2020.

220 Brenntag
Ingredients
(lndia) Pvt Ltd

101019 24960 Kgs
lsopar L Fluid

268 Tcchnical specirlcation of the itcm was

sought from r11.lby M′ OP&NG vidc OM
datcd 06 11 2019
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Mumbai
O1/53/8/E/

AM20/B-31/1C
Reminders senl to firm on 02.09.2020.
23.09.2020 and 14.10.2020 requesting for
furnishing reply.

221 SI Group-lndia

ヽ■Ltd,Mumbai
01/S3/8′E′

AM20/S‐ 105′IC

151019 4000 MTS Di
lsobutvlenc

DIB

34776 T∝hnical speciflα試ion oF thc itcm was
sou』t From 6..,by M/oP&NG vide OM
dated 3! 102019

Finn's reply was rcFcred to M/oP&NG on
14072020

P&NG vide email dated 01.09.2020 has
again requested complete technical
specification ofthe product to be imponed
by the firm.

Email sent on 17.09.2020to firm wilh
request to fumish complete technical
specification ofthe impon ilem_
Remindcr sent lo firm vide email dated
| 4.10.2020.

222 Sun
Pharlnaccutical

Medicarc Ltd,

CuJarat

OI′53/8/E/

AM20/S_116/1C

02 11 19 250 Ltr.
Dehydrated
Alcohol
(ethanol
anhydrous)

05 The committee in its meeting dated
28.1l.l9 decided !o ask the firm to give
details of the import item including
technical specification. Reminders sent to
firm on 24.12.2019 and 17.09.2020.

The Committee decided to send reminder
lo firm.

３Ｚ^Ｚ^ Shrcc Canesh

Enterpriscs,

Chaziabad

01/53/8/E/

AM20/S¬ 24′IC

2711 19 1フ4 MTs Mix
Hyd『ocarbo[1

Solvent

918 Tcchnical spccincalon oF tlc item was

sought  from  i,Ⅲ l  vide  OM  datcd
02012020

Reminders scnttO nnn on 20 02 2020 and
26052020

Reply rcccived frOm■ 1ln vide email dated

05 09 2020 has bccn fop″arded to P&NG
on 08 09 2020

P&NG vide cma‖ datcd 11 09 2020 sought
somc additional infonnatiOn frOm the rlⅢ ll

Accordingly, thc rlH" has been rcqucsted

on 15 09 2020 to Fumish reply

Rcmindcr sent to rlnm vidc email dated
14102020

224 刑
Pctr∝ hcmicals

hl Ltd,Mathura
01′53/8′フ

AM20″‐25′IC

2711 19 225 MTs
Solvent

125′240

(PCtrOleum
Hydrocarbon
Soicnt)

1004 M/o P&NG vide email dated .08.2020
informed that the technical specifications
provided by the firmare incomplete and
requested to provide complete technical
specifications ofthe item to be imported by
the firm. Accordingly, the firm has been
requested vide email dated 02.09.2020 to
fumish reply.
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Thc Committee decided to send reminder

to■
““
Reminder scnt to rlⅢ ll vidc emaii datcd

i4102020
Ｚ^ノ^ RaJ Petro

Spccialtics Pvt

Ltd,Mumbai
Ol′ 53′ 8′ツ

AM20R‐ 90′lC

040320 60 MT oF
SOL‐ Anysol S

60 inclusivc

HUB‐
100000900

4794 Technical specincatiOns of the item have
bccn icFered to M′ o P&NG on
26082020

Rcmindcrs scnt to flnn vidc cmail dated

17 09 2020 and 14 10 2020

226 RJ Pctro
Specialtles Pvt

Ltd,Mumbai
Ol′ S3′ 8/El

AM20′R-92/1C

120320 2000～rrs OF

SOL―

FARASOL‐
A‐ 100000877

13077
0

Technical sp€cifications of the item have
been referred to M/o P&NG on | 1.08.2020

and again on 26.0E.2020.

Reminders s€nt to firm vide email dated

l?.09.2020 and I4.10.2020.

227 Rtt PctrO
Specialitics Pvt

Ltd,Mumbai
OI′ 53′ 8′υ

AM20′R‐ 94′iC

17320 140 MT of
So卜Anysol D

60 1nclusive oF

HUB―
100000900

11434 M7。 P&NG vide OM No P12019(Hソ
l α2020-Sup′ (P‐33691)datCd 26 05 2020

has rcqtlested For technical specincatiOns

of the item to bc imported by the rlIIn

Accordingly, a lettcr was Scnt to ni口 1

rcqucsting For technical spcciflcations on

24 06 2020 followcd with remindcrs dated

02 09 2020 and 14 10 2020

228 Parasnath
Organics Pvt

Ltd,New Dclhi

Ol′ 53/8′ E′

AM20/P‐ 78′ IC

180320 15000 MT of
Pctroleum

Hyd="arbon
Soivcnt

125/240

70:00 1 Commcnts sought From M′ oP&NG on
19 03 2020 and again on 24 06 2020

7ヽo  P&NG  宙dc  OM  No  P―
12019(ll)/49′2019-Sup(E‐ 35140)datCd
04092020 souSht technical

specifications ofthe item to be imponed by
the firm. Accordingly, the firm has been

requested on 15.09.2020 to fumish
complete technical specification for the

item being imponed.
Firm's reply was received vide email d6ted

25.09.2020 and was refened lo M/o P&NG
vide email dated 14. I0.2020.

Iwo P&NG vide email dated 20.10.2020
informed that the e-mail dated 14110/2020

relating to fumishing technical

specification ofthe product to be imported.

They also informed that PPAC again
requesled to N4-io P&NG for complete
technical specification ofthe item, So they
again requested to provide complete
technical sp€cification of the product from
supplier. Accordingly, the firm has been

requested on 20.10.20201o fumish rePly.

22, NIichclin india 080520 150 MTs 1150 Comments souSht from M/o P&NC on

60



ハ

Pvt Ltd,Chcnnai

01/53/8′53326/A
M21′ イヽ‐20/1C

Exxsol TM
DSP 100′ 160

28072020

230 KLJ PIasticizcrs
Limhed,Ncw
Dclhi

01/53′ 8/5368″A
M21/K-6′ :C

240620 3000 MTs
Hcavy cut

Methyl Estcr

CE 1875

1720 1 Recommended as pcr P&NG OM NO P_
12019(1l y50/2019‐ Sup′ (E‐ 35373) dated
06 10 2020 sub」ect to i"her approval oF
thc COmpetent AuthOri″

●^，

一 Rishab Trading

Company
Bangalore

01/53′ 8/53694/A
M21/R‐ 4′lC

240620 2000 MTS
Mincral

hydrOcarbon

oil

1000 MTS
Industrial

solvent

1000 MTS
HメrOCarbOn
solvent

(125240)

18348 Technical specifications received from
firm vide email dated 05.09.2020 has been
forwarded to P&NG vide email dated
17 .09.2020 and 13.10.2020.

M/o P&NC informed in the EFC meetinS
lhat the matteI is under examination with
them.

232 Raymond Ltd,
Mumbai
01/53/8/5370σA
M21/R‐ 5′ IC

260620 (1)Sl10Ltr
イヽotor Sporl

100(MS 100)
54 GL

(2)1890し tr
MotOr Sport

109(MS 109)
SCL

22174
40
Tcchnical spccirlcations have been scnt tO

M/oP&NG on 17 09 2020

M/oP&NGinfoimed tllat the casc is undcr

cxam[natlon

Mお  P&NG infolllled that conlments
sought from 10CL&BPCL on 25 09 2020
Mお P&NG infoimed in thc EFC meeting
that they havc rcquircment oF Tcchnical

Spcciflcation for supplicr note write up

233 Gularat FluorO
Chemicals Ltd,

Bharuch,

CllJarat

01′ 53/8′ 53767′A
M21′G‐フ/1C

070,20 5000 Kgs
Carbon
Powder IMP

102 M/o P&NG vide email dated 10.0E.2020
sought technical specifications of the item
to be imported by the firm. Accordingly,
the firm has been requested on 02.09.2020
to fumish technical specifications.

Reminders senl to firm vide email dated
23.09.2020 and 1 4. 1 0.2020.

234 Andante  Foods
LしP,Bangalore
01′ 53/8′539077A
M21/A‐23/1C

060820 (r 86320
litres Used
Vinegar
( 12E,960 litres
as revised by
firm vide
email
dt.18.0E.2020)
(ii) 457 Nos.
Empty Banels
(686 pieces as

revised by
firm vide
email
dt.1E.0E.2020)

52636
0

(7860
5667
as

rcvised

by fil,"

vide

email

dt18 0
82020

)

Technical specification ofthe product to be
imponed by the firm has been provided to
M/o P&NG on 03.09.2020.

M/o P&NG vide OM No. P-
12019(l I)/54l2020-Sup.(E-35421) dated
01.10.2020 stated that the items mentioned
in the application do not penain to them.
Hence. M/o P&NC has no comments to
offer in this matter-

Committee decided to examine and send to
lhe concemed Ministry as per allocation of
Business Rules- for comments
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235 Sunshicld
Chemicals
Limited,

Maharashtra

Ol′53/8/53915/

AM21′S53AC

070820 150 MTs
Spirdanc D40

867 Comments sought from lvt/o P&NG on

02.09.2020.

The Committee decided to remind the firm
for technical specifications.

Complete technical specifications sought
fiom firm vide email dated 14.10.2020.

Comminee decided to remind the firm
aqain.

236 Aroma Organics

Limhcd
01/53/8′53916′A
M21′A‐264C

070820 60 MTs
ISD DSOL 80

(ISU CHEM)

38582
70

Comments souSht from l!t/o P&NG on
t4.09.2020.

Technical specifications received from
firm vide email dated 16.09.2020.
The sarne have been referred to M/o
P&NG vide email dated 14.10.2020.
Commitlee decided to remind the firm
again.

237 Tata Motors Ltd,

Gttarat

01/53/8′53949′A
M21′T-28/1C

120820 306 Kgs CEC
tcgislativc

Fuel

RF-02‐08E5
(EURO V
Casoline)

,フ Technical specifications have been referred
to M/o P&NG on 25.08.2020.

M/o P&NG informed in the EFC meeting
that the matter is under examination with
them.

238 Tata Motors
Lim"cd,

Rudnlpur,

Uttarakhand

Ol′53/8/54020/A
M21′T314C

21 0820 (i) 153 Kss.
CEC
Legislative
Fuel RF-02-08
E5 (Euro V
Gasoline)
(ii) 3a4 Kgs.
Diesel, Euro-6
CERT Fuel B7

1 7238

893

Tcchnical specirlcations have been reFerred

to Mお P&NG on 23 09 2020
Reminder sent to M o P&NG vide email
datcd 14 10 2020

M7oP&NC infomed in the EFC meeting
that thc matter is under examination w"h

them

239 PPC Aslan Paillts
Pvt Ltd,ヽイumbai

01/53/8/54030/A

M21/P‐27AC

240820 (1)5041 MTs
V M andP
Exempt
Naptha

(2)15120
MTs SBP3
Napthaし ight

(3)7852 Mts
SBP 6
NapthaHcavv

380 M′o P&NG vidc OM datcd 12 10 2020
infonncd that as per DGFT's notincation

no 51′2015-20 dt  18 03 2020 rcstricted

itcms,V M AND EXEMPr NAPTHA
SBP 3 NAPHA LIGHT,SBP 6 NAPTHA
HEAVY with lTC HS codc 27101221 and
27101220 is``free'' Hence,they have no

commcnts to offcrin thc mattcr

240 Fev india p■ 1

Ltd.New Delhi
O1/53/8′54055′A
m21/F― 14/1c

280820 (1)1 1 000 1tr

Casoline_

Casolinc Eu「 o

「
V,

CEC― RF-02‐

03

1 0000 1tr

Casoline‐

Caso“ ne Euro

V,

30412
200

Recommcndcd as pcr M′oP&NG vidc OM
NoP■ 2019(11ソ53/2020-Sup(E‐35390)
dated 20 10 2020, subjcct to fu“ hcr
approval by the Competent Allthori,

ふ
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CEC RF-02-08
E5
1 8000 1tr

Dicscl― Diesel

Euro IV,CEC
―RF-06‐

03

1フ 000 1tr

DIEscl‐

Dicscl

Test FucI EPA

86
!13‐072D
15600!tr

Diesel‐ Dicscl

Euro VI,Cert

Fuel

37
4600 1tr

Casolinc―

Caso“ ne ULG
RON95 E10
4600 kr Diescl
―Diescl

EurO IH,CEC‐

RF‐06-

99
4500 hr Dicscl
‐Dicscl

Euro ll,CEC―

RF‐03-

A-84
1 0000 1tr

Caso‖ nc―

Casolinc Euro

VI、

E10
6000 itr

Casolinc‐

CasOhne RON
87,

Esscnce SPB

E‐ E-004
Fiat india

Automobilcs Pvt

Ltd,Punc
O1/53/8/5405ツ

AM21/F‐ 15′IC

(1)1 50000 1tr
FPヽV55520")1
‐Dicsel,

EN590B7
(2)303000 1tr
FPV′ 55509‐

Gasolinc

EN228,E10,
Summer

Comments sought from M/o P&NG o,t
31082020

M/oP&NC inFo,11lCd that thc commcnts
arc awaitcd from iOCLIBPCL
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４，

一 India Yamaha

Motor P問 vatc

Limited,Tam‖

Nadu
01/53/8′54H9/A
4ヽ21/1‐22ЛC

120920 1000 1tr CEC

RF-02‐08

(Euro V
Rcrcrcncc

Casoline Fuel)

24 Commcnts sought from Mお P&NG on
14092020

M/oP&NC infOnned that the comments
are awaned from loCL′BPCL

243 Pon Pure

Chcmical india

Private Limited,

Chcnnai
Ol′ 53/8′5413S′

AM21/P‐28/1C

150920 2000 MTS
EXXSOL D40

11761 Comments sought from M/o P&NC on

15.09.2020.
M/o P&NG have informed in the EFC
meeting lhat this maner is under
examination,

244 Tata Motors

Limitcd,

Maharashtra

Ol′ 53/8′54160/A
M21汀
`5nC

190920 172 Kgs
Diesel, Euro-6
Cerr Fuel 87
153 Kgs CEC
Legislative
Fuel RF-02-08
E5 (Euro V
Gasoline)

Rccommcndcd as per P&NG OM No P―
12019 (11ソ 51′2020‐Sup′ (E‐ 35272)dated
08102020,sublcct tO｀

"her approvJけthe Competent AuthoH″

■
● Fuchs Lubricants

(India)P● Ltd,

Maharashtra

01′ 53/8′ 54154′A
M21′ F‐ 184C

190920 7 Nos

Anticorit VCI

FE 3101P 20L
PLA(material

600644772)
39 Nos

AnticoHt LRC
123V205L
(material

600644857)
1l Nos

An●coHt VCI

UN1 0 40 20L
PLA(matcnal
600669799)

17 Nos

AnticorL VCI
UN10 40
205し NUA
(matCrlal

600669805)
27 Nos
Anticorh DFV′

8101205L
MET(
material

600761233)

70 Nos

Anticoit DFW
7101205L
MET(
material

600761837)

′^ Commcnts sougllt from M′ o PaNG
21092020

M/o P&NG have informed in the
meeting that this matter is

examination wilh them.

ＥＦＣ

ｎｄｅｒｕ
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7 Nos

Anlco“ t DF0
710120L
MET(mateHal
600807030)
lI Nos

Anticorit DFW

7101 20L PLA

(matCHal
600807191)

II NOs

Anticorit DFW

810120L
NUA(
matcriai

600807214)
26 Nos

Renofoml
UB0 377′9
205L MET
(matcrlal
601118135)
49 NOs
Rcnofoml
UB0 377/13
20-

LGEBINDE
(materiai

601118258)
9 Nos

Anlcorit DFO
9301205し
MET(matC“ J
600761967)
2 Nos
An●00Ht DFO
9301 20L

NUA(
matcrial

600807139ヽ    |
´
０
４●
‘ She‖ india

Markcts Private

Limitcd,

Banga10rc

O1/53/8′54170/A
M21/S_92/1C

210920 (l)0 010 1tr
Fue1 0il

(2)O olo ltr
Dicscl

(3)0 010 1tr
Cas Oil

(4)O ol劇 tr
Vacuum

Residuc

(り 100 MTs
SOLANE 100
‐155K
(2)200 MTs
SOLANE 80‐
l10

(3)400 MTs
LUBRILAM

03460 Comments sOught frOm N4 o PaNG on
22092020

lmr麟 留 鵬 L撚 き 乳 ょT
nlaildt 18 102020

247 Tota1 0H india
P■ Ltd,AndheH
East,Maharashtra

01/53/8/54784/A

M21灯●8/1C

230920 44340
780
Comments sOught“m M o PaNG Oll
25092020

Mノo P&NC has infOnned in thc EFC
meeting that the cOmmcnts FrOm PPAC is
st‖ l awaitcd
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Name ofthe
applicant (M/s.)

Commcnts sKluttt FrOm
06012020

DoT vide letter No. R- l 1020/05/2016-PP

dated 28.02.20 has requested the firm to
provide technical literature and RF

specifications of the equipment proposed

to be impo(ed. Technical literature and

RF specifications of the equipment

proposed to be imported by the firm has

heen forwarded to DoT vide email dated

17.09.2020.

DoT vide OM dated 09.10.2020 informed

that 'the firm has obtained ETAS through

self declaration. However ETA through

setf declaration is ralid onlY for

equipments which are exempted from

impoi licensing requirements as per lhe

Import Policy of DGF'T and invited

attention to refer to the clause no. (V) of
Terms and Conditions mentioned in the

ETAS. H€nce. ETA'S obtained are not

proper. They also informed that the firm

may be directed to aPproach concemed

Regional Licensing Office (RLO) of WPC

wing for Brant ofETA".

Accordingly, firm has been videinformed

the same on15.10.2020 .

241219 lNo GPR
Systcm 2

Channcl
Shiclded

Antcnna SPH
Enginccring

Typc Zond‐

12E1000A
l No 500A
CPR Systcm
SPH
Engineering

Typc Zond―

12E

Thc TATA Powcr
Company Ltd,
Kamataka
01/53/8′E

AM20′T3γ lC

11 02 2020 Application again sentto DoT

via cmail dated 10 07 2020 requesting for

Fumishing comments

DoT via letter No R‐ 11020′05′2016‐ PP

datcd 24 07 2020sclughttechnical litcrature

and RF spccirlcations Of thc Cquipmcnt

sed to be imponedby the firm.

Con a"nta tought from DoT on1 Box Netgate
Firewall
Router

Rc、γriC Global

Tcch Solutions

Pvt Ltd,

Trivandrum
01/53′ 8/フ

AM20/R76AC

Comments soughl from DoT on

11022020,  10 07 2020 and again  on
17092020

l99E Nos 85
Toys drone
with camera

total weight of
the drone with
remote control

Rcvoguc,

Mumbal
01/53′ 8/ワ

AM20′R‐ 77′ IC

S31L

Part―

13

DoT

S No Date of receipt お

ｎ

ｍ

ｐ。

ｔｅ
　
ｍ Ｃ‐Ｆ
ｖａ‐ｕｅ価

Status

248 258

219 060220 06

250 0,0220 ワ 1
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and packing

box is 640

Google CIOud
india Pvt Ltd,

Curgaon
01/53/8′E
AM20 0‐60/1C

120220 10 Nos Assy,

Powcr Filtcr

Modulc,4X
IEC320 C20
1nput,lX 10P
ConnectOr
Output,No
Circu■

Brcaker,

lKEACOLO,
PFM4

Comments sought from Oof on
2E.02.2020 and again on 05.10.2020.

DGCA vide email date I t.06.2020
informed lhat the request of applicant lo
import Power Filter module ITC (HC)
Code is E54890000. which does not come
under the purview of DCCA.

DOT vide OM dt. 15.10.2020 has inforrned
that the matter is under process with them_

Vcdanta Ltd,

Mumbai
O1/53/87T7

AM20■ヴ_52/1C

270220 0l No.
One X-Band
Radar(4KW
RF-Module)
(Gem
Elettronica)
ModelSu82-
l2) Antenna

Approvcd as cOmments Of DOT vide oM
No  R-11020/05/2016-PP dt  24 07 2020

read wih cOmments Of WPC wing(RILO),
DoT, Mumbai vidc OM No IMPoRT‐
286/2020/RLO(WR)dt 08 10 2020

―

RA,Mumbai mり issuc thc import alltho■ zationtOtheapplicantrOrimportof01 N0 0ncX― Band Radar(4KW
RF―MOdulc)(cCm ElettrOnica)MOdcl Su82 12)Antcnna From lTA Fora CIF value of Rs 27!81120/336400‐
EU RO(EUR)subJcct to thc condi● Ons mcn● oncdinthc DOT vidc oM NO R■ 102α 05/2016 PP dt 24 07 2020
and WPc wing(RILO)Mumbai vide oM NOJMPoRT-286/202α

Rし0(WR)dt08 10 2020 as we‖ as with
actual uscr cOndit,on bcsides Other llsual cOnditiOns Of import authorizatiOn Thc cnclosures will be sent by e―

mallto dlc appHcalt and RA,Mumb昴
Hens01dt Pvt

Ltd Bcngalurll

01/53/8/53615/A

M21′H_6′IC

I No.
Spexer 360
Radome - Part
No SXV-Al-
l0 (lnculdes
Sharp Eye
SxV Radar

Ethenet
Composite
cable and
lnstallarion kir

97944
01

Approved as recommended \-6Tiiii
OM  No  R l1020/052016_PP  dt
24072020 and DDP vide oM No
cooo422′ 202● D(EPC)SLNo 15
dt 09 09 2020

RA,Banga10re may● sue thc import authOrizatiOn tO the app‖ cant ForimpOrt oF I No Spexcr 360 Radome_Part
No SXV_A卜 10(:nCuides Sharp Eye SxV Radar transceivcr.Ethcnet COmpOsite cablc and lnstallatiOn kit From
′ DO r^_ _ ^,ぃ    ,    ._   ^_^  ^  ^― ――‐ ― ―― r――`マ‐…‐‐●●……●Ⅲo,oⅢ O,,o"べ 1ヽ 1:υ::〕GBR fOr a CIF value oF Rs 9794401 00 / 1o154900_POund Sterling(GBP)sublect tO the cOnditiOns
mentioned in thc DOT vide oM No  R-11020/05′

2016‐PP dt  24072020 and DDP vide OM N0
^^^^′ ′つ0′う^ぅ ^、

′‐、′ヽ、‐,ヽ |    ́  ^^^^_― ――cooo4222020‐DIEPC)Sl No lS dt09 09 2020 as wcH as whh actual uscr cOnd"lon bcsldcs othcr usua:

♀翠豊彎♀ド
21112+里

当笙興
Zatぉ
・
ThC Cncbsuκ s MHttCSCntt Om翻 0■ cappltmt md RA,Banmに E

Jiva Scicnces P、そ
Ltd,BengalunI
01/53/8/S3661 A

M21″ _3/1C

lNo RF

Amplifier for
R&D Testing
Purpose on
Rental Basis
and Retum

Cornm"nr. .orgh- fri Di- -in

to obtain a decision letter to

23 06 2020 and again on 10 07 2020

DOT vide lctter NO R-l1020/05/2016‐ PP

tlザi郷キ:1議出■i:叩」

く
つ
０
４ 30

252 27181
120

253

254
01
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from WPC Wing foUowed by an import
license by respective Regional Licensing
Otfice (RLO) of WPC wing.

The commenls fiom respective Regional
Licensing Office (RLO) of WPC Wing is
still awaited.

255 Volvo Croup

lndia Pvt Ltd.

Bengaluru

01′ 53/8′S3924/A

M21′V‐21/1C

100820 I No. Nox
Sensor

”
′
ハ
υ Comments sought from DOT on

02.09.2020 and aSain on 05.10.2020.

DOT vide OM dt. 15.10.2020 has informed
that the matter is under process with them.

256 G∞gic Cloud
india Privatc

Limited,Curgaon
01/53′ 8′54790/A
M21/C21nC

240920 85 Nos
CPN″7200309
0-Ol,Assy.

Power Fntcr

Module,4X
IEC320 C20
lnput,l X 10p

Conncctor

Output,No
Circuit

Breakcr,Ikca

COlo,PFM4

34873
0120
Comments sought From DOT and DGCA
on 25 09 2020

DCCA vidc cmail dated OS 10 2020● ated

that iTC(HS)COde 85489000 docs not
comc under prcvicw oF DCCA and
rctumed the application

DOT vide OM dt lS 10 2020 hasinfonned
that the matter is under p“ェess with them

25' RBPT Infotech
LLP,Vapi,
GllJarat

01′ 53/8′54203′A
M21′ R-20/1C

260920 l piccc

UAV′UAS′RP
″ Droncs

from China

08000 Comme lts sOugllt from DoT&DCCA on
28092020

DOT vide OM dt 15 10 2020 hasinfol",cd
tllat thcy have not rcCeiVed ule e mail from

DGFT Committee dccided to scnd an e‐

mailto DoT again

Part‐

14

Dircctorate Ccnc‐ l ofCivH Avia6on(DCCA)

S
No 猫撫)IDateoF面

ロItem for
import 瀑)ま“
縣

258 Hclicopter
Engines MR0
Private Limited,

Bangalorc

01′ 53′ 8′ E′

AM20′H14/1C

140819 34 Nos.
Sp€cial Tools
for repair
activity of
arlouste
helicopter
enqine

648 Comments sought from DCCA on

19.08.2019. DCCA vide e-mail dated

21.01.20 informed the firm that Quality
Manager of CAR I45 is authorized lo
request DGFT for import oftools required

for maintenance.

259 Kavita Bhardwaj,
Gurgaon
01/53/8′ツ

AM20 K-29′ lC

181219 100     Box
Motor,

Propcllcrs,

nght

controller,

power
distribution

board,   RF
devices,

carbon  rlber

10 Comments souSh! from DGCA on

30.12.19. DGCA vide e-mail dated

01.01.20 has informed that DCCA has not
granted import permission to the subject

items to import. The applicant is requircd
prior permission from DCCA for gEnling
impod licens€ by DCFT. Th€refore.
applicant may be advised to approach to
DGCA concemed Directorate for obtaining
imoon oermission as required
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Parts, frames,
wires, other
items,
batteries, etc

260 Ra■an Kumar
Nayak,Kolkata
01/S3/8/E/

AM20/R‐ 51■C

181219 OI Box
OSSYMA
X8PRO FPV
RE
QUADCOPTE
R DRONE

91 Comments sought from DGCA on
30.1?.2019. DCCA vide e-mail dated
31.12.19 has info.med rhat DGCA has nor
Sranted import permission to the subject
items to import. The applicant is required
prior permission from DCCA for gmnting
import license by DGFT. Therefore.
applicant may be advised to approach to
DCCA concemed Directomte for oblaining
import permission as required.

261 Ispagro RObOtics

hl Ltd,
Man3aiOrc
01′53′8/E/

か り04`4/1C

24 12 19 I Box Smanap
PRO

48 Comments sought from DHI & DCCA on
31. t 2.2019

DHI vide OM No.
l5(lylspagroRoboticy2o20-HEl dated
05.10.2020 srated that the import items are
nol conceming to DHI. As the items are
p€rtaining to MeitY and DGCA. rheir
views may be obtained.

Reminder sent to DGCA on t7.09.2020.

０

一

κ
υ
２
Ruthra M00rlhy,

Chenna!
01/53/8′υ

AM20/R53/1C

020120 lNo. Eachine
minidrone,
2.4ghz fulfills
rules of WPC
wing and
DCCA

つ

＾

Ｏ
υ Comments sought
10012020

froin DCCA

Rcminder scnt tO DCCA vide cmaH dated
17092020

Commcnts sOu81t,Om DCCA&DoT On
06022020

Reminder scnt tO DCCA & DoT vide
emaii dated 17 09 2020 DCIT vidc Oヽィdt
15 10 2020 has infOi“ ,cd that they have nOt

rcceived e―ma‖  frOm DGFT, hencc
committec decidcd tO rcscnd thc ma‖ tO
DoT
Comments  sOught  frOm  DCCA  on
!2032020

DCCA vide cmail datcd o9 06 2020 noted

that as perthc ANF_2M,thc impOrted“ cm

胤‖■ド躙印I晟驚」令lcW織
submittcdけ thC ap口icant ThereFore,lllc
appiicant、 vas askcd 10 submit the same,for

Fu“her act10nけ them

F“
"rs rcply has bccn rercrred to DGCA
on29 09 2020

263 Crover zampa
Vinevards Ltd,

Mumbai
01/53/8/D
AM20/G52′ IC

300120 I Nos Drone 日 7

264 Vcda DcFcnse

Systenls Pvt Ltd

Dc:hi

O1/53/8/E′

AM20ハ′55′lC

060320 20 Nos UAV
compOnents

ス69
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265 Ba」 aJ Auto Ltd,

Maharashtra

01′ 53/8′5380S/A
M21/3‐284C

140720 1 No.
Helicopter
Sikorsky S

76D along
with loose
equipments as
per coni-dct.

14998

0

Commcnts sought tonl DCCA on
18072020

266 Interglobe
Aviation Ltd,

Ncw Dclhi
01/53/8′53937/A
M21′ 1‐ 12ノIC

l10820 ()l No Radar
RCVR
XCVR(Part
No
7021450-601)

|り lNo VHF
COMM
XCVR(Part
No:822-1468‐

190)

(i“)lNo
T3CAS(Part
No 9005000‐

l H01)

(市)l No
ATC
Transpondcr

(Part

No:9006000-
55000)

2001 Approved in terms of DCCA letter No. 5-
1698/2006-A(2) dated 28.01.2016
wherein they have informed thal they have
issued Airworthiness Advisory Circular
AAC 02 of 2016 on imporvexport of
aircraft spares, item of equipment for use

on aircraft. As per the circular. Quality
Manager of the CAR 145 approved
organization will ensure that the imponed
aircraft items pan number matches with the
illustrated Parts Catalogue (lPC) published
by manufacturer based on which import
permission may be granted. However, in
case custom authorities require any further
clarificalion / authentication of parts by
DGCA, lhe aircraft opemtor /approved
organizalion may approach regionaysub-
regional office for necessary support.

CLA,New Delhi may issuc thc import authoHzation to thc applicant For import oFairerat parts as pcr ANF‐ 2M
frOm CCA for a CIF valuc oF Rs 20011071 60 1EUR0 222345 24]subjeCt tO the condに ions mcnloned in the

DGCA lctter No 5 1698′ 2006-AI(2)datcd 28 0'2016 as weH as w"h acmal uscr condhion besidcs othcr usual

conditions ofimport authorization Thc enclosurcs wi‖ bc scnt by e― mailto the applicant and CLA, New Delhi

267 Inter81obc
Avialon Ltd.
Ncw Delhi

O1/53/8/53939/A

M21′l13/1C

11 0820 o lNo Muki
Mode
Recc[vcr

(MMR)
(Part

No:69002602-
0201)

oり lNo CPS
Antenna

(Part No:071‐
50029‐ 5510)

(lil)1

No Receiver

ADF 900(Part
No:822-0299‐

020)

(iv)l No
lntcrllgator

DM E2100

(PartNo:822-
2325-020)

(v)lNo HF―
Antenna
Cou,ler

7555 Approved in terms of DGCA letter No. 5-
1698/2006-4(2) dated 28.0'1.2016
wherein they have informed that they have
issued Airworthiness Advisory Circular
AAC 02 of 2016 on imporue\pon of
aircmft spares, item of equipment for use

on aircraft. As per the circular, Quality
Manager of the CAR 145 approved
organization will ensure that the imporled
aircmft items pan number matches with the
illustrated Parts Catalogue (lPC) published

by manufacturer based on which impon
permission may be gmnted- However, in
case custom authorities require any fu(her
clarification / authentication of parts by
DGCA, the aircmft operator /approved
organizalion may approach regional/sub-
regional office for necessary support.

70
ド

ヽ



(PartNo:822-
0987‐ 003)

(vi)l No
Reccivcr

Navigation

VOR‐
900(PartNo:

822-0297-020)

(v‖ )l No
MuLi Modc
Rccclver

CLU925
(Part No 822
1821‐ 430)

(v“りl No

CPS Antenna

(Part No:822‐

2033‐ 001)

(lx)lNo
Radio
ALimcterTran

scciver

(Pan No:066‐
50007‐0432)

(x)l No
Fixcd ELT

(PartNol
S1090130-2)

(xl)l No
Globai

Navigation Air

Dala(Part

No:465020-
0303‐0316)

(xil)lNo
ATC
Transpondcr

TRA 100 B

(MOD7)
(Pa"No:066-
01212-0102)

(xit0 25 Nos
Emcr8Cncy
Locator

Transmitter

(ELT)(Part
No:51090368‐

l)

(x市)25 Nos
Fixed ELT

(PartNo:
51090130‐ 2)

(xv)25 Nos
AIM2(Part
No:51090136-



CLA, New Delhi may issue the import authorization to the applicant for import ofaircrafi pans as per ANF-2M
from CCA for a CIF value of Rs.75553282.35 IUS Dollars (USD) 944416.03] subject ro the conditions
mcntioned in the DGCA letter No. 5- 169E/2006-AI(2) dated 28.07.2016 as well as with actuat user condirion
besides other usualconditions ofimport authorization. The enclosures will be sent by e-mailto the applicant and
CLA. New oelhi.

268 Trithi RobOtics

Pvt Ltd,

Kamataka
01/53/8/53977′ A
M21′T-29/1C

170820 50 CTN
Precision
Agriculture
Spray
Drone

37 Comments soughl from DPllT, DGCA &
DoT on 19.08.2020.

The application is sent to DOT again on
05.10.2020 as reouested bv them.

269 iTrontik Smalt
Systems Pvt Ltd,

Maharashtra

01/53/8/54098′

Aヽ421/120′iC

080920 l Un"
Transmittcr

02 Commcnts sought from DCCA&DoT on
10092020

270 Inter81obe
Aviation Limitcd,

New Delhi

OI′ 53′ 8/54100′

AM21■-21′ iC

080920 3 Nos Antenna

Radiator

Xband(Part
No:622-
5137601)
2 Nos

Rcccivcr

Navigationvor
-900(Part No:

8220297-020)

3 Nos

Receiver

ADF-900(Part
No1 822‐0299-

020)

2 Nos HF

Antcnna
Coupler(Part

No1 822-0987‐

003)

3 Nos
Recelvcr Tran

slnittcr HF―

HFS-900D

(Part No:822
0990-003)

3 Nos WXR
TXR Multi
Threat(Part

No:822-1710‐

4‖ )
2 Nos

VHF′Comm T
ran scelver

(Pa"No:822‐
1287‐ 121)

2 Nos Weathcr
Radar
Transcelvcr

(Part No:822-
1710‐ 214)

46259 Approved in terms of DGCA letter No. 5-
169812006-Al(2) dated 28.07.2016
wherein they have informed lhat they have
issued Airuorthiness Advisory Circular
AAC 02 of 2016 on imporrexpon of
aircraft spares, item of equipment for use
on aircraft. As per the circular, Quality
Manager of the CAR 145 approved
organization will ensure that the imponed
aircraft items part number matches with the
illustrated Parts Catalogue (lPC) published
by manufacturer based on which import
permission may be granted. However, in
case custom authorities require any further
clarification / authentication of pans by
DCCA, the aircraft op€ralor /approved
organization may approach regional/sub-
regional oflice for necessary support.
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2 Nos Mul●

Mode
Rcceiver

CLU925(Part
No:8221821-
430)
2 Nos CPS
Antenna(Part
NO:822-2033-
001)

3 NOs

lnterllgatOr‐

DME 2100
(Part No 822‐
2325-020)
2 NOsヽⅣ DR
Comm Transc
eivcr(Part NO:

822-2763-020)

5 Nos ATC
Transpondcr

TRA100
B(MOD7)
(Part No:066
01212‐ O102)
3 NOsATC
Modc S
TranspOndcr

(Part No 066‐
01212‐ 0101)
2 Nos Radio

Altimcter

Transceiver

(Part No 066‐

50007-0432)
3 NOs Fixed

ELT(Part Nol

51090130‐ 2)

3 Nos AIM2

(Pan No:
S10901361)
3 NOs

Emergency
L∝ator
Transmittcr

(ELD(Part
No 51090368‐
l)

2 Nos TCAS“
Computcr

(Part No 940‐
0351-006)
3 Nos Adiru

(Part No
HC2030AE43
)

3 Nos Adiru‐



Air Data and
in (Part No.
HG20308E04)
3 Nos R6dio
Managemenl
Panel(Part
No:
c12848CB01)
2 Nos Radio
Altimeter
Transceiver
(Part No:
9599-607-
t4943)
3 Nos
ATC/TCAS
Contml Unit
(Psn No:
ct24044802)
2 Nos
Programming
Dongle (Part
No:
st 8205 r 4-01)
3 Nos CMPT-
T2CAS (Pan
No: 9000000-
I l4t4)
2 Nos ELT-
Emergency
t ocaror (Parl
No:
s1823502-05)
J Nos
Emergency
Transmitter
(Part No:
sl t21502-02)
2 Nos WXR
Dual Control
PanelMulti
Threat (Pafl
No: 622-5110-
830)
I Nos Weather
Radar Antenna
Mount (Part
No:622-5135-

CLA, New Delhi may issue the import authorization to lhe applicant for import ofaircraft pans as per ANF-2M
from CCA for a CIF value of Rs.452592342.30 {US Dollars (UsD) 5782404.281 subject to the conditions
mentioned in the DGCA letter No. 5- 1698/2006-Al(2) dated 28.0'7.2016 as well as with actual user condition
besides other usual conditions ofimport authorization. The enclosures will be sent by e-mail to the applicant and

Department of Biotechnology



Nafie ofthe
applicant (M/s.)
File No

Deepa
Balasubramanian,

Tata lns● tute

Fundamcntal
Rescarch,

Hyderabad
01/53/8′ Tソ

AM20 D‐ 36′IC

1612!9 2 r24 VLS
Insects
drosophila
melanogaster
for basic
research
activities from
Indiana
University,
B loom ington,
USA

Approved as rccOmmended by D′ o
Blotcchn010gy    vide    cmal    dated
O1 102020

RA. Hyderabad rnry irru. .t.urosophrra meranogaster.jrgm ulA for a proportionate crF varue subject to the;onditions mentioned in lhe D/oBiotechnoroSy vide emair dated or.lo.zoiost.No.t at.ot.to.zozo as"*"it 
"t 

*irr-"",ra user condition besidesolher usual conditions of impon authorizarion. The encrosures wi, be se"t uy 
"-."ii'a ,rr" 

"pplicant 
and RA.Hvderahrd

Dcepa
Balasubramanian,

Tata lnstitutc

Fundamental

Rcsearch,

町 dCrabad

01/53/8/E′

AM20/D‐ 37ЛC

171219 650 VLS
Insects
Drosophila
Melanogasler
for basic
research
activities from
FLY ORF,
University of
Zutich,
Switzerland

認酬鴛l。どwmc蹴鳳
01 102020

ne. gla"r"Uua.uy 
;tu

ff5li.*fi'L1.,;:":T".,1:,i:li^:11r; ,or_11,,;:orsilq ir71o,oii :"i;r,,"i;" ((.H.F)l subjecuo ,heconditions menrioned in rhe D/o Biotechnoroev 
"ra-" ","r"a"l"i o"ilf;;l]:#J:,lr:iil'#rt,rt#,t::

:[1i:Hllil,i,"#l lxxTf:i;r#:r, ;,d;;;il;;;; *:#;il"ilnl.,ii"."n",o",.". wi,, be sen, by
Dcepa
Balasubramanian,

Tata institute

Fundamcnlal

Rescarch,

Hyderabad
O1/53/8′ E′

AM2′D38/1C

lワ 1219 250 VLS
Insects
Drosophila
Melanogaster
for bssic
Research
activities from
Vienna
Drosophila
Research
Center,
Australi!

Approved as ."*rr,r*nd.d
鑑配品1。ど 1ユ]:men黒‖

by d脇

01 102020

RA,町dm防d may:】
計:Ψ蹴よ::驚り:″繊::鴨T:れま繋:留誤ギ配:£『 lT稔 ?器摯1:

melan08astcr“m AUTFOr a CIF value OF Rs 259772 00 13215 00_EURO(EUvarue or Ks,2)v//1.U0 []21S.00 - EURO (EuR)l subjecl ro rhe conditions
ffil'::":.,1,,:",i:.r,j"". ?:::.."L:l?? ll9: .*"ir a".Jo i r.o:oioi, 

""l'ii,i.-iiljLo * wer as wirh ac,uar
li,':ffiif*i;tj',li:?lner usuat.conaitions orimp",r 

"',tho;;;;;. i;;ilffi#; J"":l"l[Xl;"1ifl
Deepa
Balasubramanian,
Tata Inslitute
Fundamental

171219 500 VLS
Insccts

DrOsOphila
認翼罵1。ど鶴l:men蹴‖

by d慇

01 102020
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Rescarch,

Hyderabad
01/53/8′ Tン

AM20/D‐3971C

for basic
Research
aclivities from
Kyo(o Stock
Center, Kyoto
lnstitute of
TechnoloEy.

RA- Hlderabad may issu. th"
melanogaster iiom JPN for a proportionale cIF varue subjecl to rhe conditions mentioned in the D/o
Biorechnolos/ vide email dated 01.10.2020s1.No.4 dt.01.10.2020 as well as wirh actual user condition besides
othe, usual conditions of import authori?ation. The enclosures will be sent by e-mail to the applicant and RA,
Hyderabad.

2フ 5 nSER,Pune
O1/53/8′ Iン

AM20/1‐ 56/1C

120220 1000 Nos
Drosophilla

(PrClmasc
tly)lincs

32525
5

Approved as rccOmmended け D/o
Biotechnology   vidc   emaii   datcd
Ol 10 2020

RA, Pune rnay issue the import authorization to the applicant for import of 1000 Nos Drosophilla (Promase fly)
lines from USA for a CIF value of Rs. 125255.00 [4560.70 - US Douars (USD)] subject to the conditions
mentioned in the D/o Biotechnolory vide email dated 01.10.2020S1.No.6 dt.01.10.2020 as well as with actual
user condition besides other usual conditions of import authorization. The enclosures will b€ sent by e-mail to
the applicant and RA, Pune.

276 Tata lnst"utc For
Ccnctics and

S∝idy(T:GS),

Bcngaluru

01/53′ 8/53559/A
M21汀
`nC

130520 100 VLS
Drosophila

Melanogaster

para mutants

22 D/o Blotcchnology vidc cmail dated
01 10 2020 infonned that thc commcnts
wHl be shared shony

277 National Ccntrc
For Biological

Sciences,

Karnataka

01/53/8/5413αA
M217N■ 4/1C

150920 9000 Nos
Rhagoletis
Pomonella
Pupae

04 Comments sought from D/o Biotechnolos/
on 15.09.2020.

D/o Biotechnolos/ vide email dated

01.10.2020 stated that DCFT may request

the applicant to submit the IBSC minutes
where import of 9000 Nos. Rhagoletis
Pomonella Pupae was considered and

approved.

Part―

16

Department of Food & PD

S

No
Name ofthe
applicant (M/s.)
&HO File No.

Date ofreceipt Item for
import

CIF
valuc

(lakh)

Stalus

278 RPC Foods Pvt
Ltd,New Dclhi
O1/53/8E′

AiИ 20/R‐ 87′ IC

260220 190 MT of

Cahfomia
Mcdium Crain
Sushi Ricc

21888 The committee noted that in the FY-2019-
20, the firm has already been granled

impo( authorization for import of500 MT
of rice. Accordingly, the committee

decided to seek comments from D/o Food.
Comments sought from D/o Food on

29.062020.
Part―

1フ

Petroleum & Explosives Safety Orgsnization (PESO)

S

No
Name of the
applicant (M/s.)
&HO File No.

Date of receipt
import

CIF
valuc

(lakh)

Status

`′

76



279 Himachal
Futu“ stic

Communlcatlons
Ltd,SOlan

01/53/8/ν

AM19′H‐284C

1601 19 Ml00 Elecrric
Detonator

2477 Comments sought from peSO on
17.01.2019.

PESO vide lener dared (X.02.20t9 souehr
information from the firm. PESO vide-e-
mail dated l?.03.2020 informed thar reply
not received from th€ firm

Reminders sent to firm on 29.09.2020 and
23- 10.2020 requesting for fumishing reply.

280 Himachal
Futuristic

Commun[catlons
Ltd

(HFCL),SOlan
Himachal
Pradcsh

Ol′ 53/8/ν

AM19/H-32/1C

270219 (1)400 Nos
HI SA SaFe

and A:"l Unit

Froln Crccce

(H)1500 Nos
M100 Electric

Dctonato「

from USA

32109
96
Comments sOug lt From PES0 0n
O1 032019

総 魚庶 鴇 幣 鶯 躙 l:°棚
reminder dated 17 03 2020

PESO  vidc  email  dated  ol lo 2020
informcd that thc fl,m was asked tO Ft mi■ ll

some  clarincations  vide  letter  no
E25(38)Import7Poυ 2018 dt 06 03 2018

鼎 ∬ 麒 忠 柵

No"Jy

つ

一 Pixadoo Visuals

Privatc Limited.

Banga10re

01/53/8/E/

AM20/P l1/1C

2305 19 128 Nos. of
Composit Tl
for stage
Effect. Host
Controller
Falls Under
Other
Pyrotechnic
Articles etc.

414 Commcnts sOught From PES0 0n
28 05 2019  PESO  vidc  lcttcr  datcd

25 06 19 has sought infon,,ation from the

6n■ PESO vide e_mail dated :7 03 20 has

infO::‖ ed that reply nOt receivcd from thc

n.,,i tili date

Reminder is being sent tO n.,"

０

一

８０
´ Sial ManuFacturcs

Pvt Ltd,

Lucknow
01 53/8′ν

AM20/S44AC

170719 I 19 Box
Primers G

26941
00

PESO vide Letter No. E-25(38) Impor,
Poy20lE dated 22.08.20t9 soughrsome
information from the firm followed wiG
reminder dated I 7.03.2020.

Reminder sent to firm on 11.10.2020
requesting for fumishing reply.

０

´ GαD Infol,=tatiCS

Consultants Pvt

Ltd,Dclhi

01′ 53/8′υ

AM20/C-28/1C

070919 10000 Nos 6 8

mm SPC lllJ

m2al
ammun"10n
and

762x39mm
SPC FMJ_
M2Al
ammunitiOn

54 Commcnts sought From PES0 0お
11 12 2019  PESO vide letter dated
18 10 19 has sOught infOnnation SЮ m the
nⅢ
“
 PESO vide e_mail dated 17 03 20 has

info,n,cd that rcply not rcccived frOm the

611“

“

n date

Remindcr is being sentto■ ,コ ,

284 HFCL Ltd.
(Formerly
Himachal
Futuristic
Communications

230620 ( l) 92 Nos.
Electronic
Fuzes Point
Detonating
(PD2) llomm

2959 Comments sOu8ht from PetrOに um and
Explosivcs SaF"OrganizatiOn(PESO)On
260620

PESO,  Nagpur  vide  letter  NO

フア



Ltd),

Ncw Delhi
01/53/8′53670/A
M21′ H‐ 10/1C

ヨ曇蝋
ま

‐
Detonating

(PD3)155 mm
(3)‖ 2 NOs
Electronic

Fuzc
Proximity″

(Aり 105 mm

(4)94 Nos
ElectrOnic

Fu“
Proximi,″

(A2)130mm
(5)161 Nos
ElcctrOnic

Fu“

Proximi,″

(A3)lSSmm
(6)147 Nos
ElectrOnic

Fua Time″

(Tl)#105 mm
(7)1フ4 Nos
ElcctrOnic

Fuze Timc
″(T3)″ 155

mm

2s(38\149/2020 aated rz.07j0z0 has
sought some inputs/clarificalions from the
applicant with a copy ro DCFT. The firm
has fumished repty on 21.07.2020.

PESO, Nagpur vide letter No.
25(38)t4812020 dared 2t.07.2020 has
again sought some more
inputs/clarifications from the applicant
with a copy to DCFT.

PESO, Nagpur vide letrer No.
25(3Et4E/2020 dated 03/04.08.2020
informed to applcant that lhev have no
objection if occupier of M/i. premier
Explosives Limited, Hydembad applies for
Noc/licence for impon of the explosives
on strength of their licence on Form LE-3
for possession and sale ofexplosives.

Solar induゞ ries

lndia limに ed,

Maharashtra

01/53/8/54008/A

M21/S_69/1C

26790 k8s
HMX Grade B
Class J. As per
enclosed

21990 k8s
RDX Type II
Class 3.
Details as p€r
covering letter
enclosed
5440 k8s RDX
H Classl

17798 Comments soughl f,o. PESO o"-
24082020

Focus Encrw
Limitcd,New
Delhi

01/53/8/54137
AM21″ 174C

150920 3000 Pcs

Shapcd Chargc
Dynawe11
22 7G DP2 ST
HMX 50 Pcs
pcr box 1 4D/

UN 0440

tl:FVed ttcI』:¨

CLA,New Deni nay,1」
:t,T撃「

aml。両
F.3P,lC ap口,a.ぉr●e llpO● 03000 Pc,sha"d Chargc町 naWel122 7C DP2 ST Hヽ 4x50 Pcs per bOx 1 4D′ UN0440fromDEUfOracIFvalueOFRs3424190L[US

Do!inК r:ISn、4447nl ●Ⅲヽ :^^`.^●■̂ ^^_J:.|                  __Ddhrs ltlSD1444701,sub」cct tO the cOndlllons mcnl10ncd h tlc P:ξ J7i::lctt::(lil::8ぶil:;iri11:29092020,as weil as with actual uscr cOnditiOn bcsidcs Other usual cOnditions OF import authorizatiOn  The

enclosures wili be sent by e― ma‖ tO thc applicant and cLA,New Delhi

78
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０
０ Bharat

ElectЮnics

Limitcd,

Pune,

Maharashtra

01′53/8754260/A
M21/B4フ/1C

061020 (1)1396
Nos Bel PN
384180180158,
S&A Modulc
(EPD
Fuze 155 MM)

(2)n32 Nos
BcI P′N
384180200140:
S&A Module
(Prox Fuzc 155
MM)
(3)796 Nos
BclP N
384180190149:
S&A Module
(Time
Fusc 155 MM)

69849
69
Commcnts sougllt hm PESO
06102020

PESO vide letter no. E.25(38)ll6/2020
dated 13.102020 sought som€
inputvclarification from the firm.

The firm fumished reply on 17.10.2020 ro
PESO with copy to DCFT.

Part―

18

Department of Atomic Ener$/ (DAE) and AERB

S No Name ofthe
applicanl (l\4/s.)
&HQ File No.

Date ofreceipt Item for
impon

CIF
valuc

(lakh)

Status

０
０
つ

＾ Mcta‖ ur8iCal

products lndia P■

Ltd Raigad
O1/53′ 8/El

AM20/N4‐48/1C

23 1019 5000Kか
Niobium Scrap

つ

一

一
′ Comments sought llom DAE on

t1.12.2019 follov{ed with reminder dated
17.09.2020.

DAE vide letter dated 28.09.2020 info.med
that license from DAE is not required.

289 Paninian india
Pvt Ltd,

Hyderabad
01/53/8′Ⅳ

AM20 P-564C

210120 1.500 Kgs Ti-
64 Metal
Powder

02 Comments sought from Dept. of Atomic
Ener$/ on 27.01.2020.

DAE vide letter dated 2E.09.2020 informed
that the application pertains to the impo(
of Ti-64 Metal Powde( which is not
controlled by DAE under prescribed
substance control list. Hence, license from
DAE is not required.

290 Industrial Metal
Powders lndia Pvt

Ltd,Maharashtra
O!′ 53/8/53627′A
M21/13/1C

!10620 150 Kgs Cas

Atomizcd Tl_

6AI“V Gradc
23 LPBF
Flexiblc

Tttanium

Powdcr 60
Nosx25 Kg
per pack

365 Commcnts sougllt tom AER3 on
24072020

Relnindcr sent to AERB vide email dated

17092020

291 ceranux Pvt
Ltd Maharashtra

01/53/8′5393αA
M21κ 15/1C

110820 30 MTs
Titanlum

Scrap

514 Comlncnts sought from AERB&DAFon
15082020

Rcminder scnt to AERB vide ema‖ datcd
17092020
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The firm has been request- uidi-iiait
dated 29.09.2020 to apply online to
MOEF&CC (HSMD)for imDon of
Titanium powder. Link has aiso been
provided to firm on 06.10.2020

DAE vide lefter dated 29.09.2020 informed
that license from DAE is not required.

InnOvac3d Private

Limited,

Maharashtra

01/53/8/53972/A

M21′ I‐ 15/1C

500 Kgs
Titantum

Powdcr(Mctal
POwder EOS
Titanium

Ti64)

Commcnts sOught From Dept of Atomic
Encrgy On l,082020

Comments also sought frorn MoEF&CC
(HSMD) on 28.08.2020.

The firm has been requested vide email
daled 22.09-2020 to apply online ro
MOEF&CC (HSMD). Link has also been
provided to the firm.

DAE vide letter dated 29.09.2020 informed
that license from DAE is not required.

Namc Ofthc
applicant

(報ヽ )&HQ File
No
Rasiklal

Barai&CO,
Chcnnai

01753/8/ν

AM20/R-42/1C

131019 I I1973 Kgs.
Cum Benzoin
(Loban) used
for burning

Approved as recommenaed by MWf vide
OM Nol(103/DGF72019_EPIPart)dated
14 102020

e impor autl10■ zatlon tO tlle apメにanl fOr impo● OF i11973 Kgs Gum Benzclh
RA, Chennai may issue thc import authOrization tO the applicant For impo●

 0
(Loban)frOnl SCP For a CIF valuc Of Rs 19436495 00[38606130‐ Singapore DOilar(ScD】 subjeCt to the
conditions mentioned by MSME vide OM No.l ( I0)/DGFT/2019-Ep(part) dated l4.l0.2o20as well as with
act'al user condition besides olher usuar condilions of import authorization. The encrosures wil be sent by e-
mail to lhe applicant and RA. Chennai.

Shalimar inccnsc

Pvt Ltd,

Banga10rc

O1/53/8/E/

AM20/S121川 C

23 11 19 (!)554 MTs
10 inch Raw

Agarbathi

counting 800+

(2)HO MTs
8inch MM
Raw Agarbathi
with cOunting

from 1200

to1 250 sticks

88093
44

Rejected as not recommended by MSME

:為♀Υlぶ:淵l1/DCF「
120,ERho

Shashi lndustries,

Bangalorc

O1/53/8′1ソ

AM20/S_144/1C

Rejecred as not rec".,"ena"a by MSVE

IF:d8Yl洸虚∫
0ン∞FT72019 EP(賄→

292
1991



^

０́
９，
ι Vishaal

intcrnational,

Mumba〕
01/53/8′D
AM20′V41′lC

060220 280000 K8s.
Raw Incense
Sticks
Agarbathi

2900 RcJcctCd as not recommendcd by MSME
vide OM Nol(10)′ DGFT/2019‐EP(Parl)
dated 14 10 2020

297 ValaramdevAgarb
ati Works,

Mehsana,C」 arat
OI′ 53/8′ E7

AM20～ 48′IC

210220 40000 Kgs
Black lncense

Stick

18834
00

Rc ected as not recommcndcd by MSME
vide OM Nol(10ソDGFT/2019 EP(Part)
datcd 14 10 2020

298 Etcrnia Trading
Pvt Ltd,Mumbai
01/53/8′E7

AM20圧 20AC

260220 200 Kgs
lndustrial
Deodorant

12410
0

ReJcocd as not iccommcnded by MSME
vidc OM Nol(10ソDC「Ⅳ2019‐EP(Part)
dated 14 10 2020

Howcvcr, MSME has also suggested that
For technical support for the manuFacmring

of thc product, applicant may contact
Fragrance&Flavour Dcvclopmcnt Celltre,
Kanna可

299 Cloud Tcchヽ1
Ltd,Ya lluna

Nagar
O1/53/8/53659A
M21κ

“

/1C

200620 62S Kgs

Air SolutiOn

″9149,Conc
20 Ltr

(DeodoH7c→

Qly 30 Jar
un“ Picc
215/Jar

67 RcJcctCd as not recommcndedけ MSME
vidc OM Nol(10)/DGFT 2019‐EP(Part)
datcd 14 10 2020

Howeveヽ  MSME has alsO suggested that
For tcchnical sllppOrt fOr the manuFacturing

of the product, applicant may contact
Fragrance&Flavour Dcvclopment Centre,

KannauJ

300 N4aruti Suzuki
lndia Ltd Ncw
Dclhi

01/53/8/53751/A

M21/M12/1C

070720 (り 2000 Nos
Costal Blang
IC White

Musk P′No
EM416MCA
(2)1000 Nos
Cゥstal B!ang
iC Platinum

Showcr P No
EM417MGA
(3)1000 Nos
Natural Aqua

SPA FS Limc
Squash P′N0
FE80MCA
(4)1000 NOs
Natural SPA

Undcrscat

Creen Tca
P No
EM424MCA
(5)1000 Nos
Natural Aqtla

Spa L

Lavendcr

=ミ
o

80255
2803

The case was exarnined on file as per
MSME comments vide OM No.l
( I0yDGFT/2019-EP (Part) dated
14.10.2020 and approved by Competenr
Authority. Letter sent to firm and the
CLA, New Delhi on 21.10.2020.

The Committee granted ex-post facto
approval.

81
ヽ/



EM409McA
(6)1000 Nos
Natural Aqua

Spa FS CL

Dpe
さNo FE83MC
A
(7)5000 Nos
NexaWhiteBcr
gamot,N。

FE452NEXA
(8)5000 Nos
Ncxa Mに,
Aqua P7● 0
FE453NEXA
(9)5000 NOs
NexaヽVhiteMu
sk P7NO

FE451NEXA
(10)1000 NOs
Blangsinus

OpiumッNO
FE371MCA
(l o 2000 Nos
Blang

Si市 usAberrtc
h

P′No FE372M
CA

H R A Herbs&
Agarbatti WOrks,

Kannauj

01/53/8/54004A
M21/H27/1C

250 MTs
Sughandh
Mantri
is used rs a
raw material to
manufacture

Approved as recommendea Uy t,tSVte uia"
OM NOl(lo)/DGFツ 2019_EP(Part)dated
14102020

RA, Kanpur .gy O.u. rn

:.-i-.1y,:r::ri"1 lo.anufacture.perfumefrom BCD for a CtF vatue of Rs. :AtZiooO.OOl:zSOOO.OO _ USDollars (usD) subject ro the condiiions mentioned in MStrle's e-mair ai. or.l6.ziib 
". 

*", * with acruai usercondition besides other usuar conditions of import authorization. nr" 
"r"r".r,", *-iri be sent by e-mair to theapplicant and RA. KanDur.

Depa'tment of Agricuttufl Cd[raii6i aiiFa-rmiii wiiEre

Name ofthe
applicant (M/s.)

Date ofreceipt

Arcch Agribiz

PЙ Ltd,
Ahmcdabad
01/53/8/DAM20/
A-80/1C

151019

:器訛nmttH編胚
18.10.2019. Reminders sent lo D/o
Agriculture, Cooperalion & Farners
Welfare on 17.08.2020 and 05.09.2020.

FHnge PapO
Intcrnational,

New Delhi
01/53/8′フ

13 11 19 250 MTs
Buckwhcat
Sccd

Commcnts sOuglt I「Om D7o Agicuhure,
Cooperation & Falmers Wclfare On
20 11 2019  Rcrnindcrs sent tO D/o



AM20F 17′ IC やVell肛 e on 17 08 2020 and 05 09 2020

304 A3Express
Ca唱o,Chennai
Ol′ 53/8′υAM20/
A-98′ lC

0901 20 22 MTs purc
White Scsame

Sccd

83 Comments SOuglt from D/o Agriculturc
Clxppcration and Fai"=crs Wclfarc On
05 03 2020 foilowed w"h rcminders datcd

17 08 2020 and 05 09 2020

305 NikunJ Malaviya,
Surat

01/53′ 8/53720/A
M21N_ツ lc

300620 27 MTs
Arccanut

Whol●

37!フ9

1Xl

Comments sOught frOm D′ o AgHculturc,
Cα)pcration & Fanncrs WclFarc on
02 07 2020 fOuowcd w“ h rcminders dated
17 08 2020 and 17 09 2020

′
０
（
） NikunJ Malavlya,

Surat

O!′53/8753685′A
M21′N‐ 7″C

240620 3000 MTs.
Unflavoured
Supari Betel
Nul
Productfrom
Vietnam

25130
0

Commcnts sOught From D′ o AgricuLure,
Cooperation  &  Fanncrs  Wcifare  On
02 07 2020 FO‖ Owed wih reminders dated
17 08 2020 and 17 09 2020

Commenヽ sought from DRIT and DHI On
28082020

Commcnts alscl sOught 

“

m Do
Agricul“re  and  c∞pcration  On
14 09 2020 as per DHicOmments

307 Crettcs COtton
しinitcd

Vellore,Tam‖

Nadu
Ol′ 53/8′54042′A
M21′G― 1871C

250820 (:)l SCt
Powcr T‖ lcr

Pa蔭 ―olhers

(H)8431 Nos
Po、vcr Tillcr

6651 3

3160

308 Spal Agro Spares,

Coimbatore

01/53′ys4169/A

M21/S_91/1c

21 0920 12100 CTN

POwer T‖ ler

bladcs uscd lor

agrl purposc

1000 Commcnts sOu♪ t From Agr ct tllrc alld
CoopcratiOn On 08 09 2020

Comments sou8ht from AgricuLurc and
Cooperation On 25 09 2020

:器訛淵鸞!糊2:」
如
"“
and

309 BTL EPC
Limited,Kolkata

01お3/8お4794/A
M21/B`44C

24920 (l) 157 Nos.
Power / Rotary
Tillers
(2) 4200 Nos.
Pans/SpareYc
omponents of
Power/ Rot!ry
Tillers.

21791
23520

310 Pagariya Auto Pi
Ltd,Aurangabad
01/53/8/54256′ A
イヽ21/P-32′ IC

5 1020 165 Nos.
Rotary Tiller
for
agricultural
application
with standard
accessories

13125
000

Part‐

21

M′O HRD           ~

淋撫)1図
∞f…Ⅲ

I

S No Item for
impo(

CIF
va tlc

(lakh)

Status

“^ Indigcnous

Baptist MissiOn、

Eluru

01′53/8/E7

160819 (1)914 Box
Used
TheK110gical

Books fOr

47974
0
Commen`sOu』 t“ m mO HRD On
21 08 2019 Reminders sent tO HRD on
17 08 2020 and 05 09 2020

83



AM20′ 1-30/1C Library,
(ii) I0l Box
Sacred
Lileralure and
booklets,
( iii) 198 Box
Whole English
Sacred Bibles

312 Joy of Reading

Telangana
O1/53/8′E/

AM204-314C

2301 20 100 Box
Printed I ised

Children
Books For
School Library
from USA

000 Comments sougllt FrOm HRD on
31 01 2020 Rcmindcs sent to HRD on
17 08 2020 and 05 09 2020

にＰａ

２２

Post

S No Name of the
applicant (M/s.)
&HQ File No.

Date ofreceipt Item for
import

CIF
valuc

(lab)

Status

Converge

Elcctronics

Trading(India)P

Ltd,Bangaiore

01′ 53′ 8/フ

AM19′ C‐2:4C

190918 10000 Nos. of
Unused
Postage
Stamps,
ECCN:EAR99
fiom
Nether'lands

13708
80

Commcnts sought from D′ o Posl on
26 09 2018 followcd with reminders dated

31052019,21 08 2020 and 17 09 2020

”Ｐａ

２３

Miscellaneous

314 Bhangc Organic

Chcmicals P■

l imitcd

O1/53/8′E/

AM21′ B49■C

020220 18000 MTs
Denaturcd

Ethyl Alcohol

79704
0000

The firm was requested vide email dated
10.04.2020 to firmish copy of
valid Pollution Certificated (Consent to
Operate) from State Pollution Control
Board for processing the matter further.

The firm vide email dated 10.08.2020

furnished reply.

The case is under examination.

315 T&C Medicarc.
BaddL Himachal
Pradcsh

O1/53/8/50699′ A
M21′T‐30/1C

11 0420 500000 Ltr

Dcnatured

Ethyl Alcohol

Ethanol

16250
000

The firm was requested vide email dated
16.09.2020 to provide a filled up proforma
(as mentioned in Trade Notice No.27) aod

documents regarding SPCB certificate and

consumption data of 2019-20.

The firm vide email dated 17.09.2020

fumished reply.

The case is under examination.

316 KLJ Platicizers
Ltd,New Dclhi
Ol′ 53′ 8′53839′A
M21′K‐ 11/1C

200720 10000 MTs
Dcnatured
Ethyl

Alcohol

46230 The firm was requested vide email dated

16.09.2020 to provide a valid SPCB
certificate. for firrther processing your

The firm vide email dated 18.09.2020

fumished reolv. i
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The case is under examination.

317 Alkyl Amincs
ChcmicalsLtd,
Maharashtra

Ol′ 53/8′53843/A
N`21/A■ 9/1c

200,20 22500 NITS
Dcnatured

Ethyl Alcohol

(Ethan01)

10260
0

The fiIm was requested vide ernail dated
16.09.2020 to provide a valid SrcB
certificate and utilization certificate of the
quantity allowed for earlier import.

The firm vide email dar€d 17.09.2020
fumished reply.

The case is under examinalion.

318 Nishant orgallics
Prlvatc Limited

01′53/8/54066/A

M21′N l1/1c

010920 〕0000 MTs
Dcnaturcd

Ethyl Alcohol

45000
0000

The Committee aeciaed to-lxamine the
case on file.

3!9 CNFC Linlited
CuJarat

01′53/8/541087A

M216_20/1C

090920 50000000
Ltrs

Dcnaturcd

Ethyl AIcoh01

18750
00000

The Committee decidA-ro ;rir" th"
case on file.

320 ElectrOnics
CorpOratiOn Or

india Ltd,

町 dCrabad

01る3慇/51522/A
M21′E-571C

160420 4 NOs Vehicie

Mounted
EC‐ SVJEE‐

1100

4508 Cabinet sccrctarlat vide lettcr N0
11(6ソ2017‐ SS dated 13 03 2020 has
requestcd ulc slatc COvcmmcnt,Jharkhand

路肥Feぷ
∬悧∫∵躍潟∬

321 intcrtek lndia Pv:

Ltd,Ha,ana
01/S3′ 8753757/A
M21/1_7/1C

050720

織鮪 I LS
The Cornmittee lecidedI examini thi
case on file.

322 SatvaJtt Nalk,
Ahmcdabad
01/53/8/54199A
M21/S-964C

250920 8 NOs
SDA 23A 190
PR∞ F

370000 ine cOnlmittcc dccidcd tO examine the
casc On tlle

Ｚ^ Anirudh  Mittal,
Mumbai
Olろ3慇/5427″ A
M21/A-58/1C

07 1020

Personal use
mobile
phone

02800

8PttiS輛麗面雨可
CLA,Dclhi may issue the imnOrl,‖ th。キら■薫

==■
こここ
=卜==こ
こ,―・ … …´… … … … PP■硼 lЮr m"no mCITI:電

|:溜 ‖農‖ 間
from slngaporc For a CIF vJue of R,28000o/4500J」

:S Do‖])、ξ‖:鼎 灘‖
『 uscr cond tお n beddes Otllcr

in MeitY'sOM NO V′

`722/2o201PHw dt 14 102usual cOnditiOns OFimport allhoHza● On T卜
^●
ぃ。い 。Ⅲ¨ ´

…
油 lL^^__.●      ¨

324 Alpha Dcsi帥   ~
Techno10gies P、 1

Ltd,3anga10re

01/53/8/54179/

AM21/A● 9/1c

230920
slt oy e-mall to the aDDlicani.nd CI A h-lh

7 Pcs

McoForce DF

4X30

(Telescopic

Sittt FOr

Assault Riflc)

０
０

聰 :盟山讐1淵

To be dccdedけ EFσ

く
０
●
ι Aj Gold & Silver

Refinery, New
Delhi

130820 10000,И Ts
COld(Dorc)
Bars PuH●

5200oo
0
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01′53/8/53952/A

M21′A31AC
upto 95
Percent

31 03 2018 along、 vith application

Thc Comminee had soughtthc fo1lowing:_

(1)ClarlrlcatiOn on the actual quanti″
applied,(11)a valid NABL Ccrtirlcate,(lit)

a valid BIS Celtincate,(iv)a Valid
POnutiOn certirlcate and (V)UtHiZation
dctails ofthe prcvious import liccnce

Thc ■●n has vidc e‐ mail dt 08 10 2020

has fottarded thc fo1lowing documcntS:

(o Apphed quanti● 10 MT fOr Cold 12ore

Bar

(1)BIS Certincate valid upto 26 11 2020

(10 POnu10n certlncatc valid upto
31032021

(iV) U● liZation  dctails  of  thc
previous gOld liccncc

(v) NABL  certillcate  was  va‖ d

upto 29 08 2020 now ltis under proccsS

The Commi“ cc ob“Ⅳed that the
utilization celtiflcate is not certined by

Customs and decidcd to scck tltilialon
celtincate ccrtirlcd by customs and also

valid NABL ccrtincatc

６，

＾

う
０ AJ Gold&SHver
Reincゥ ,New
Dclhi

O1/53′ 8′53953/A
4ヽ21′ A-32′ IC

130820 20000 MTs
SHvcr(Dore)

Bar pu`tv
upto

95 Pcrcent

94500 The firm has been Sranted imPofl 
I

authorization in the past. The firm has 
I

#fl:il;;lfumish clarilication on the actual quantity

applied for.

The finn vide e-mail dt. 08.10.2020

informed that they have applied for 20

MTs Silver Dore Bar.

94000 the nrm las been Smnted imPo(
authorization in the Past.

The firm was requested on 0?.10.2020 to

fumish (i) Udyog Aadhar Registration

certificateNumber and (ii) the Certificate

ofCons€nt to OPerate the Unit.

The firm's reply is awaited.

327 RK Jcwcls.

Rohtak

050320 20 MTs Silver
(Dore) Bam
upto 95
percent purity

328 Sonigara
Jewcllers Privatc

Limited、 Pune
01/53/8/E′

Aヽ420′S-22611C

190320 50000 Kgs

Snvcr Dorc

Bar(upto 95%
purl,)

17500

0

the fi.rn has been g.anted imPort

aulhorizalion for Sold dore in the Past' The

firm has submined Pollulion Cenificate -

val'd uplo 11.08.2022. (ii) MSME Udvog

Aadhaar issued on 0t tl.20l7 (iii) BIS

Cenificale valid upto 24.06.2020"
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The firm was requested on 07,10.2020 to
fumish utiliation detajls of the previous
import license.

The firm vide e-mail dt. 0?.10.2020 has
informed that they were unable to utilis€
the license due to pandemic. As travel
restrictions were imposed dey could not
rmpon material.

The Committee decided to wait for
utilizrtion delails of lhe previous imDort
license offie firm

Colllinents  sOu8-
06022020

鵠∬鷺:1ぉFStど lLF態
commcnts t0 0fFcr

The Committee decided to examine the
case on file.

329 Pro COld india
O1/53/8/BAヽイ20/
P‐58aC

310120 35 Kgs
Cenia 164-
A‖oy(Ag 18
perccnt,Zn l

pcrcent,Cu-81

percent and

Others 35

items as per

ANF2M

12250
800

330 Bhandari  cOld
and Jewcllers ht

Ltd

O1/53/8/E/AM21/
B-34aC

170820 lMT
Cold DOre

(Gold cOntcnt
nOt exceeding

950/O)

53338
04843 肌鳳 :い

側b面
"“
mc ttbMng

縫∬:ゞ認熙胤腎詰∫:∫嵩
3oard

iをど窒1温露器″:;謂
hゞ・ e DOЮ

4)CO"Of FactO″ Lにence

The COmmittee decided tO seck frOm the

‖∝nttFI闇路だ1鷺ξf:l=駄
331 ApoOⅣ a
P Ramcsh,
Bcngaluru

01/S3/8754267/A

M21ム 56/1C

061020 I No-
Male Live Pet
hg;
Breed:Yorkshi
re Teriier;

62400

i蹴聯Ⅳ冊
°
りi妙鳶

締|:ち槻卜∫“a∬』∬£‖理習晶1雲w

332 Sh“  Nam両
Singh,

01/53/8/54299/A

M21′N_2371C

091020 01 No
Pct Do8 frolll

Khartoum

00020

8フ 僣



The Committee gmnted ex-poslfacto
approval.

333 Shri     Ra」 it
R Khann●

Ludhiana,  Kcnt,

WA and USA
01/53/8′54313/A
M21/R-22′iC

121020 I Bag.
Emolional
Suppon
Animal (dog).

07400 Comments sought From DAH&D on
12102020

334 Ms N■ u Nal●
O1/53′ 8′PctDoま

l′AM21/1C

18092020 I Pct Dog The case was examined on file as per D/o
AHD&F comments vide OM No.
1 10102(lyll2017-Trade dt. 07.10.2020
and approved by Competent Authority.
Letter sent to the applicant and conc€med
RA on 0E.10.2020.

The Commitlee granated ex-post-facto
apDroval.

335 M/s. Mcleo Beads
and Handicmfis
P!1. Ltd..
Dhammshala,
Kangra

040320 50 Kgs. of
Silver Tub€s

4503 The case was exmined on file and

approved. The Committee graoted ex-post-
facto approval.

336 Prevest Denpro
Limited. Jammu

110320 Silver Alloy
Powder
50 Kss

1944 The case was exmined on file and
approved. The Committee granted ex-posF
facto approval,

337 M/s Thc Dircctoら

CSlRN‖ ST,
Kerala

240820 l0 Gms Gold
Pellets Au.
99.999 Percenl
Pure
l/8'Diameter
X l/E Long
25 Cms
Copper Pellets
Cu 99.999
Pure, l/4'
Diameter X
l/4 Long
25 Gms Silver
Pellets
A999.99

Percent Pure
l/t Diameter
X l/8' Lons

10 The case was exmined on file and

approved. The committee granled ex-post-
facto approval-

338 M/s PM Tools &
Abrasives.

190520 150 Kgs
Brazing/Silvcr

Brazing Alloys

in ule Forn of

foil of

difFercnt

thickncsy

Sl“ S

4R8 The case was exmined on file and

approved for 14.584 K8s. Of Blazing'
Silver Brazing Alloys in the form offoil of
different thickness/ sizes .The Committee
granted ex-post-facto approval

y
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